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IN TﬁE CENTRAL ADMINISTRATIVE TRIBUNAL _ -
GUWAHATI BENCH

Original Application No.152 of 2002

Date of decision: This the 9 wd day of Dééember 2002

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman

The Hon'ble Mr K.K. Sharma, Administrative Member

Shri Tapan Kumar Dutta Roy,
Office Superintendent,
Office of the Chief Post Master General,
North Eastern Circle,
Shillong. ceean .Applicant

By -Advocates Mr M. Chanda
- versus -

1. The Union of India, represented by the
Secretary to the Government of India,
Ministry of Communication,
New Delhi. _
2. The Secretary and Director General,
Department of Posts,
New Delhi. ‘
3. The Chief Postmaster General,
North Eastern Circle,
Shillong. Q
4. The Chief Postmaster General,
Assam Circle,
Gawahati.
5. The Asstt. Director General (SGP),
Department of Posts, R
New Delhi. «+....-Respondents:-

By Advocate Mr A. Deb Roy, Sr. C.G.S.C.

e » o o0 00

O-RDER

CHOWDHURY. J. (V.C.)

1his 1is an épplication undere Section 19 of the
Adrinistrative Tribunals Act, 1985 seeking for a direction
for antedating the date of prowmotion of the applicant as
Office Superintendent Higher Selection Grade I (0.S. (HSG-

I) for short) and the consequent improvement of his
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saniority.

2. Facts : The applicant is working for gain In the
Postal Departmeat. He joined as Postal Clerk on 13.7.1965
in Shillong Postal Division under the respondents and
thereafter promoted to the post of Upper Division Clerk
in the Office of the Postmaster General, N.E. Circle,
Shillong on 23.1.1973. He was thereaiter promoted as Lower
Selectibn Grade Clerk with effect from 1.1.1988. The
applicant was thereafter given the benefit of Biennial
Cadre Review promotion to HSG-II with effect from
26.6.1993. On the retirement of the incumbent who was
holding the post of Office Superintendent, Circle Office,
ohillong on* 31.8.1995, the applicant was promoted as
Office Superintendent, Cifcle Office, Shillong with
effect from 1.9.1995 vide order dated 7.9.1995 in the
scale of pay of Rs.1600—2660/—, a scale of HSG-I1 which he
was aiso drawing in his earlier post. By Memo No.Staff/9-.
4/0S8(C0) /2001 dated 22.5.2001 the applicant was conveyed
about his promotion to the post of 0OS HSG-I in the scale
>f Rs.6500-10,500 from the post of OS HSG-II. The order
also conveyed that the post of 0S HSG-II, Circle Office,
Shillong was to be treated as upgraded to HSG-I from the
uzte of joining of the applicant in pursuance to the
communications dated 30.3.2001 and 19.4.2001. The
applicant also pleaded that prior to nis aforesaid regular
promotion he also officiated in the higher post on thres
different occasions. During 1994-95. The applicant pleaded
that as per the policy of the Government of India the
President of India accorded sanction for creation of two
hundreé¢ and eight posts of HSG-I by way of upgradation
from the post of HSG-II. As per the Staff Inspaction Unit
norms there was justification for one post of Offiqe

Superincendent..cceeeceee
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Supscintendent in N.E. Circle in HSG-I and the respondent
authority in a most illegal fashion did not act as per the
policy. decision and delayed the wupgradation of the
‘applicant without any fustifiable ground. By this
application the applicant has sought for a direction to
antedate his promotiqn to the post of HSG-I with effect
from 1.9.1995 and give the consequential benefits. In the
O.A. the applicant has also assailed the provisional
seniority list communicated vide Mrmo No.12-3/2001-SPG
dated 25.9.2001 wherein the applizant's name was shown at
the bottom of the list at serial No.l8 showing him as
Deputy Office Superintendent as on 1.9.1995. By the said
.ﬁommunication addressed to the Chief Postwmaster General,
N.E. Circle, Shillong, the Assistant Director General
(SGP) indicated about the DPC meeting to be held for
promotion to the grade of Assistant Director (Rectt.), GCS
Group 'B' in the Department of Posts reserved for-Office
Superintendent/Deputy bffice Suparintendent working in the
circle Offices. In the said communication a 1list of
officials who were likely to find place in the eligibility
zone was enclosed as per their seniority. The concezn=ed
vfficer was advised to forward tne up-to-date CR dossiers
_alongwith vigilance clearance of the officials belonging
to the Circle by a specified date.

3. The respondents disputed and resisted the claim of
the applicant by filing written statement. The respondents
in the written statement stated that the post of Ofrfice
Superintendant in Circie Office, Shillong was upgraded to
HSG-I during 1981 abolishing the post of Deputy Office
Superintendent consequent on creation qf the posts of Head
Assistant Grade-II in the same scale of pay as that of the

grade of Office Superintendent having similar

\/.__,’V/'responsibility. The HSG-II post aloagwith HSG-I gcade post

continued.....
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continﬁed-till Bifurcation of the Composite North Eastern
Circle in 1988 and on bifurcation the post of HSG-1 was
transferred to Assam Circle retaining the post of HSG-II
in the Shillong Circle. The respondents admitted that fhe
applicant was working as HSG-II from 1.9.1995 continuously
as Office Superintendent (HSG—iI) until upgradation of the
post to HSG-I with effet from 22.5.2001. According to the
respondents the applicant was holding the post of Office
Superintendent which was 1in HSG-II grade and he was
allowed the pay scale of HSG-II gfade from 1.9.1995. In
the written statement the respondents averred that the
N.E. Postal Circle was not the only case of Office
Superintendent being in grade II. The same was the status
in case of Haryana and Himachal Pradesh also. The DTE by
Memo No.22-1/89-PE-1(Vol.II) dated 30.3.2001 had upgraded
1622 posts in HSG-I grade with directién to upgrade the
post of Office Superintendent to grade I where there was
no HSG-I post of Office Superintendent and accordingly the
post of Officé Superintendent of Circle Office,Shilloﬁg.
was also upgraded to grade I vide letter dated 19.4.2001.
The respondents also pleaded in the written statement that
the applicant was holding the  post of Office
Superintendent (HSG-II) with effect from 1.9.1995 and he
was drawing grade pay from the said date. The seniority
list- that was circulated was purely for the officials
.holding the posts of Office Superintendent/Deputy Office
superintendent in the HSG-I cadre. The applicaht was not
eligible to be included in the seniority list of Office
Superintendent/Deputy Office Superintendent (HSG-I) and
accordingly he was not considered by the competent
authority for promotion to AD (Rectt) GCS Group 'B' post.

Promotion to the post of AD (Rectt.) was finalized based
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on the correct seniority list of HSG-I officals and orders

were issued by the competent authority, D.G., Posts vide

‘Memo dated 31.12.2001.. Since the applicant was holding

the post of HSG-II with effect from 1.9.1995 he could not:
be plaéed in the higher scale in which was not physically
working. It may ‘also be mentioned that .the applicant
submitted a number of representations assailing the action
of the respondents and finally after insfitution of the
application the authority vide order dated 3.7.2002

rejected the representation of the applicant declining to

-give him the promotion with retrospective effect, the

legality of which was assailed in this proceeding.

4., We have heard Mr M. Chanda, learned counsel for the
appiicant and Mr A. Deb Roy, learned Sr. C.G.S.C. From the
materials on record it appears that the applicant was
ordered for promotion to OS (HSG-I) cadre vide order dated
22.5.2001. The promotion order itself shows that the post
of OS HSG-II was treated as upgraded to HSG-I from the
date of joining of the applicant. As per the pleadings as
well as the materials on record it is also apparent that

the Postmaster General, N.E. Circle accorded the creation

" of temporary post of Head Assistant (General) inthe Circle

Office, Shillong in fhe scale of Rs.550-750. Consequent on
the creation of the post of Head Assistant (General), the
Postmaster General also ordered to upgrade the post of
Office Superintendent, Circle Office, Shillong to HSG-I in
the scale of Rs.700-900 with immediate effect and the post
of Office Superintendent inithe scale of Rs.500-750 was
treated as abolished. By communication 29.3.1985 the
Office of the Postmaster General communicated the order of
approval of the Postmaster General fof permanency of the:

post of Office Superinteﬁdent, Circle Office, Shillong and

Head..eeeeeen
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Head Assistant, Shillong. In the gradation list of the
officials of the Office of the Postmaster General, N.E.
Circle <corrected upto 1.7.1986,  the post of Office
Superintendent in the scale of pay of Rs.700-900 was shown

as vacant.

5. At this stage it would be appropriate to refer to
the communication dated 6.11.1995 issued by the Government
of India, Ministry of Communications;, Depaftment of Posts,
indicating the sanction for creation of 208 posts i.e. 3%
of total BCR HSG-II posts in the HSG-I grade in the scale
of Rs.2000-3200 by suitably upgrading the existing HSG-II
posts in the scale of Rs.1600-2660 with immediate effect
as per the details annexed to the said communication. The
relevant part of the communication is reproduced below:

"Heads of Circles are requested to identify
the number of HSG-II posts indicated against their
Circle in Annex 'A' and upgrade them to HSG-I under
intimation to this office. The identification of
HSG-II posts may be done on the basis of following
guidelines: '

i) Those HSG-II posts where an HSG-I post is
justified on the basis of norms, but the same
could not be created due to ban on creation of
posts.

ii) Posts of HSG-II Head Postmaster at District
Headquarters where no HSG-I post exists at
present. The Chief Postmaster General should
identify the District based on its importance/
workload in the Region.

iii) Other HSG-II posts which are considered
operationally important by Heads of Circles.

The work of identification of posts, holding
of D.P.C. and placement of the officials against
the posts should be completed by 01.12.1995
positively. Thereafter a report to this effect be
furnished to the Directorate.

The mode of recruitment for the upgraded post
will be by method of selection as prescribed in
Recruitment Rules for the HSG-I posts.”

Officewise distribution of 208 posts of HSG-I by way of
upgradation as indicated in the Annexure to the

aforementioned communication was shown. Serial No.l3

showed two posts of HSG-I in the N.E. Postal Circle. The

communication...... .



Communigation referred to above itself indicated a time
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frame for ‘filliﬁg dp of the vacant pdsts: As per thé
communication issued by the Government of India, Ministry
of Communications, Department of Posts dated 30.3.2001
addressed to all the Heads of Postal Circles accoraing
sanction for creation of 1622 posts of HSG-I by upgradation
of the post of HSG-II, it is revealed that as per SIU norms
there was justification of one post of Office
Superintendent in each Circle (Administrative Office) in
HSG-I grade. The said communication further revealed that
every Circle had the post of O0S HSG-1 except Haryana,
Himachal Pradesh and the North East. The Circle Heads of
these Circles were requested to upgrade the post to HSG-I
from amongst their quota allotted. Pursuant to the .said
communicatioh the applicant was promoted to the cadre of
OS HSG-I. As a matter of fact the said promotion was made
by upgradingA the post of OS HSG-II, Circle Office,
Shillong to HSG-I. No justification was" assigned as such as
to why the respondeﬁts failed to adhere to the promotion
and upgradation of the applicant in tefms of the
communication dated 6.11.1995. The materials indicated as
to the justification for the post of Office Superintendent

as per the SIU norms.

6. Mr A. Deb Roy placed before us the following written
instructions received by him from the department:

"Instruction contained in the Directorate
Letter No.22-1/89-PE-I (Vol.II) dated 6.11.95 for
creation of 208 HSG-I posts through out the country
relates to upgradation of 3% of HSG-II posts to HSG-
I for General line officials based on specific
criteria.
Heads of Circle were empowered under para-2 of
: the Dte letter to identify the HSG-II posts in the
: Circle according to the allotment/distribution of
‘ ' the number of posts to the Circle (as per Annexure-A
of the Dte Letter) keeping in view the guide lines
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in para-2 of the letter

To upgrade

1. Those HSG-II posts where HSG-I post was
justified according to Norms but the same could
not be created due to ban on creation.

2. To upgrade the post of HSG-II Head postmaster
at the District HQ according to the
importance/work load of the area/District HQ

And

3. To upgrade other HSG-II Posts which are
considered operationally important.

As per annexure-A of the Dte letter Two posts
were allotted to this circle. Keeping in view the

guide lines of the Dte letter, two posts in

important operative offices viz Dy postmaster
Shillong G.P.O. a gazetted post office at Circle
Head Quarters and the post of postmaster Dharmanagar
Postal Divisional Head Quarters in Tripura were
considered for upgradation from the postal
operatinal point of view due to the work load and
operational importance; the two posts were upgraded
to HSG-I from 1.12.95.

The post of Office Supdt Circle office Shillong
falls within the category of Administrative office
positions mainly clerical supervision in nature and
less important compared to the operational post
offices and work load of the post also did not
justify wupgradation to HSG-I post according to
Norms. In the absence of specific instructions in
Dte letter for upgradation of the post of Office
Supdt in Circle office, an administrative office,
the competent authority did not consider to identify
the post for upgradation to HSG-I post.

The post of Office Supdt was up graded to HSG-I
post from 22.5.2001. The post was upgraded under the
specific instruction from Dte in their letter No.22-
1/89-PE-1 (Vol-II) dtd 30.3.02 (Annexure-B)."

We have given our anxious consideration in the

matter. The aforesaid instructions also did not specify any

reason as to why the competent authority did not consider

to identify the posts for upgradation to HSG-I post above.

The reasons are not far to seek. The Memo.No.Est/34-19/77

dated 19.5.1981, Annexure VII to the application itself

indicated the decision of the authority to upgrade the post

of Circle Office, Shillong to HSG-I in the scale of Rs.700-

900 with immediate effect. By Memo.No.Est/34-6/96 dated

29.3.1985........
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29.3.1985 the Postmaster General, N.E. Circle, Shillong
accorded sanction for permanency of the post of Office
Supé?intendent, Circle Officer, Shillong at the scale of
Rs.700-900. The instructions set forth above, therefore,

goes counter to the pblicy enunciated by the respondents.

8. The materials placed before us clearly indicated the
eligibility of the applicant for being considered for
upgradation to HSG-I in terms of the O.M. dated 6.ll,l995..
The said communication also indicated about the existence
of vacancies. Save and except the three places mentioned
above, in the other 'Circles the concerned persons were
upgraded to the higher scale. The respondents failed to
assign any disability of the applicant for being considered
for wupgradation in terms of the aforementioned Office
Memorandum. Obviously, the materials on record revealed
manifest infraction’lon the constitutional right of the
applicant guaranteed' under Articles 14 and 16 of the
Constitution. The respondents arbitrarily rejected the
representation of the applicant with a most cryptic order
without assigning any reason. The applicant was found
eligible for promotion on upgradation by the competent
authority in May 2001, which benefit the applicant ought to
have been given on and from 1995 on the strength of the
communication dated 6.11.1995 which as per the departmental

communication was required to be completed by 1.12.1995,

‘9. Foir all the réasons stated above we are of‘the
considered opinion that the applicant 1is entitled for
antedating his promotion/upgradation to the post of Office
Superintendent HSG-I on and from at least 1.12.1995, the
date on which the respondents were ordered to complete the
exercise of upgradation. The respondents are accordingly

ordered to give effect to the upgradation/promotion of the

applicant..... ceen
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applicant in terms of the communication dated 6.11.1995 and
antedate the promotion of the applicant accordingly as
expeditiously as possible, preferably within three months-
from the date of receipt of the order. The impugned order
dated 3.7.2002 rejecting the representation of .the

applicant is also set aside.

10. The application is accordingly allowed. There shall,

however, be no order as to costs.

K-S -
( K. K. SHAR}%’:‘%' S Dm

ADMINISTRATIVE MEMBER ’ VICE-CHAIRMAN
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In the matter of : K\

O. A. No. 152 of 2002

:
IN THE CENTRAL AD{MI\N’!S‘TRATIVVE fﬁlBUNAL | }L’%‘ % g\
&

Shri T. K. Dutta Roy
-Vs-
Union of india & Ors.
And

| In the matter of :

An application filed by the applicant praying for
amendment of the application filed under O. A. No.

1562/2002;

The applicant above named -

Most humbly and 'resgectfully begs to state as under:

1. That the applicant had filed the 0. A. No. 152/7200%

praving inter alia, to treat his service as 0Office

Supsrintendent in the grade of HSG~T with eff ect from
DL.O9.1995 instead of Deputy Office Superin tendent as

shown  in the Seniori ty List since he was wo rking as

Office Superintendent on regular basis with effect from
DL.09.,199%  and also pravng for a direction upon  thea
respondants to extend all the benefits of HEG-TI to him

including the appropriate scale of pay and seniority to
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the Grade of Office Superintendent with effect from
01.09.1995.

That this Hon’ble Tribunal was pleased to admit the
aforegaid 0. A. No. 152/2002 and issued notice upon the
respondents. The respondents have already filed their
written statement and now the case has been posted for

hearing.

That during the subsistence of the original
application, the respondents have rejected the claim of
the applicant wvide impugned letter bearing no.

Staff/35/2445/76 dated 3Ird July 2002 in pursuance of

the Directorate letter beéring nNo. 4=1/2002-8PB~11
dated 21.06.2002 wherein it is stated that the request
of the applic;nt for the grade of HSG-I pay scale of
Office Superintendent with retrospective effect from
D1.09.1995 etc. was considered by the competent

authority but the same could not be acceded to. Hence,

this amendment application for appropriate relief.

That the applicant be allowed to add the following
paragraphs after raragraph no. 4.14 of the Original

application.

“f4.14.A. That it is stated that the respondents
in-deliberate violation of the provision of sub
section 4 of section 19 of the Administrative
Tribunals Act, 1985, had issued the impugned order
bearing letter no. Staff/35/2445/76 dated 3rd July

2002 in pursuance of the Directorate letter



bearing no. 4-1/2002-SPB-TI dated 21.06.2002,
rejecting the claim of the applicant for the grade
of  HSG~I pay scale of  O0ffice Superintendent
including seniority in the said garade with effect
from 01.09.1995, 1t is relevant to mention here
that the regpondants; particularly the respondent
nos. 2 and 3 did not disclose any reason for
rejection of the claim of  the applicant. 1t
appears that the impugned order have been passed

without application of  mind and as uch,  the

0
74

N

Oirectorate 1atter dated 21.06.2002 as well as the
order dated 3rdg July 2002 are liable to be set
aside and quashed.

A copy of the impugned letter dated 3rg July

2002  is  enclosed herewith and marked as

Annexure - XVII.

4.14.8. That it is stated the Govt. of India,

23]

Department  of Personnel and Training wvide its
Office Memorandum bearing letter no. 28034/6 /2007~

Estt. [a) dated 11 January 2002 has provided that

Ll

a  reply  sent  to Gowvt . Jervant  on b

13}

representation should be self contained covering
all the points raised by him and in a case whearea
the representation of the Govt. sServant is
rejected, the grounds there for should he clearly
indicated. But in the in$tﬂht case, thea
respondents while rejecting the claim of  the

applicant have disclosed no reason and as such,



the impugned letter dated 3rd July 2002 is also in
violation of Office. Memorandum dated 11 January
2002.
A copy of the Office Memorandum dated 11
Jdanuary 2002 is annexed herewifh as annexure

=XVIII.

4u14b That it is stated that the contention of
the respondents so far rank and status of Office
Superintendent in the case of Harvana and Himachal
Pradesh 1is identical to that of MN.E.Circle but
factually the sitdation was just reverse t5 NLE.
Circle. It <ds relevant to mention here that the
Himachal Pradesh and Haryana Circle was created
pursuant to the bifurcation of the Original Punjab
Circle and in that case the grade of Office Supdt.
In the scale of HSG Gr I was retained to the
parent circle of Punjab while the junior post i.e.
the post .of 0.8. in HSG Gr. II was transferred to
newly created Harvana and Himachgi Pradesh Circle.
Unlike that while bifurcating fﬁe N.E. Circle, the
post of HSG Gr. I was given to the newly created
—_— _
Assam Circle while the Jr. post of HSG Gr. Il was
retained with the parent circle i.e. the N.E.
Circle, Shillong. And as such, this case happens
to be a deviation from the normal bifurcations
made by the fesﬁondents in other cases and the

case of N.E. Circle happens to be a lone and

isolated one. -



4,140 That it is stated that the respondents
vide their No. EST/34-25/77 dated Shillong

3.7.2002 has also notified the duty chart of the

office Superintendent of the 0ffice of the Chief

postmaster General, N.E. Circle, Shillong which
clearly shows that'it entails both administrative
and Tinancial responsibilities which are same as
that of duties and responsibilities of office

Superintendent HSG Gr. 1 in all other circles.

A copy of the order dated 3.7 .20072 is annexad

as Annexure—*IX.
4.14 E That it is stated that the decision of
the respondents so far distribution of posts are
concerned between the erstwhile N.E. Circle and
the then newly created Assam Cirﬁle iz  highly
arbitrary as because the post ot Dffice
superintendent HSG~1 was allotted to the newly
created circle from the old circle without any
proper ju&tific&timn.llt would further be evident
from th&lcircular issued under letter Mo. 22~1/89-
PELI(VOl.I1) dated &.11.1995%  issusd by the
Department of Post, whereby sanction Were accordsd

for creation of 208 posts i.e. 3% of total BCR

Lmoemses e
HSG-I11 posts in  the HSG-I grade in the scale of

e P

Rs. 2000-3200 by upgrading the existing HSG-II
posts in the scale of Rs. 1600-2660 with immediate

effect. But surprisingly even after issuance of



thg above order'dated 6.11.1995 the post of the
Office Superintendent HSG~IT was not upgraded in
the erstwhile N.E. Circle, Shiilong for the
reasons best known to the authorities. In the
letter dated 30.3.2001 (Annexure-XII to the

0.A)it is fairly admitted by the Government that

as per SIU norms there is a justification of one
- ey J
post of Office Superintendent in each Circle

(Administrative Office) in HSG-T grade and it is

> e - -
further stated that at present every circle office

PR
G
prr————s -

has 'thenugost of Office Superintendent in HSG~I

-

except Haryana, Himachal Pradesh and North Eaiﬁ;_,

- -

Therefore it is quite clear from their own

statement that all circle offices were enjoving

since inception the post of Office Superintendent

B Ul

in the Gfade of HSG-1I except Haryana, Himachai
Fradesh and North East. Thus tﬁ? action of the
respondents is highly arbitrary and discriminatory
and the same is violative of Article 14 of the .
Constitution in as much as the present applicant
is being forced to discharge similar duties and
responsibilities in . the post of Office
Superintendent in N.E. Circle, Shillong but denied
the rank, status and pay scale of HSG ~ I to the
applicant. |

In the circumstances 3tated'above, the applicant

is entitled to the benefit of HSG-I at least with

effect from the date of appointment to the post



;\#f

of Office Superintendent HSG- II with all
consequential service benefits  and monetary

benefits.

Copy of the letter dated 6.11.1995 is annexed

as Annexure-XX.
o

That the applicant be allowed to incorporate the
following grounds after ground No. 5.7 of the

Original application.

f5.8 For that no reason has  been
discloaed while rejecting the clainn of the
applicant in denying the higher pay scale,
seniority in the Grade HSG-I with effect from
1.9.1995 by the impugned order dated 3rd

July, 2062 as such the same cannot be
susfained’in the eve of law and therefore

liable to be set aside and guashed.

5.9 For that the respondents ought to have

granted the benefit of up éradation at least

with effecdt from 6.11.1995 to the solitary
*_——h

post of Office sSuperintendent to the

erstwhile N.E. Circle in term$>of the order

dated 6.11.1995.

That the applicant be allowed to incorporate the
following praver after prayer No. 8.2 in the relief

column of the Original application.



6.

$.2A4 That the Qon’ble Tribunal be pleased to
set aside and quash the impugned letter
bearing No. Staff/35/2445/76 dated the 3rd
July, 2002 issued by the Chief Postmaster

General, N.E. Circle, Shillong.

8.2 B That the Hon’ble -~ Tribunal be

pude

pleased to declare that the applicant =
entitled to the benefit of higher Grade of
MSG -~ I including the pay scale and seniority

in the cadre of O0ffice Superintendent at

least with effect from 1.9.1995.

8.2C That the Hon’ble Tribunal be pleased to
declare that the allotment of solitary post
of Office Superintendent of HSG-I grade to
newly created aAssam Circle from erstwhile
N.E.Circle vide order dated 22;6.1988 is void

ab initio.

That this application is made bona fide and for the

cause of justice.

In the premises aforesaid,
Hon’ble Tribunal be pleased to
allow the applicant to amend the
Original Application No. 152/2002
in the manner as indicated above

and further be pleased to pass any



other order or orders_as deem fit

and proper.

For this act of kindness the
applicant as in duty bound shall

ever pray.
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I, Shri Tapan Kumar Dutta Roy., Son of Late Dr,
Subodh Chandra Dutta Roy, aged about 57 vears, working as
Office Superintendent, Office of the Chief. Postmaster
General, N.E.Circle, Shillong, do hereby verify that the
statements made in Paragraph 1 to & of this application
are true to my knowledge and I have not suppressed any

material fact.

And I sign this verification on this the 19th day

of  September, 2002.

Té\,{a as. Euramour @ 24 o ]Zo} ,,



| 'DEPARTMENT OF POSTS: INDIA -~
OFFICE OF lllL CHIER POSTMASTER GENERAL N E CIRCLD
| bIIlLLONG 793 001. |

No.Staff/35/2445/76 Dated at Shlllong, the 3"l July 2002.
To, . . o
' Sl K Dutta Roy,
Office Superintendent,
Circle Office, Shillong,
Sub:- Request for the grade of HSG-I Pay Scale of OS with retrospective effect

[rom 1-9-95 ete - case of Sri'T. K. Dutta Roy.

Directorate under letter No.4-1/2002-SPB-1l  dated 21-6-2002 has
intimated that the case on the ahbove noted subject was considered by the competant
authority but the benefit of HSG-1 can be given only Irom the date of promotion to that
gr ade and not with mtmsp(,ct]w cllect w.ef. 01- 09 9%.

(J. M. Dutta)
For Chief Postmaster General,
N. E. Circle, Shillong.

Dapaty ﬁlvmonal Manager (PRJ)
8]0 the Chicf Postmaster Gengrel
,ﬂ Gircle, Shillong- 793008
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GOVERNMENT OFIRDIA™ """
\." MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES & PENSIONS
s DEPARTMENT OF PERSONNEL AND TRAINING
(ESTT.(A)DESK-I)

ANRAARR -

e

' v,

Dated the 11" January, 200;
' OFFICE _ DUM

- Subject : Recommendations of the Committee on Service Litigntioms
- regarding representations ' made by the Governmen

employees, requiring examination in th<
Ministries/Departments. : .
RRARN

The undersigned is dirccted to refor to the subject moentiona
above and to communicate the following decision of this Department s

per reconunendations made by the Committe¢ on Service Litigations :-

%) A representation made by the Government employe

: requiring examination only' in a Ministry/Departmen
should be disposed of within a maximum period of six
,weeks and if requiring inter-departmental consultation
such representation should be replied to normally within
maximum period of three months.

b) Final reply sent to a Government servant on his
representation should be self-contained, cover all e point
raised by him and in a case Where the representation of the

Government servant is rejected, the grounds therefor
should be clearly indicated.

2. Al the Ministries/Departinents, therefore, are requesied tc

dispose ali the representations made by the Government employee:
accordingly. T

L e

S . Sd/- -
' ' (SAHADEO RAM)
Jﬁ})u - DEPUTYSECRETARY TO THE GOVT. OF INDLA

AN Tel : 30173338
@/j To | :

All Ministries/Departments of the Govt. of India



. N\
\ DEPARTMENT OF POSTS :
~ OFFICL OF THE CHIEF POSTMASTER GENERAL:N.E.CIRCLE:SHILLONG

No. Est/34-25/77 , ' Dated Shillong, the 3-7-2002

Following works arc entrusted to the Office Superintendent of Oflice of the Chiefl
Postmaster General, North East Circle, Shillong to have immediate effect. In addition to the
following works, the Office Superintendent should also perform the duties assigned to him by
the Chief Postmaster General, Postmaster General, Director of Postal Services (HQ) and Group
Officers of Circle Office, Shillong.

1) General supervision and dircct responsibility for Central Registry, issue and
dispatch, movements of files and papers through peons, old record section and
reception, office stock and stationery. -

2) Ie is required to scrutinisc the disputed papers of Dak and make over them to the
proper sections.

3) He will be responsible for posting of Stenographers to Scction/ officcts.

4) He is responsible for all house keeping functions of the Circle Office.

5) He will maintain CRs of the Class-1V staff.

0) He will be responsible for receipt, dispatch and distribution of Fax messages of
the ofTice. '

7 He will be joint custodian of keys of safes and cash of Circle Office with APMG
(A/Cs) in charge of its accounts and pension branch of the office.

8) He will be joint custodian of keys of safes and cash of Post Oflices with A.D.
(Stafl) in-charge of the Technical branch.

9) Receipt and circulation of DG's dak, Newspaper cuttings.
10)  He will be responsible for receipt and distribution of communications from the
unions.

11)  He will arrange for holding of all kind of meetings. ,

12)  He will grant C.L. of Class-1V officials of the Circle Office except those attached
to Chief PMG, PMG and DPS(11Q) whose CL will be granted by the Sr. PS/PS
and PA. .

13)  1le will maintain office Library.

14)  He will be responsible for maintenance of corrected sets of Postal Manuals.

15)  He will be responsible for controlling of supply of stationery to Sections/Officers.

16)  He will accompany the Cashier to Shillong GI’O everyday when the drawal of Rs.
5000/- at a time.

17)  He will verify the cash book, account book and contingent register, break up

register maintained by the Cashier of the Circle OfTice. M{bi(

(LALHLUNA) =%
Director of Postal Services(Hq)

Copy to:-
The Office Superintendent 0/0.the Chief Postmester-Generel,
N. E. Circle, Shillong for information and necessary action.

/
'/\r}' prpeE
/ A

/& —=

RS ,
W e
Pspnty Divislonal Meanager (PRE}

00 the Chiaf Postmaater Evntpdd
N.E. @Grcle, Shillong-793001
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Governimernit of India
Ministry of Communications
Department of Post

Dak Bhavan,

Sansad Marg,

Mew Delhi-110 001,
' : A t.

- ' " Dpated:-oe/i1/95 . T
T0 . W ) ‘

All Heads of Postal Circles.,

Sub ject: Upgrddation of 208 pOuLS of HdsSG~- II to HaG-I {(

grade.,
'8 k’)f‘gh >
(-\ .
ne G Gk
. The President is .leased to accord- sanation - '
for crection of 208 posts i.e. 3% of total BCR HSG-II
osta in the HSG-I grade in the scule-of #s. 2000-3200/=~ -
by suitably uparading the existing HSG-il posts in the'"

scale of is,1500-2660/~ with immediate. effect as per the
etails at ‘\ﬂll~.45 'A' - - [

“

Herds of Circles are requested to identify the"'
mber of H3G-II posts indicated against their Circle: -dn -
Annes 'A' and upgrade them to H3G-I under. intimation tOHl

this office, The Identiflication of. HSG-I1 posts. may be

done on the basis of following wuidelines : cA T j
q——-——-‘—""'—-————_ . i .

2.

i i

L) i) 7Those duh-Il posts where an HSG- I post 18 fha

justified on the basis of norms, but the same(

¢ﬁ¥ could not be created due to ban on creation 1!
pf( of uosts. _ "——/_"_,'_‘ A . !
// / ii) Posts of ﬂou-ll Head Postmasters~at Diqtrict

Headquurters where no HSG-I pést existsrat
present. The Chief Postmagtér General .ghould

@J%A identify. the District boced on its importance/:

workload in the Reylon..
orrload I 2T Eo—
ili) Other H5G-Il posts which are considered

Opordtionully important by Heuds of Circles.
’1 !

ihe work of identilication of poSLs, "holding

(,_CR Lq\ ot b,P. C. and placement of the officials ajalnst the
so8ts should be completed byCOl.12. 1995y positively.

C/%foA”’ Therea:ter a report to this cli e furnished to the
Nirectorcte.

Qe \@os% > g(&[:

— ' contd, caea?/=
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5

&)
Will be by
Hecruitment

tleand
Salaries" and

. - VR o
The mode of recruitment for the upgyndedwposy
method of selection as prescribed in o . T
rules for the H3G-I posts, . .- W SR

A

. The expenditure involved is debitable to the I
"3201-Postal Sorvices A=2(1) Circle Offices~1~- ;
should be met from the sanctioned grant

of the respective year.

6.

of Finance vide their 1L No. , g
anG in consultation with the }ntnrnal Finance Advicoe _ .
Branch vide their ID No. 30063 '

7.

‘ N
SN
%

This i<sues wiih the conburronce'bf Ministry‘
2(5)/EITI/94 dated 02.9.1994

FA/95 dated 2/11/95.

Hindi version will-follow.

o S Lo

J*' \W‘)’\. L : . . ' | ':I ';

f . | i o : . TRRE B R

. (Alok Saxena) =/ RN

| Asstt. Dir, Genoral (Estt.) =

Copy to: ) ' ‘ T

Te  I.F.4. 49 Secretary (lost). ; e f

2. Pls. to Mnmber(O)/Member(P)/Hember(D). :

3. Y5, to J5 & FA. ‘ , \ 3

4o X.5. to secretary, Jogtal services Board. g

5. The LUir~ctor Genoral ruait (P8T), Uelhi~54, " y 1

O ALl hegional Vbostmasiers ienaral, ; _ ; - |

7. s11 Ly, Lircctors tenoral ane Lirectors in the - %

Lirectorate, o - ~ |

¢ Chief General Manager (Postal Life Insurence), = ' !

New Lielhi, : , ' X

9. birector, lostal starf Coilleqge, haziabad. | PR :

10, Controller Foreign iails, Eomhay. , . f

1. "rincipals, lostal Training Cencre, Darbhanca/. ) ;

©maaurai i-:iysore/.i;aharnnpur/Vac’icdara° ' T :

12, w19 Pirectors/Ly. bitnctors scecunts (Postal), - i

13.  Wfficor in ChAXge, APS Kecord (flice Raaptee., | i

17¢ A1l Sections in the Lirectorate, 4 ' ~
15, All recognisad unions/associations and -
fecGor-tinns. : '

- . < “ T ’ . { ‘
auara filo, ) N BRI ! ’ ‘
spare Lopies, '

N ‘ /
P \ ! K .: S
(', Q , f“"‘\-\: L LR e R

\Alok SaXena) T . B

! t

-t .
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(an application under Section 19 of the gaminisztrabive

iN THE CENTRAL ADM{NISTRATIVE TRIBUNAL

GUWAHAT| BENCH

Tribunals fct, 1985)

T
Title of the case . 0.6 No.mwéuzfﬁ002

Sri Tapan Kumar Dutta Roy,

Uniion of India &

Wearsias -

dpplicant

¥

Feaspondants.

- INDEX
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Na. - NO.
o1 - Application 1-19
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH : GUWAHATI

{an application under Section 19 of ihe gdministrative

Tribunals Act, 1985%)

(LA, NOw.. .- /2002
BETWEEN
Gri Tapan Kumar‘DUtta ROy
Office Superintendent
Office of the Chief Post Master General,
Hlorth Eastern Circlé,
Shillong-793001
""_ﬁpplicant

~AND

R .The Union of India,
Repr@s@ntﬁd by the Secretary Lo the
Government of India,
Ministry of Communications,

plaw Delhi.

2. The Secretary and Director General
Department of Posts
Dak Bhawan, -
Samsad Mard,

Mew Dolhi-11000L

, 'T&*Faa Kax o oux 02 Me, 7203'-




¢y

»

. The Chief Postmaster General
Hlorth Eastern Circle
Shillong-793001

4. The Chief Postmaster General

sam Circle
Maghdoot Bhawan

Guwahati-781 001

5. The Asstt. Director Genesral (SGP)
D@purtmen of Posts
Dak Bhawan,
Samsad Mardg,.
Mew Delhi-110001
w o sRESpOndents.

CETAILS OF THE APPLICATION

1. Particulars of order agsinst which this applicstion is -
mads

-

This application is made against the impuaned letter

igzsued under No. 12-3/2001-SPG dated 25.09.2001 by the
ka;gﬂ , S —_—

Respondent Mo.5 and the provisional seniority list of

gern//g as. IfO.S.II appended fh@reto in conneckion with holding
’i;;;fb(ﬁ proposad DR for promotion of Of fice

§7 Superintendents/Oy. Office Superintendents to the grade

of Assistant Director (Rectt.), GC ‘ﬁ Group  “B”  and

praying for a8 direction to the Respondents Lo

ity 1ist prior to

e

modify/amend the aforesaid

mlding of proposed DPC treating the service of the

e s
~F



B3

4

“

applicant as Office Superintendent in the grade of H3G-

T with effect “from 01.09.95 instead. of Dv. Office

Superintendent as shown in the seniority list since the

applicant was working only as Office Superintendent on

regular basis with effect from 01.09.1995% and not. as

Deputy Office Superintendent on regular basis with-

effect From 01.09.1995 and not as Ceputy Office

Superintendent and further prayving for a direction to

tthe Respondents to extend all the benefits of HSE~I to

~the aApplicant including scale of pay, All India

seniority with effect from 01.09.1995.

Jurisdiction of the Tribunal.

The aspplicant declares that the subject matter of this
application is well within the jurisdiction of this

Hon’kle Tribunal.

Limitation.

o

The applicant further declares that this application is
filed within the limitstion prescribed under section-2

of the adminiztrative Tribunals aAct, 1985.

Facts of the case,

That the applicant is a citizen of India and as such he
is  entitled o all the rights, protectionzs and
privileges as guaranteed under the Constitution of

Indis.

o,

s Krom-au< D

T

Lo Koy,
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That wvour applicant J0 ned under the Respondents  ON

snd promoted on w1 1.197% as Upper pivision Clerk In

o

i"\
)
o
-5
)
)_t
2z
H
2%
x

Y
P
f—
6]
&

the office of the Post Master Ge

ahillong. He was then promoted as 20% Lower Selection
: . , .
Grade (L8G) clerk with effect from 1.1.1980 in the same
/______———'_—'_——f

office and then further promoted &8s Biennial cadre
_———

Reviaw official (BCR) H3G-T11 with affect t rom
e

.6 L1995, Subsequently has wWas promoted as Of filce

Qupe f@ dent with effcai from 1.9.1995 on regular

R : N

s vide Memno No. 3faff/ 5/1275/76/11, dated shillong

s

bhas

7.9.1995 and placed in the pay spal@ of Rs. L6OO-R660/-
e

. a scale of HSG-II which he had been drawing in his
sarlier post also. gventually the applicant was
promofted from Nffice Superintendent (H8G-11) to Office
Superintendent (HSG~1) in the pay scale of Rs. 6500~
lO;SOD/W vide Memo NO. Stafff9w4fOS(CO)f200L dJated
shillong 22.5.2001 and he aszsumed rharq 3 as  H3G- -1
el
with effect from 22.5.2001, where ez ia 31111

continuing.

Copy of the Memo dated 7 9.1995 and Memo dated
22 5,200G1 are annexsd hereto as Annexure 1 and II

respectively. (Correction made )

That vour applicant begs to state that prior to his

ntendent on 1.9.19%5

,-4.

regular promotion as office QUD
as stated above, he was working in the same post of

affice Superintendent in officiating capacity in three

T K2k o0 Ut D W& Qoy,,



T

N
to 31.8.1995 3 per orders
L12.19%94, 9.5.1995 and on 31.7.1995 (read

with order dated 14.8.1995) respechively.

Copy of orders dated 20.12.1994, 9.5.1995,

31L.7.1995  and  14.8.19925 are annexed hersto as

Annexure III, IV, V and VI respectively.

"
That _the applicant begs to state that the Post of
Office Superintendent  in the Clrcle Office, Shillong

was upgraded from HSG-I1I to HSG-I in the pay scale of

Fis,. 700/~ to 900/- (Pré—revised) in 1981 vide Memo No.

Estt/34~19/77 dated Shillong 19.5.1981 and under the

wald Memo; the post of Office Superintendent in the
MSG~IT (in the scale of Rs. 550~?50/¥ Pre revised) in
the ocircle Office, Shilong wasz abolished, wmeaning
thereby that the post of Office Superintendent in ihs
Circle Office, Sﬁillong is in the grade of HSG-I only

th effect Trom 19.5.17281. The sald post of Office

R

Superintendent (HSG-I1) in the Circle 0Offics, Shillong

was thereafter made permanent vide Memo No. EST/34-¢/76

dated Shillong 29.3.1985 with effect from 1.3.19945, and

QO

the same was_reflectéd in the gradstion list coriected
up to 1.7.1986, showing therein one perimanent post of
Office Sﬁperﬁntendent in the scale of Rs. 700-900 (i.e.
MEG-I1). |

Copy of Memo dated 19.5.1981, remo dated 29.%.1985

and  relevant  pages of gradation  list 355 0N

it



L.7.1786 are annexed hereto as Annexure-vII, VIII

‘and IX respachively.

That the applicant most humbly submits that as per he
) A
order dated 7.%.1995 (Annexure-1), he had been promoted

to the post of Office Superintendent with effect from

1.9.1995 on regular basis and even prior to that he had

been working as O0ffice Superintendent in officiating

ed 1IN para

x>
5

capacity in three dJdifferent zpells a5 sts
4.3 above. It is élso gvident from the preceding para

that the post of 08 in circles office, Shillong is in

3

the grade of HSG-~I with effect from 1981, But
surpirizingly, in all the . orders aforezsaid, for

~efficiating  as  well as  regular. promotion  of  Lhe

i3}

applicant to the

A

post of 08, the respondents mentioned

e 'nama of the pést as Office Superintendent but did
not mention tha grade {i.e. HSG“I or HSG~II1)} of the
post or the scale 0% pay and most arbitrarily asxtended
the pay scale of HSGB~II to the applicant whereas ‘the

post: of 0.8, In circle office, Shillong is a post of

H3G-1 . level and whereas the applicant had bean

discharging the same duties and responsibilitiez as the

OS (HSG~1) . of other circles had been doing. Thei
applicant has thug“been deprived  of his 1egitimate_
entitlement of the‘acale and ben&fit& of the HSG-I in
an unfair, illegal and unjust ménnér which have beén
givan. to ail the Office Superintendsnts of  obther

“elreles doing similar works and similarly situated. o

Tepan Katan ax PG Koy
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‘here that the post of Office

fihat consaquent upon- the bBifurcation of the N.E. circle

into two circles wviz., N.E. circle and Assam circle,

the Respondents have distributed and shifted some posis -

From the N.E. Circle to the newly created Assamn Circle
i LeRa. doing

While 20, the Respondents wvide their

Memo Mo. E$Tf&4r37/81 dated Shillong 22.6.1988,

the

s

transferred inter alia post of

(HSG~I)Y +to the newly created

Supsirintendent

@
&
&
E

Circle and thereby keeping one HMSG~II level post in the

circle office, Shillong.. It is pertinent to inention

<

I
Superintendent in HSG-

-

level was sanctioned for circle office, Shillong only

and there was no sanction for any post of HSG-II level

—_—

in MLE. Circlej-sﬁillongu and manning was also done

aocordingly. Ehe NLE.Circle being the

This apart,
e e ;

parent circle, Iis older than and senior in status to

the newly created assam Circle and as such in all

Fitness of the senior level post of 05 (HSG-

13 ought to have been retained in the circle office,

ML.E. Circle instead of transferring the same to the

newly created Assam Circle and retaining a non -existent
Junior level post of 08 (H8G-II) in the N.E.Circle, or
alternatively

they ought Lo have oreated

a3}
<
2
@
o
5]
“n

O3(MS8G~1) separately for assam Circle which they

evident from the

case of other senior level posts, as

Memo dated 22.6.1988. The transfer of the post of 08

(HSE-I) from the parent circle to the newly created

'y

rele and Keeping & junior level post of HSG-II in

—

e

}(7#9:7; ax @rle Koy

\ TA’FQR



the parent circle was irrational and unfair in all

stretch of imagination.

Copy of the Memo dated 22.6.1988 iz annexed hereto
as Annexure-X.
That: the applicant begs to state tﬁat as a fall out of .
the afot@aaid irrational and biased distribution of
post, the newly created state of Assam qot a‘s@nior

level post of 08 (HSG-I). since the date of its crealtion

and the incumbent working in that circle got the

privilege of senior scale of pay since incaption while

the applicant in spite of discharging similar duties
and responsibilities . in the similar post of Office
Superintendent and that too in circle office, Shilloung,

i+l

.
{

-

s Circle which ig older and senior in status than
pesam Circle, has been given the scale of HSG-II only,
thus depriving him of his legitimate entitlement of the

pay scale and benefits of HSG-I.

Further, three new postal circles viz (i)

Jharkhand (ii) Uttaranchal and (iii) Chattfagarh were

created only on 12.1.2001 vide letter NO. 38-10/2000-
f" g

Pr.I1 dated 12.01.2001. Even those newly créated

e e e

cireles which are much junior in status than the N.E.
Circle, have been blessed with the post of 0.5. {(HSG~1)

from the date of their creation whereas the N.E.Circle

which had the sanctioned post of O0S(HSG~I) as back as

/
in'l*ﬁl has been. deprived of the same arbitrarily and



4

O3

i

capriciously, dJdenyving this norm-bazed post under SIU

standard to N.E.Circle.

Copy of letter dated 12.01.2001 is annexed

heraeto as Annexure-XI.

That the Respondants vide their letter No. 22-1/89-PF-

I{vol.XI} dated 30.3.2001L and subssguent Memo dated
19.04.2001 have now created 1622 nos. of posts in HSG-I
grade all over the country including N.E.Circle throush

upgradation and abolition of some posts. Ine-bhelir said

Avbter IEHERETS: LILSL2000 . under Para {(iv), the

Respondents have adinltted In uneqguivocal terms that -
““As per SIU norms there is a justification

of one post of Office Superintendent in each

@

cirecl (administrative Office) in HSG- T
grade. At present every Circle Office has
the post of Office Superintendent in HSG~I

grade  except Harvana, Mimachal Pradesh znd

Paradoxically, N.E. Circle (So also Harvana

and H.P) is & much older and senior circle than mér ey

ardsr  circles . like assam, Jharkhand, Uttaranchal,

o

Chatisgarh etc. and &s such while those circles could

S

-1

bH

get the post of Office Superintendent in Lhe HSEG

grade since their creation, it is not understandab le

why a discriminatory treatment was given to N.E.
Circle, Harvana and Himachal Fradesh, more particularly

when N.E.Circle already had the sanctioned post of

'T734QCX3~ '<1£3b~CbW. éa

3o Roy-
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OGffice Superintendent (H3G-1) as baclk: as in 1981, Since
the post of Office Superintendent in the H3G-1 Grads

wag sanctioned fopr N.E.Circle in 1981, the guestion of

U gradstion of  post to the samne grade now for the

zecond  time faor N.E.Circle ig a'§$uperf1uou3 and

T

manipulative action and in all Titnessh of the things,

the post of Dffice Superintendent in HSG-T grade should

W

be treated and deemed to have bean in existence in the

circle office, Shillong since 1981 without  any
intarruption whatsoevei.
Copy of letter dated F0.3.2001 is annexaed herato

8BS ANnexure XI1T along with Memo dated 19.4.2001.

That: the applicant b&gs to statel-that S1ncse  hisg

promotion to the post of OFfice Superintendent (HSG~1)

with effect from 22.5.2001 vide order dated 22.5%.2001

P

CAnNnexure~IT herewith), he Nas  been approaching the

Respondents and  submitted representations  time and
again praying for Qrant of HSG~T pay scale to him.witﬁ
retrospective effect fron 1.9.1995 i.e. the date «-on
which hé. W prdmotﬁd to the rost of Office
Suparintendent  on regular basis  and also  for his
@arlier officiating pericds from 23.12.1994 to
6.3.1995 15.5.1995 'to E.7.1995 Aand l.B,l?éB to
S1L.8.1995  [(some of - fhe representations Sare  annexed

hereto) which have been turned deoawn by the Respondsents

mechanically without any application of mind. Tha

prayer of the applicant iz more relevant in, the context

TQ,FCA a Kn

o ac OTA Loy
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3
(,1
0273

B

of para (iv) of the letter dated 30.3.2001 zol by

ihe Respondents {(Annexure- KII)

od  ROLTLZOO0L dated
—_—

£6.9.2001 dated 12.12.2001, dated 18.1%2.2001 and'

Copy of representations date

déted 27.2.2002 are annexed hereto 33 Annexure-
XiII series.

4.10 That the applicaﬁt'begs to state that in the meantime,
the Reﬁponieﬁts have issued the impugned letter No. 12
3/2001-3PG dated 25.09.200L proposing for nolding DRC
fof promotion to tha'grad@ of Q$sft. Director (Rectt.)

GCS Group’B’ reserved for 0S/Dyv. 0.S. working in the

circle offices and havée appendad along with the said

‘ t

letter a seniority iist of Office Sup@rint@ndentﬁ who
are in the zone of éligibility for consideration by tﬁé
aforgsald DPC. In the sald seniority list, the name of
the applicaht has been shown under serial no. 18 &t the

botton of the list showing his date of regular

appointment o 1 1.9.1995 as Deputy Office

Superintendent. Surprisingly, the applicant at no point

(i)

of time, served as Deputy 0Office Supsrintendent and
there was no such post in the N.E. Circle but the
spplicant served only as 0Office Superintendent with
effect from 1.9.1995 as evident from the appointment
letter and statements furnished in  the foregoing
paragraphs and as such it is wrong to treat him asg
ADewuty Office $uperintendent "thug - affecting his

eniority adversely.

w

Tofas Famar @rfo Loy -
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4.11

appointed as 08--I on regular basis on the same da

Shri L.C. Saini he

hereto as Annexure-XV.

~

12

3

This apart, in the said seniority list, two

incumbents Shri M.8. Parmar ($1.No.7) and Shri G.K.

)“rmar (8l. HMo.%) have been shown %o have been

te

CJ

L3.1997 in Guirat Circle, both holding the same .

whereas the applicant being the lone incumbent
. {

working as 08 in N.E.Circle has been shown® as Dy, 0.5,

Further, under $1. No. 15 of the seniority list,

shown to has -been appointed as

‘_Q
o
B
@

with effect from 1.9.2000 in Harvana Cilrcle

whereaé the post of OSjI cams intoe @xigtence in Harvana
Circle only after the issuancé of  lether dated
FZ.200L (annexure-XI1) but the applicant was denied
the post of 0% grade in the MN.E. Circle retrospectivel vy

although such post came into existence in the N.E.

-

Circle in 1981, and re ed his claim informing him

no retrospective effect can be given.
4

Copy of  impugned letter dated 25.09.2001 is

annexed hereto as Annexure-XIV.

-

the applicant thereafter submitted representation

X6.9.2001 to the Resspondent No.3 point ding out the

anomalies and praving for its rectification etco. but

no effect.

Copy of representation da ced 26.9.2001 iz annexaed

-~

Ckfﬂla‘ kbx&hﬁUT §D¥5ﬁ55_126?’“
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that due o

4

That wvour applicant moss Humb Dy subinit

S -
Lo

action of Lhe r

e ived of his

i C:ll

et of

antit

appointment

From Following his

Floisting capacity and
rity in the cadre of 05 P

atfeot

ot unfair,

From 1.9, 1995 whei

dodiveg . sams
apilioant

b e

!

I scale and benefits which is not only

SeIminatery burb o wic

of the doctrine of

Eo submit that the duties and

dntandents are same

coun iy which Pave

sl by provided uneder Pata SAE in Chapter

“manual of Office procedure for Postsl

and as such the Office Supsrintendents

throughout the countiry are similar Ly

wWhicy  mhog o Ereasted alike in respect of

without arny dismcrimination

of the applicant ought Lo

N

Tauipa\il Kuanevx 2 26 ]2‘_’7"
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4,15

14 | N\

bbe considered in  the persp@ctivé of . dutiss  and
responsibilities asgigned to him and to be considered
at  par with the . O0ffice Superintendent in other
similarly situated Cifciesn

Copy of the relevant pages of the ‘‘Manual’’ is

annexed hereto as Annexure XVI. .

That your applicant begs to state that aus  to non-
consideration of his casg for granting HSGE~I scale

retrospectively with =ffect  from 1.9.1995, he iIs

3

incurring heavy loé$e$ in terms of pay and also in
terms  of a1l India  seniority wvis-a-vis service
prospects. As  such finding no ofher alternative the
applicant is appfo&ching this Hon’ble Tribunal for
protection of his legitimate righté and it is a fit
case for the Hon’ble Tribunal to.inﬁerfere with and to
protect the rights @ and interests of the applicant,
directing the Respéndents to grant the HSG-I scale and

benefits including 'Aall India senlority retrospectively

in favour of the applicant as praved foi.

That this application is made bona fide and for the

s

cause of Justice.

Grounds for relief(s) with leasl provisions.

5.1 For that the post of Office Superintendent

sanctioned for circle office, MJE.Circle, Shillong

iﬁ,é post of HSG-YX grade which was sanctioned as



5.4

3.5

aw Office Super

15

For that the apélicant Has workad a$'>0ffice
Superintendent in Circle Office, Bhillong in
officiating capacity from 2F.12.1994 to 6.35.1995,
1L5.5.1995% to 31.7.1995, 1.8.1995 to 31L.5.1995% and
on regular ba$is'ff0m 149.1995 and is thersfore

entitled to get the H3G-I grade accordingly.

For that the persons similarly situdted in other
circles and discharging the same works and

raspdnsibilities as that of the applicant have

e

bean getting the HSG-1 grade since their joining

ntendents whereas the appiicant

Pk o

Mas been given the HSG-II grade which is.
discriminatory, illegal and violative of article

14 and 16 of the Constitution of India.

For that the applicant has been working as Office
Superintendent in the N.E. Circle which is older
and senior In status to many che;.new circles buf
depri#ed of the H$G¥I grade whéreas in those inowly

created circles, the Office Superintendents are

getting the benefits of HSG-I..

For that the Respondents thamzelves have

éategorically “admitted in their letter

Co
]

ot
Qo

A0.03.2001  (Annexure-XIIY that as per SIU norms

the basis of data oo woted in 1993 and as such

there cannot be any reason as to why the beneflt

\)Jb
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of H3G-T cannot be extended to the applicant with

effect from 1.9.1.9%5.

“.6  For that the applicant repeatedly approached the

Respondents for grant of HSG-I grade to him for

-
1

the pariods of i service EES Office

&3

Superintendent in the Circle Office Shillong but
to no result.

5.7 For that the .applicant has been Incurring heawvy
lesszes in terms of pay,.seniority and promotional
prospects  due to arbitrary, illegal, unjust and

nfair action of the Respondents.

é . Details of remedies cxhausted.

That the applicant states tLhat he has no other
alternative and other efficacious remedy than to
File this application. Representations Lo the
Rezpondents submitted by the applicant falled to

wield any result.

T Matters not previously filed or pending wiih anwv

'

obher couyrt,

The applicant further declares that he had ot

cation, Wrilt Petition or

e
>3

previously £iled ary apnl
Suik regarding the matter in raspsct of which this
,applicdtion has been nade before any courts or any
aother authority or any other Bench of the Tribunal
nor any such application, Writ Petition o Buit iz

pending before any of them.

T“{oa:; Katameve D70e Poy-.
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3. Reliefs zoudht for -
Undér the facts and circumstances stated above,
the applicant humbly pravs that. vour Loraships be
pleased to iséue " notice to the reépondent& fo
Bhow cause aé to_wh? ithe reliefs sought for by the
applicant =hall Hot be garanted, call for the
records of the case and on perﬁsal of the irecords

- and after hearing the parties on the cause or
causes Lhat may be shown, be pleased to grant the

following reliefs = : -

That the respondents be directed Lo grant the HSG-

&%
x
]

I grade to the applicant retr spectively in the

scale of Rs. Z2000-3200 (Revised Rs. &500- 10, B00)

for his services as Office Superintendent in

officiating  capacity during 2ELLZLL9949 Lo

" — &L3L1995, 15.5.1995 to  3.7.1995, L.8.199% to
G -

$1.8.1995 and thereafter on regulsr basis  From

1

1.9. 199!
W VW ~
O el

lee as per 5th central Pay Commission Rs. 6500—

W

Lo 31.12.1995 with subsequent revised

B

Pxy]

b

10,500 with effect from 1.1.199¢6 to 21.5.2001
(which has aineady been dgranted to the applicant
w.e, f. 22.5.2001) with all Arresrs and
consequential service benefits including financial

benefits. .

i)
R4

1.2 That the Nespondents be directed to modify the all

India Seniority. list of Hsg-I treating the

chf-"'% Ki(amcvt Oy M e 1203,,
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2.1

¥ oMowow

RParticulars of the I.

18

applicant in HSG-I with effect from 1:9.1995 and
_ Pl

stepping  up “his name in the seniority list
accordingly instead of that 3hown in the

st'attached to their impudgned letter

=i

seniority 1

dated 25H.09.2001.
Costs of the application.

liefs to which the applicant

_7
-3
03]

v

any other relief o
is entitled to, as the Hon’ble Tribunal may deemn
fit and proper.

Interim order praved for.

During pendency of this application, the applicant

prays for the following relief -

That the HMon’ble Tribunal be pleased to restrain

the respondents from holding any D.P.C. or giving

any promotion to the Post of Assistant Director,

W

GOS, Group B and stay the operation of their
impugned letter daced 25.09.20010 till this
application is finally disposed of by the Hon"ble

Tribunal., The applicant further prays that the

instant applicaticn be disposed of expeditiously.

uuuuuuuuuuuu

2
<
k8
—
[
{_)
)
ot
e
o
3
4+
R
-5
=

led through advocates.

£

0.

i)

i)

T.PLO. Mo, . 762 5\74‘533
Date of issue ) 65//¢£;;Z7CY2_§‘~.

Ta;loaa K2t 2o aUX

@moy/.



11ii) Issued Trom
iv) Payable at

List of enclosures.

fs stated in the index.

iz

G.P.0., Guwahati.

G.P.0O., Guwahaii.

T‘\/{Qa& rom. aux 2RV Q?j".



T. Shri Tapan ﬁumar Duttea Roy,'Smn i Labe
Subodh Chandra Dutta éoy; adged about 57 vears, wWoitking
Office Superinitendent, 0Office of the Chi@f POSLINAS
General, HN.E.Circle, Shillong, do hereby wveirifyv bhatl

statements made In Paragraph 1L to 4 and 6 to 1% are trus

my Knowledge and Thos

)

¢« made in Paragraph 5 are Sruce o

legal advice and I have not suppressed any materisl Tact.

and .1 sign this wverification on  {his
: /Q)/Zia; of May, 2002. |
TZx?xxa. K2t vt DM Roj—-



‘ h“‘"sﬁru’. NT OF pOST '; . . ' !
VO FICE OF TIE GHIEE :OSTMASTER GENESALS R.E“.GIRCLE S
C 7 SHILLONG= 793 00k el &

' Memo ho.ﬂ‘staft/ss/1275/76/ I, Oated,Shnlong-l, the 7th Swtwﬁs

M'
. )

" Smtly J. Dutta, Office Sup erintendent 01rclo Ofﬂcb. t
shillong it retiring from sexvice on suneramahon Wele .‘3, " i

3L-8.95( A/N). N
. In the resultant vacancies that have arlnn. thc i
fcllov'im reqular arxangemsmts are made, = o K3

' le shri, T.K. Dutta Roy, Se5i(5taff) Secuon s .
/ \' pOS‘t"d as OffiCQ J\l}')dto. cwclﬁ Officﬂ.éhillbﬂﬂ.ws(( 9- :.“

414 $mti,. Asha: Ksr, the paxt senlor most offlclal is,
© . posted as S.Ss.zstaff /Bsstt,, ﬂldg. Sections, u.n.( (23-98

r
g«l
( PoK. No Mazumderl
L . Assti, Postmaster General Stlff)
\ ' . for Chief Postmaster Genezal
NoE.Circle, Shilleng~ 793 &0 L.a ot

i;copy ot~ - :
1i The Asatt, Director(A/cs.), G0y Shillong,
2;  The AiAO.(Bats), Celey shillonge

35 __The AdDs (Estts), Ce0s, Shillonge -
=3¢ The ofﬁcials concemed.a “Tok . DaBion &ma

67, P/tis of the officials, ' w o C ﬁ ;_,g_’-"'!.: i
0"": T

8s The Director of Accounts(mst&), Galcutta- 700 0.\.2

94 Arrangemmt file.
;LO# "Office copy.

C T Alested -
s‘unaster Gcmrak. { i

- - for Ch ‘ &%»
e , n..fs.mmm. Shulong- 300ky ; ﬂ» A gﬁ
)’Vls]sv - elee A P : . "; ,w '_ " i‘ %qw‘t‘ ') W’;
' st - o ; Toe T
Depaty ’m‘lonal Manager (Plﬂ i . | i 4 Y . f'ii;ii%
0]0 the Chief Postmaster Generd! ! o L SRORAR AN
"N.B. Gircle, Shillong-793001 - . SR ;;

.3 | ’A“ ‘ji ‘. ‘l '.\’v“‘ ta

g | ;;;i;qf :

~



o T, A AL o
. "GFICE OF THE CHIEF POSTMASTER GENERAL N.E
o SHILLONG-793' 001. -

Memd No.Staf£/9-4/08 (C0) /2001 Dated 'Shillong, the 22 May’ 2001

=
. . -
' K '

~ Approval of the.competent authority is hereb
to the: Promotion of Sri Tapan
~, C.0., ‘shillong to o0.5. (HSG-I)

Rumar Dutta Roy, og, (HSG-II)
" 10,500/= with ‘immediate effect.

2. The post of o.s. (HSG6-1I) C.0., S$hillong . will' be

' treated as upgraded to (HSG-I) from ‘the date of joining of 'Sri

~T.K. -Dutta Roy, in pursuahce of Dte’s letter No.22-1/89~pPE-T -
(Vol-1I1) dtd.30-3-2001 and C.0Q.,

20/R1g.91-92 dtd.16-4-2007.
. 3. sri T.K. Dutta Roy,

period of two years. -from the
~ 0.5.(HSG-I)., C.0., shillong. -

will be “on 'p,rvoba"tién: for a
date of assuming . charge ‘6f
4. He is  requested t5 eﬁéharige' necessary . charge
.reports with copy to all concerned. - . e SRR

5.. He may eﬂxercise’ option for - fixatiqn of pay _undér
FR-22 within one month from the date of taking over charge.

P S §< s : | Niranjan Das ) -
0 - 5 Asstt. Director(Staff)
' N - For Chief Postmaster Geéneral, *
: : \ o N.E.Circle, ‘Shillong. ~
Copy to:- S - . I - S :
1. Theé (A/Cs) , c.o., Shillong. -

2. All Group Officer, c.o0., Shillong.
" . . 3. Thé a0 (B6T), C.0., Shillong. L
Do AT Sri T.K. Dutta Roy, C.0., Shillong.
é/l/og/'PF of Sri T.K. ‘Dutta Roy. ) :
" 6. Service ,Book of Sri T.K. Dutta Roy.
7. The D.D.A. (P) Shillong. ' '

- AdesdeL For Cémmeral; .

N. E. Circle, Shillong. -

. Depaty Dlvistorial Manag'er'.(l.’l".[)‘
0]0 the Chief Postmaster Gencu" _ ‘
- BB, Gircle, S&illang-793001 oL -

~
0

Yy cohvey’ed ¥

cadre , in the Scale of 6500- ¥

Shillong memo f'No.Est/20- ¥

;Z’I.RCLE' b Q
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" to refilx two days holidays on 24th and 25th Dec'1994,

. Dbeave. pericd of Smti, S.Re Shome,

. DERARTMENT OF POSTSt INDIA. /
OFFICE OF THE CHIEF POSTMASTER GENERAL N.E, CIRCLE SHILLONG,

Ceqe ot

¥

‘ Memo.No; Staff/35/iz75/76/II Dated at Shillong the 2% - (2~ 9%

, - o ’ leave
Smtie. Jo Dutta, 08, C.0. Shillong is granted/for
47 days on Medical ground Wee.fe 26=12=94 with permigal on

2, ”,: In.thé resultant vacancies that have arisen the
following agrangements aré made. purely on temporary and adhoc
bagis,e C S : ’

(1) Shri TeKe Dutta ROy, SeSs (FLIf Section is pfomoted
to officilate as 0/5, C.0s -Shillong, o - - ,
(id) Shri E. Magwien, the next senformost vwilling official

is promoted to officiate as $/5 (PLI) Section dwring the pertwm
(iii)  Smtie. S.Re Shome, on her return from leava will
vwoxk as S/8 (FLI) Sectione ' ~ : '

3. f“ The above ax:angemeht will €onfer mm EER on the
officials no claim for counting their services as seniority
for promotion to the higher grade on ragular absorbstion in the
grade. . ’

{ No Chowdhwry °)
.Asstt, Postmaster Géneral(s)
For -Chief Postmaster General
WeBs Circle, Shillong-=793001

Cgpy:tosa

1. The Asstt, Director (A/CS) C.C. Shillong.

26 The AeheOs (BGT), CueOs Shillong, ‘

3. - The Asstt.oirectcx'(PLI). Ce0o0 Shillong; _
(_4«65  The Officials doncerned, ST K. QwTha fQ-‘b‘Z)w

7a . The DB (P), Calcutta,

8 "P/Filelof the officials concerneds

S . Arrangement files,

10, Spare, !

o D (N V- ¥ A
‘For Chief Postmastg;;ceﬂefii:l//
: \ L NeEs GCixcle, Shillong~793001

. 160\ o - v

0]0 the Chief Postmtaster Genere
N.E. Gircle, Shi"ong-793001
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LABe Spare. TR

‘ Office of the Chief ‘Postmaster’ Genera, N, E Circle
3 SHILLODG—793001.ﬂ_

SR ”oooo‘
v S

© Memo No. Staff/35/127§/76/11. Dated Shlllong, the R 5 95,
5 smtds g Dutta, Y c.o., Shillong is granted

leave for 45 days. on Medical*Ground with effect from 15 5,95
: with permission to prefix two holidays on l3th & 14th May,as

-
2._ﬂ'y;‘ In the resultant vacancies that have orisen the
following arrangements are nade purely on- temporary ani adhoc
basis.'s' LRI .
(1) shri . x. Dutt:a Roy, S5 (PLI) ,Section, 1s .
posted as O‘fice Supdt.. Ce O., Shlllong. '

'(ii) Smti 'S R. Shome, SeS5s (Staff) Section is posted

.>“,1g;g as 8.8, (PIJ) Section-x:-V*

'f}iii) Smti, Asha. Kar," the* next'semiormost official
,g{ﬁj'wis posted as S S.(Staff) Section. ‘

b}

L
]

e ... -The. above arrangements will confer on the officials
no. claim for continulng in the post or: regular absorption in

the post. g 5 '

(N Chowdhury )., N
o . o . AWPuMG.. (Staff) y o
T R for ‘Chief 'PostmasterGeneral,
FEAEN e ‘ R .7 x N.E. Circle, Shlllong.

Lama95/ e T ST L

,". / .«_l "';’:.';

Copy. to 2 ; : !

CEENE The' AD, (A/CS ),-ac" . Shillong.  *
. 2. :: ,.The A'AOOO (Bgto )o } ' s

<P K 'I'he A.D._ (PLI), iildom i

L12§v7ffi} '»Ihe officials concerned 9“*‘ ke h T _'ﬁ "

Bflqgf7f ;Pyrs of. the OfflCialS concerned..4;
-léli,_rrf_EfThe Director of Accounts (P), Calcutta.r
1240 o Arrangement flle.lﬁV O

"ﬁ'-'

DR for Chmef Postmastér General,
v .E. Circle, Shlllong..

f*t.:l"
.. Deputy Dlmlonal M nager (PLI): S
0[0 the Chief Po&tmasf@r Genemf o
R

NE Gcrcle Shﬂlong 79300]
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IR In the ‘resultent vacencies that bavﬁ
2" mmtsm made pm'olv on tmmrmﬁ ﬁm Seo it

.\l e 41,' H. i &(h )"**‘FE {\‘ )

(.t) ~ Shxi T.R, Dutts Roy,. S .s(suff) ee;uonga poshadlfaép

P\__’

_'smat.‘ Circlo Office bhillong - "'-*% ﬂ‘;;s: E‘,;; fﬁ; T

-u\-q

(nz Smti Asha, Kar. the noxt 'soﬂorpg_g@;iﬁfﬁ@c&al 15 postod
T §,5(Staft) section,' R EEREe L A fely
g The above arrangomsnts will Gonfor ansthe 'otﬁuﬂmy
" faz c:mtinuing in tho post or roqular abmp\t on 4 :ﬁ.n,.tbe pozg.‘ﬁ .
SRR . 41§,;i %“
i" ) ' . ' ‘ ’;_-"g A ?(%Q-ol( Y i
' {P,FC.*NM r) ('f"
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'550‘61?'-{5}1:‘:3%/3%! 1;2?&/?5/1»2' U bated at mum tho /L\ m.-;‘f?!*'

| Mm‘imm@n 8% wu mm mm uf mn m. dam .
31.7.%, %m Chief iostuster Genexed is plessed the Leave yentons . .
oy g Il as J, Dutte Cffice. Stpd emi.  ffhee Srd T.Re Dubte s .0
Roy shull ¢ ﬁinun to vork as Cf¥ice & 1“‘ eired of g Butly -
A.W&lwuxﬁwmﬁm""”' A 1t ey
ti@a o8, .lam dmn m 180850 &aw Qt.?.%.

(:ow ?Ol-' |

2. Thﬁ A.A.Q(ﬁgt) t"h’cla foiﬁﬂ 5’3’31-‘%0 G ' :-' Lk
| 34 Tho Asstie Dizector(Rstt) ciscle atfien mw’nm
A 5ed 'E.K. Dutia xwy. ffico Wt. Giroie: m‘fzea muenq._ e
ﬁ. 3@3. J\W mg &11610 Office 3&1&%.

G=74 PfFs of the officials. N LA
8. The iirecter af Aurouttn(&*) Lalcatta. D

| e ARy :mgemt file
10, Q/G |
© fur ChVET Porbmastexr Gensrals
: : | | ”o*‘o M»tﬂe, 'ﬁmuaw.
| Atk SRR T
P SR URRE
9 Btvistonal Manager(rm o SRR o 4

| .}O the Chief Postmaster Genepoh <t v ¢ - NS
§.B. Gircle. Shillonl -793001 )
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by accoxd
{df Head' Mnu’!:mt,-(%nexal‘

éﬁbrm’ial of tﬁa,'--Polsf- Y ter-ceneral. ‘Horth {asura m&z.,&fa,
" tothe ‘creation’ of s a' famporary, post:’ _‘J‘
;dn theiCiréle office, ﬂ\ulmc “Ln 4

N\

| the scale of k,550/+ to ke750/w with: mmuaea effagts-d " " iy

P =TT ;.3& Fa ', \!‘-\‘ ,-

Conseqmnt. on the cgoationacf tha post cf lh m t; ., |
(General) in the scale Of Me550/m t0 ks, 750/, the Rostmastere | i
_General, N.B, Circle, \Shillong is furtheripleased to: nm ‘: ‘
the post of the Office\ Supdt,-Circle Office, Shillongi\to -~ "  ° .
.HSG=1 4n _the s scale f. 7067-£to as.900/ wit.h mmauu? efiect., il

L%
—— S e

R ‘fg\‘f‘ 13

8
[T The Rostmas eﬁa;. Nakg Circle, Shillong ‘1s also . i
pleased to decide o' the data liof £111ing up of ‘the" post - i;-;
o: gffﬁ.ee :gg:. xn ale. ogz g/n to m.goo;- thepost, \?‘;
o ce t, in ,,m = £0 By 750/~ may. be z.‘ﬁ
txeated"""‘ﬁbolm "\ - / a !

B R o ) ¢-~—-;<

The expenditure %n ved An ehis -aﬁm»afwtam
to the Haad of A/c=A2(1) C "
met from the-sanction

Ty
e .,
I ‘?}"‘"‘ : L

e/
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AREY ¢
m T L &""f . é’#f - ) ‘7 ; d
H " EEMANA 34 \ ‘ I

(‘ !“‘"1" J ! i

PUYCORIR S

'X\.\ { 8 Dawrd 1"
. , BN Dmet.o leptal Bezvicaa (HOJ !!
19 MAY 8~ V' _ \ \g m,meﬁ:l“ 7
"‘!‘ﬁ/ ”r \ \. " %‘c & 'g. i 0 ,;
, T
"’"l COpy to te | \ X e l‘;§ !'J

1) .

> He will kindly intimate the date of{filling up
posts to this section early,. He'v.u\; 80 {kindl

-The-Asstt.Directos (St.af.f) C»Q” umg for informatioh, Jé
the gbove 7 14
pefer tmthig f

section Memo, no, Bst/34=4/76 dated |29, ‘,31 and \intimate the : ; } f

date of entertainment of the two pos!
early for issuing formal retention’

2) - The Director of Accountas{fost] 1),, G :
3) The Asstt.Diractor (Accounts),! c.o.,&{smz
4) The Office Supite, Ce0s, Sillonge !

5) The Guexd file (s.s.sst.t..aacuop), R .
6) The Cell Share,Bstte section, CeQis 8hi)'~-3," \ !
L Tha S.8,5eefé cnd ALP gaction, c.?,,\ Sh:lflonq o d (.
.8l The C.0, file No. Est/34-4/75. -

. 9) %u‘. . . | ; el
Attes fedt P "
) s L ‘/ ; s \..
NO‘ E. i

Beputy Bivtstonal Manoger (PLI)
+ O]O the Chlef Postmaster Genepel
N.E. Gircle, Shillong-793001
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4B ORANDA |

® s ve 00000000 0.00

?octaaster General,
N,E.Circle,Shillong.

4ddl, Postnasier théral
N.E.Circle, Shillong.

Director of Postal Serv1ces(HQ) ceesessccacan
N.Z.Circle, Shlllong.

o ssreosceonvsve

Vigilance Officer
N.E.Cirﬂle, Shillorg.

® 6 85 ¢ 0ean0eoe

Asstt. Postmastur Géneral (Staff) ceeccnnaase
N.2.Circle, Shi llong.
Chief Accounts Offlcer and

Financial Advisor.
N.5.Circle, S1illong.

“ffice Superintandent,

0/ the PM.G. hillong.

® o000 ety

Shri

Shri

- Shri

Shri.

Shri

Shri

’Shri

® 689 &0 000

e

Ry,  1p8
T.K.Tcchhawng,
I.Dewri,
A.N.D,Kachari

Ial Munga.

M.L.Verna.,

IPS

IPS

IPS

S.K. Suklabaidya.
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e e A g e S i

S é La'
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M - OFFIOZ SUPSRTNTENDENT : ~* ‘No. of posts: Permanent - 1.
’ (Scale of pay ' 700-30~760=35- -900 ) | ‘
R e - - - - - - .,-‘—.,,-..-—*y ------ .--"----~—-------f-,,~_-~—f----*'
Si. Neme, - - N Caste, Date of Date of . Date of Date of ° = Remarks. - |
No. : ' ) o ~°°  birth. - entry in enyry in  substantive: ST o
' the Deptt. the cadre. entry in the =~ 1
‘ : cadre..
————--~-—-—'-'—--—0-.--—'-—-——-—-—.—'—'-‘-'-.—-—f—.———'-—,9_'-,-,’_-}_-__-_0-.-—'_—-1. —————— '
e - _ . _ LS L 55 Lo L As____ .50 _ . ___ 6. - L L oo b o 8. _ _ _
- le. . Vacant".;__i. , - . e £ ' . . Shrl S.K. Sukla- |
‘ L o - T . o ""baldya Offg.w e.fe|
.. . ,.' e e - T . o P . - . L . -2""83. ‘ i -k
—————————— _,—_--’-\’_ _,:.'_""i‘-__'._ - e e e ew | =, —..._—_.--- ————-----———_—- - e s o= i
. D.uPJl‘Y OFFICE SUPERIN: ’NDuNI' :  No. of post: Permanent- 1 o | i
(Scule of pay k. 550-20-650-25~750,/~- > | | | :
|
I e s T e ;
e Lo 2el . e o 4e L Bel____ 6e _ _ _ . Lo _ _ - _ o 8. _ .
T ) | | TR
l. Swri Dinonath Jrma . 8 - ¢ OC ""1.4.29 - - 25.3.49 - 25,3.83 143,85, | T
|
A\ |
- %
.
________ e e e e e e e e e e e e e e e e e e
S



_ . - L( A!'}R S_.IDCTION GR4ADE: : o - No. of post:

T ' L © Permanent —- g (CO-8+RD- 1) * #
Scale of pay k. 425~ 15 500-EB-15- 560 20-—700/- - Temporary T~ n11. o ! "
_______________ [Woo i~ Yo~ IBc0 ~5& _520:_1—}°_°l SR A
L. ______;_‘2;‘-___.-;____ 2-___..4-___:5.___-.6. _____ Lo e e e e = = Be_ v = - -

1. fori Negesvar los ~1-30  19-4-49  1-9-73 1-3-79 . o
-2 - Sari- S.K. Suklabaidya - - 6~9-3% . 12~T7=52 . .23=5=T4. - 1-3=79 . 0ffg. as 0.S.w.c.f. |
43. Shri M.D. Bart 1ckUI‘ — . 11 \3 29 2-6-49 1-6-T4 1-3-79 : ,1'.-_2—8?!_-; o i
4. Sari Dl BuJarboruah ~6-30 6-6-49 .  1-6-74 1=7-81 :
51 ri B.C.Banial j-4-3% A7=7-52 . 7-4=79  1-12-85- - In RD- Office. i
+Sri D.E.Raua 1-1-30  5-6-50 21-12-81  1-12-85 B
fri U.NDES - 1i-36i  11-10-55. 21-12-81 _ 1=12-85 . . - - g
'Lw: P.G.Dus 1-9-30  16=11-51 . 29-7-82 ~  1-12-85 | o 1
yive, S.L.Boren "]18—2~31. " ogeg-s0 | 1-12-82  1-12-85 Working as operative i}
» e e e o R LSG in D Office. o );
.‘q—_---_...__._.___,.~:_~_.......-_.__.._'._'__'__;.;;.____________.__-_.._..-__-'-“
LGN.@I& SRTACTICN GRADE (20%) .. No. of-post Tenpe= 5 o 9
S eale of pay TRy 425 15— 500"‘.0.43"15 560 20-700/- _ o o
4. Mrs. A.S.Rahnen oo 197430 ' py-12-56  25-3-83 -7 offg.ds regular 587
.2, Mrs. Indira Dher o oo 16-3-29 16-10-51 6-5-83- - - - =do- .
3, iss Juthika Dutta - 3¢ 1-g-37  14-8-57  13~7-83 - o -
4o Shri Bidyamani ROy ‘QC‘ ) 1-3-36 Bt~5-61 13-7-83 —_— /
. 5. Sari J.L.Ghosh §OC 1-8-29, 1-6-51 18-4-84 . - ‘\
\“g_ 6. Sari M.C.Deb A - - |0 . 1-8-28 3-9-52 1-12-85 - ' /
Llo : A [ i ' . \7 . \‘ .
__________ ,____-{,_,__-____-____-_____-___;Qz:___i_-_-.
$
|
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A - '- o Govm.\v’«"v.,. OB TN L -
B . MINISTRY OF COMVIRICAWIONS pe,mlmnonat anbger (PLI)
4 ‘ r'&: © -7 %+ DEPRRTMENG LTI ROSTS . o 0/0 the Chief Postmaster Genere!
)l.: - o ‘evececev o . E NE Gircle Shlllont~79300)

)

-\. l . k N - . . ) . .
OFFICE OF - THE POSTMASTER. GE‘.\IERAL:. N.L. CIRCLE' SHILLONG-793 001. Qﬂl

1 -

ﬂo.),ﬂ..‘\ﬂ.. N

Memo.Nn.EST/34—37/81 - nF t~.J.. ah.z ..lu:xg,the J;\&mme.lQB&. .

, "E vegn, pursuanca of Depart:.me m« of .pos+s, New pelhi. 0.M..
No.38.-1/8:‘m;x~..,71' dt.d.?Stbopfav 198& o7 mm, i Rifuraation of the
* erstvhille NsZ.Clrcla intor v separate ciréles” namely MeE.*withtcifcle
Headcquarten at .;1uu.Jaomg and. Aszami wj.th dcaﬂoua* ter at Guwahatl,
-t.hc followinm distxibution of theisk Liaf ok, e::’.,wn.u.s.a MoBolidlrcle
ofites, dncluding tha staff of the’ O/O 234l .pGstmasters @encral,
vau‘mt.u has been. approvad. on 9th-* June'88. and 10th June'88 by
the postmastexrGenexal,. N.E.Gircle .and postmastex:General, ‘ i
(designat.e) Asaam clrele aftan rn,.ual discussions: and genez:al:hy
kaeping in view ‘the functional andi admmisbrativa needa of the' -
respective Circles and ‘the ou.g;nfa . proposal’made eaxlder by
the postmastex” Genenal. ahill LR, - 3 n.oa.lettez NO.EST/3.4-37/81
-dtd.lo-aw&‘z and. the same - apvarow.a by the. mrector ates -

i Fhai z‘-'jlf *ﬁ“m .

{ "2.4 R ,.,;,«, ,posmsvrgg GENFDAL ] *;-"»:.;,‘.".i:-_;.',_:-:,‘f: o

.‘,,s'

( As pen the sand let-te.n, the- pzeSGntf" PMG. N.E.Circle. ‘
Shillong will: be the Head of J.Eecich@ and he will be assisted
by an. Addl.pMG and a’pirect on(v:m) o Ascom Cixcle will be headed:
by a PMG redesignating the axisting pOS'r of Addl ra'leGLuﬁh‘).‘c..L
and. he w:l;l. be dﬂmstc.:l by a DiIGCtOI:p ' ,‘i.' A A S o4

£ . [

' 3. ""“7":’f'D'tRECTOR(VIG)/Z\'-‘(MCW)/‘-ITNDI opmcm
‘/\ 9,,» Eh v"',,gf "‘[‘1(30‘, f’l-k"-l yf .... !
“'Phé‘present ‘Dixector \Viq) /A‘?‘(M(‘w) /Hmdi officexr. N.E.
‘ ‘ Cizcle, Shillomg will. he COTMOR fer Borth:the cdrcles: The Heade
quarhen of; Director (Vig) and A-u(MC/v') will be- at. shillong and the
‘Hcad«“uixte:i of H.mdl Ofﬁ.cmz \7 .‘LJJ. be at. Guwahdmm

vl "g' r 5, h

Go . AssrT.pos'rMASTFR\ GENEPAL

out. of: 4 po..»ts Of APMG, 3 will be fon Assam and 1 w.tlL |
be. for N.E.Cichn, _ ,
. ‘- A PIE RS £y - .,.' o
s.a + el Assrr DIRFV'I‘OR OF POS'I‘AL SERVICFS T
There are. 5 ooqta of Asvttamrectors axcludi ng one in.
GCS Gre'B's The GCS Or.!'B? and 2 other Aps'will remain ‘with,
-.;'N.E.Circle whiTG j..}*ﬁ -Jme:: S ADs will qo to Assam (‘wzcle.

\ H RIS 'l-'_v""A'.

T
,\

6e - a—xlm A\,COUNT OF"‘I FR/AC\,OUNTS OFFI,CE‘R(ICO...JB)
Ry Y ‘._f “ .
' The Chief: Accounts offlﬂen/kccounﬁs OffiCur(ICO SB)of
- NoE.Cixcle willicentinnz:to. :;mmin whth, N, :,,cmclau ‘The: pust of
| CBO-‘crastedividacths abovmx RS ‘s lettuc Milr7he for Assen Clrcls.
efld sach fsime: a8 tas poating ‘dgainsk! “this no,xc s ride, the.’
CAMaNoE.Glrcle|will. continaa: o lodk astex MHssam Circle Lod.
Present. Accounts: OZficer. of tie 0/0 Adil.pMC will. b redesige-
‘natcd’ as AD(ICO sRY " Azi per the gdid:pha's lettax umh will. con-
‘timr to remain atta&hed ‘to. the. Assan b cu—,.

')If‘

X
: oy
et

Contd. Y .2 o.’.o‘o’

[



o Present mesu of melbanae CIIIrr(Ses trett) il e B
txansicrr.e..u o Aoy Cieole,

lb

..u—

Thae. 1o one LNtE of "“i‘.']'u. SN lxinel x,u:«rh pulIond
anothex post .o: DYedundio . 20 3ING. LY e /v 001 Ilrechor s

ordexs,v thé HeG., I, 1i3% of the mfu.\ Jipdte nul Lo to J.ssam

clrule and the Hw.IL prsic will renain vith the u.E Circle

aft.e rede.:ignating it as Cffice Supdte In HYS,ILe THE XCSw

A\ pcc dve Clrcles will. howsva e;*camix.a tre jus tl,.icdt..o*l of thc; '
pOSu or. J.tS upgradatlon. whu:e nccc—. :;ary. '

91. ;" - ASSI'T.SUPDT. oF POq/IPO‘B: ;

4‘-,

| ’l‘hc.te are 9 po.s ‘,f ASPC‘" »\_‘.-- of !n*"'h ASgs

wilL gct.. '6.-and NeEeClrele will gét 3o cut ol 3

iz rPdS(Planninq);l NV ;rnsPe:ct.ox ahd. IpPs 1Tk
s{pral: sipddlitenadn: with the NaEqCIERLE"S

pésté wll B ok pmganClrolee 07 %

: 10. SAS/S I. mq/sggé_mmlexs.'

_\ .

As all the RMS dluslons fall. J.n the jurisdiction of
Assam Circle, both the posts of SAs™ and S.I,’will be for Assam’
_Circle, 'Howevek," for attending to. mizcdlansous nMS work in N.Ee
-Gircle, one post of Smrting: Compilex, out of ths 2 nr...sr—‘nt.
will remaini with the No.E.Circlg,, while thc econd no w Of Coffie
pller will be transferred to AA’SSam‘t,irc_.] = S
1la LeS.Ge, POSTS: S ' SR
There. are in.all. 14 1LSG posts including 5 posts of LSG
20%. Oout of 9 regulan LSG posts 6 wilL be for Assam Circle and
-3 for ‘NeE.Circles Oout of 5 LSG 20%s 2 will remain with N.E.
' Cd.rcle and - other 3 w.x.l:L be for Ascam clrcle,

12 SB.D.0ss

\it of 7 posts of SBpO8 in.the Circle'.'4'posts will
. go to Assam Circle and the Laeh -3 will remdin for No.E.Circle.

13e IDOS(PMI}:;

ot rva ot Y e A

There: are: 6 posts, of IPOS(PMI) in the C1rcle out of
which 4 posn, viill -be for Assam ‘Circle and 2 will be for NeEs
.Clrcle, o " E .

140 L ' DoOl? (_‘)LI\t ‘

Thf 4 Low.s of D.A.(PLI) will be equallz shaxed hy the
two €ircles, ™ .

115, , . HINDL TRANSIATORAHINDI TYPIST: R .

¥ , Whilu the lonc pOSt of Hindi- ijist.(LDC) will go to
the share of Assam circle. ‘The other lone’ post of Hindi Transla-
tor will. remaln. with th- NLE. \,ircls. :chWmﬁm».;mxm&ﬁm

'160 o JQES‘ : ST ) f

There are 6 post.s cf JES lncludi ng 4 post.s sanci.ioned
vide PMG/Shillong memc-NOFET/34-4/7€ dtd.l4-6~80, Cut of thesea
4 posts, only one past. was entertained on 9-12~87, and action
for. recruitment to the remaining threa posts is still in process

/b.Y the Civil winge out of these 6 poists, 4 will be for Assam and
2 will be for NeEo

<

Contdeee3dene



17, . J.h.083

g K ".'.“ D v . . . . ' . PR .’I- "h. ‘. . N [ -
> ¢ ouk of 4 posts of JAOs, 3. posts nunely 27 Jw0S(Lu0 Si3) s
will remada with NeEolircles 4
18, . SRepHINPAS/STLIOERNHEIS: /
(@) SENIOR ?-’-l}.(GRAD‘-?.“.?:U

" out. of three sanctioned post of ‘Sr.pPAs, one post ordered:
to ke created by upgradation of one post of-pA(Grade II) is yet
to k= filled up for want of eligible oindidate and as guch. two

s oasts of SrePAS are available for the present. Crafne0f Rhese two
poirts, cné will go to. Assam Circle ang the Chiws, AL, LML
wita NoEoCiICleo o .

S Pho (GRADE I1): -

: There are two posts of PA grade II including. one ordered

to be upgraded to Sr.PA(grade I) as mentioned ahove., One of these
. two.pocts is kept attached to the RDP3, Assafi Region’and this

post. is transferred to_the Assam Circle while the other post -of

P grada o is retained to the Addl MG, NaZeClrole témpoxazily

peiding -upgradation! of the same’ post. to the stilng of Sr.pa

by i eligible officialy .o A e e Do
TN X T NE Crel To e Kol alfadd
() STENOGRAPHERS :- o T
. There are’ (8) eight posts ofr stenographers including,
ohe temporarily diverkted to Kohima ‘from Ce0.rShillcng. Out of
thaese posts, one €dch'is earmirkéd for IFA/CAO, N.:i»“ircle.and

Directcr(Vig)sNeE.Circle anc the proposed. vo/plrector (Vig),

Assaw Circle and these remaining. 5 posts: of
to ha distributed between the N.E.Circle and:idse
of " hese 5 posts of stenographers 3 will o to nsedm Ci
2 will remain. with N.E.Circle. Thus the total-shara Hi st

‘grapliers will be 4 for N.E.Circle and 4 fop Assam Ciicl€a - |

& 4

Ayl L .
T S IR

15. UelCS: o

o . out of total sanctioned strength of 69 UDCs, 44 will be
ey assam Circle ‘and rest:25 will 'be for.NeE.Circies The above.
' 2agth. of €2-UDCs indludes 8 such 7 - ideniified posts with.
“evdeicl-pay Of. Rse70/-ipaine A@nd onc.post Of cashier. Ouwp of 7.
tihise, '3 such identified posts and -the post. of ‘cashier will., be
for MeReCircle, and other 5 jdentified.posts carrying -speaial.
pay will be fox Assam gircle, ! R L

200 L.D.CS:

gut of total sanctioned strength of 52 LDCs(including
1&w£ﬂm&wmwm%3mmammmm8m+MMﬁ
typist LDC) will be fox issem (rircle and ‘rest 19 LpCs(including
‘5 LR): will be for N.E.“iccle. - ' o '

,
'

UDC & LDCs. ICO/S™ & 431G UNITS:

., . lout of 3 UDCS of ICO/¢PU and ICO/SB, 2 UDCS viz 1'UDC,
-1CO/SB and. 1 UDC, ICO/8p:will go to Assam cirele and thg
remaining, 1. upc/cpU-and 1 LR LDC, ICO/SB  will remain. with NeE..
Cixcles ' S S ‘

{ Contdo.oo-Qo.oaoo 4
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e . SINFF CAR DRIVERS: ¢ | 5

» Th.xi is one post of SLalf cav driver now attached tgﬁ
24G, Shillong anq another post. of driver attached to Addl.pMG,
Gus#atl,, Tne posts will xemain. as 22 is now,

235 2GR aTTMENS
‘ R . -
- The lone post of L.G.dcaftmon will remAdn with the N.E.
Circle, ) RN

. R B 4
\ . .

”T?éiﬁ?'f?f&RETAKER/GﬂggggNER<cpERAToas S y
- L H A N ) - " “-.-—- —\--‘—ksuT-—-T,_ o

‘ 7 There is one post of: care~taker and’ one Yost of. Jr.
- GeEhgtnen operator in the Circle. Both posts will remain with
NsE.Circle, o Co e T

o

25, DUFTRIES:

o . Therg.a;e_6 posts ‘of duftries inClhdihg,one pPost Of 8,G.
:f*duft:y,?4fpost§‘of<dﬂftries will go o Assam:Circle and other
* 70 2 posts will'remain. with N.E.Circic. ERR

N outk of 3 sanctionedﬁposhé*6f3JamaaaISo‘ZwAWill be for
AB5am Circle and one will be for NeE.Circle,: :
: . .‘ ° 0 e R Tt _'ila.q&' ol

27, QEEICE PEONS: -~ . o' e

RRIN >San¢tioned¢stzength of-:officei peons(including 3. LR}
.ds 27 out of these, 17ﬂ(including12,LRl.wiLl go to Assam Circle
fahd_lO(inclugipgAl-Lg) willAbe:fo;'NqE.bizc;e,. ,;

R

28« OTHER GROUP 'DU(NON TEST): - 't : ’

' _ Thexe. are. 9 vsanctioneda.pps,t;s ~Of "'Group 'D!(non. test) viz
2 ﬁarash;“4.ch0wkidars;v2?s§ﬁ@iWQlas‘and 1 mali. out of these.
4 posts namely,: 1 farash, 1l esEnivala ang 2 chowkidars will go
to Assam Circle and 5 posts v 17,1 farash, 1 safaiwala, 2
chowkidars and 1 mali Wl wes '

A with N.E.ti;cle.,
YRR ' '

2T e
PO N

. A copy of the bifurcation. agreement dtd.10-6-88 signed
by the-BMGs of N.E.“i:clefand'pMG(designate)“Assam Circle alonge
with an ANNEXURE AL showing,sanctioned.strength of the erste

" while NeE.Circle, ang share: of post between.the two Circles,
‘€LCa, 1s”enClosed'herewith,im#;&" . S

o . ,\ s T R ". S - o ‘. a" B AL 4y - ]
- . . _ : . S ‘4a”3ﬁxﬁgg.-
- P Tt (1848548EN ) _
"~ BD.P.S. (EST & SB).
for postmaster General,
N.E.Cixcle, shiliong,
R L ,
"‘i'::_ .":.f.' oot ik"."" T “.4 - . ‘, T . Contdoneosnl?&
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st
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Q. wﬂw-supdt. ‘N. E.S D.., Guwahati., “'-:_ B

: “""

. [N I

e
S N -

10. Managez. MMS. Guwahati. . ' e 4
N .s‘r“ : " - '

of g J. AR
11, .8r .Supdt. RMS/Guwahati. SRM, Silchar.

"'12 okl a .J e '
,,)m:"’ - vm‘Illv‘le .A.O./’CFA, NoEs C..chle, Assam gigcle. L

330y % e N 3 |
ER AL Dixe°t°‘ P°St§1'SGﬁVices in N.E.Circle. A

Jh"n.l-\ -

, .

Lagza. J"{All 150 tmast SQ R com v PR e
Gx SR . P
DT & in N.EuGircle. R S
(4 . e .
o~

*‘:_ N . [ A .; ¢ e ‘
. P, ’ T ’
LD e "’ﬂ &a.re. . -
GaranarTe Sl S =
. . . - ; EReK
LA oot N T
G 4 vt [ 2 I . * hl
Ao (AN v -l EER e .
. ; . LA 8 .
BQLZ8, 2l 2 S f, . . L
o3 ST Etyy u - N 4
. [ « . K|
e & P L ] A
DOV & Jts oa Ve L. A

g F et T Ty NN L

,Hio«aanﬂf;“”*;““.iﬂr" - f-‘ﬁ«

- R AL L o
ue Yij £ .u.,'i. i "‘: O T A ( S"sf Sk } 1..74\‘9
‘:‘.:(f,: b\‘.d r-\ TR S VIR .A.D.P.S (EST & CB) ‘.
e e e . for. postmaster ‘Gerenal, '
- jL e A X . o 0w No .a.,CJ.ICleo‘ qh...i..‘ ()rlg. L.

o

= . : Pl
‘LAF df‘v& 'A’n 2 v aae st ' [ - vy vt ook
‘. RN T . R PRI SN S,L To S te |4 ) .~ . ,
“““‘ ’ . ' . . 'u';‘ )k IR [ -
e e . e A I I . . L et Rl : [
‘ foodts w3 BT T ' LTl o . Sy
: ) - . PO PR [ T ST . ,
mad . et oS E : . T A R TN - -t
T T Y~ S L4 e v SR S O RS
.M'«}ul‘. AN ST SEPURR P ; A . L R A T e 4
-+ 3 . . . SRR U . S . a
PO R a4 : P . <. o ’ R
S R - s
[SE AN TR JANI o ; h
" . . .
v S . o ToNE s :
MLEEA -, AT - . T b, v v
. 3 . 4 ‘ ’
i e . LI . - N
T e IS aat - : M . . W
oo (Lo ; ‘;f e e RURL IR :
o e . A ..
‘ R R ST iy \ : ool ' !
. k4 s N
VY Fllin e BN - s . IR
Ji0 4 1 . - ' 2y e - -
¢ I S T ¢ o . r ;
- . Y [ 4
\ PR | . "'" ' e ! ' . !
L Lo :
LI R !1 ; . 0 ‘,r’ o l,}--J R
. e af ¢ v . .~
S R a0 .- .
b e Lo 5 L 9N s s f ) '
" PO .
2 2.
AR 13_ A o . o . '
o DR At * h B



!

BIFURCATY.

ON. OF NORTH EBSTERNaCIRCLE

N

-ffa:f'Lbnaen'fbx.the‘bifuxcatiohiof North Fastern postal

clrele to creata another p

- Guwahati. we:< issued-by: th
© 3 thoreof the distrilkution

ki dona by mutual agreencne of the two P

1ON3N15870

Gstal Clecle with Headquarter. at

Q.PﬁStal“ﬂLrﬁctﬁcltﬁ.in.thQil<O.M;
.My, 1983, In. eccordance with para
.of Shafir, hctsths & Racords has to

mb‘@acilities.the-bifurcatibn.at an early date with

distribution. of staff,Assets/records, :
Sth,eJunzg!83. and 10th Junz+88.in the chamber Of "PMG.N.E.Cirzcle,

énillong which.were att@nded. to by the followingse .

ls Shri V.S.Saksena, pMG, shillong.
2. Shri B.K.Mohanty, PMG, Guwahati

3+ Shri s.p.singh

» Directox(vig), Ca0O.,Shillong, - .

4o, Shri SoSoSGn.AD(ESTT)n' Colos Shillongo

5, Shri M.L.verma

s CAo/IFA,V

)

2. (2)

- In.the'prépbéalé‘ea
March!87, to the poatal Dixe
Circle and the N.E.Circle was

DISTRIBUTION OF STAFF:

of 65:35. This ratio had been. suggested taking into account,
the fact that 'the pSp, Guwahati was to remain with the assanm,..

Circle. However, as per orders issued by
PSD, Guwahati has to be a part Of NoE

slight revision in ratio which.cn the basis of staff{ stxength

€ NeRe
The question

~Of. the units to go to Assam-Circle and to remain with to
Circle now calculates as 643:36=-35sam;g N.Ee.Circle,

of distribution. of stafff in this ratio was discussed at

length and as a result of mutual agreement arrxived

, 3G : 1Gs on functional. and
adminisirative nceds and in accordance with the ki oposals made
eaxliar by the PMG, Shillong in. po leiter NOJEST,/34-37/81 dated

meetings were held on.

rlier sent by the pMG,sShillong in
ctorate, the staff for the Assam
to be distributed in the ratia

at bctween

the »MG, shillong and the PMG designate, Guwahati, Assam, the
discribution. of staff in various cadres has been shown in
annzyure 'A'e Out of the share going to the aAssam Circle as

ghisiiaed

sicaliy transferrxed have:b
posts to be transferred to

cussions it was pointed -ou
(FMG designate) that he is

postal nirectorate for revising their earli

the p3D, Guwahati to Assem

ratio of 64:36-Assam:N.L, Clixrcle ‘ '
hads been distributed as shown in the Annexure'hst will hiwf to

;xlnﬁthe-columnhs of the annexure,

"Ly the Addl.pMG, Assam, Guwahatf*
taking up the matter with ths !

Circle. Im case this is done trk’
on the basis of which stdfg

be raviscd tc make it 65:35~a25oms NeLZallrcle, excludiuggfﬁ

affizers and if any addaiti

Ciicle on account of this revi

onil post goz

will. take action to transfier that post . I also came unild

discussion that the 0/0 the PMG, Shillong:has sent a proﬁ?gal
to the postal pirectorate for creation of a few additional

posts for the Circle cffic

assam Clrcle and N.E.Circl

~

the cas¢ may be.

S
4

]

S
n,';.l‘-

)
B
)

s

€, Shillong. In case @ few aclisi

. tional. posts in certain cadre. are created by ‘the postal 1&?'
Directorate, these posts will also be distribuzed betweenﬁt

4
b

COthoo'Zch- ' \[;

he
€ in the rationof. 64:346 or 65:35ﬁ?5_

Ly
ﬁ%

.
; (o
r.. Bl

s to the shaore of lAssam”
ision tne pMG, N.E,Circle,shﬁilong

the postal nirector ate,
«Circle. This necessiatedq

<

YA

€r orders to atfach °

AR

| the persons to be phy~'y |
€en indicated in column 6-A ang thes
Assam Circle in 6-B. Duxingydis-zaq-



T D e -v,.wdu\a—" Tl de da e e e g vlu-.d-\-lll\d' /A/

to Cxamine dnd,yarlfv the. ‘coxrectians af. the sanctiondd. - .
"utzhng;h in. villou cadres notedin: annuxu‘"’A‘ -in-cdnsultae.

cLon with hD(rstt) ‘of. the’ ceoc,shlean, In cése during, suchy:

baumwn&tiou.drv variation is not iced., the calculation. about

ddstribusion. of staff would be modlficd accoldlngly if necese
53ry. S :

ROX the PSDo. at'Guwahati and Sllchar, the feedem'units
at fzeacnu.are Guwahati: postal pivision_ and Silchar postal
pilvision, Both the pSDs have. thein.own justified and sanctioned.

.. strangch, but the men are placed in pocltlun by th: two postal
pDivisziuns mentioned abouﬁc This arrdngement will. continug as it
is not guing to effect tha justified . sanctioned strength. of.

cedtice. ag Guwahatl postal DlVlSion non,tha ullubax postal
LN is lullo T -

a.(J\ R LORDS
o * The o/o the' PMG, Shillong has already issued instruc-
tlong to.various.branches of the office to’segregata: the files
which. haye. to be ttansferrea:to Assam:Circle. It was agreed.
that. ¢his. proces&\should be: axelerated and all the hranches of
Circle ‘Office, Shillong should prepare lists and keep the files
t. ke tranbferxed to Assam ClICle raady by the 24th of Junc,1988,

‘».
(G 4

2¢ (c) ASSE%S

Varlous 1tems of fuznlture. typewrltens etc. which. are

8t present ‘used, by the staff;, coming to.the share.of. Assam .
‘Circle'will.alsobe’sent to-that-circle. Fir this purposa the.
s 0/0 th@ Addlo?MGa Glmahatl‘“and"‘thC"AD(TGCh),«»ln the Ca0. PINE
~-8hillongrwill. call fox tenders-about the rate of t+ sanaportation;
“and the items of" furniture_would be given. to the porty for
‘transportation. to Guwahati. whose rate happens to be favourable -

on.the basis of cnqulr;cs Jnade by AD(Tech) and o/o the Audl,
PMC, Guwahat-lo ) . ) "
: / : A ' _

2. (3) ALLOTMENT OF FUNDS: | '

P ‘

5 ~ The budget.allotmcnt recelved £rom postal Directorate
for the year 198889 under: various heads .of accounts will be
ulsutlbutud on. the basis of' demands placed by the units in the
elraue "taking, into account, of course, the additional xeeuirg-
ment. of the 0/0 the PMG,  Assam to be created. However, 'in case.
OF allotment. under. the head House'Building Advance which is
determined by. the Circle Office only, the funds will be distri-
o“ucd in the ratio 64 :36=-4552m:. NoE. ClIClGa'

30 CIRCLE SPORTS CONTROL BOARD aND WEuF%RE FUND:

- s

The Assm Clrcle wall have its SLpdratC c1lcle Sports
,Cbntrol Boaxrd from lst July, 18 J.RQQHIulng the welfare wpind,
aperd fran cash.which is. Xept inthe favings:Bank Account, this
“+ fund has got. a ™0 A/C for %.1430 lakhs which. will matuce on
e 22+11-88, It was decided that after the cuash bodk. of clfare
'Fund. is' closed. on 30th Jung, 19388, the cash.in the Savings pank
-~ Account. willl be apporticicd €o Aqoam and Ne.E.Circle in the
ratiov of 65:35. Similaxly the amcunt luing imTO accouni -alonge
. with:the interest. on métucity will: aloo.bc apportiocned at the
'd'appropzla € tlme in.the sane fa+30n.,_ :

. N . i ) ‘a . ‘
) ‘ , CQntd-Q-o..ng ve



44 v .0t To: ehablel smooth bifurcation, tLalisd=s . =~
absg.ts and-to sort. out varlous "issies which may’ crop up
the new. cirdle: at Guwahati 'starts functioning,’ bot
will. meet: onge a month o as an1 whe;n nccessazy.

1 e : P

’ Lo B LEUL?UT .

e S LY i Ce i,

o osdf= SR Sa/m
iy VeSeS2kseEna - . g B.x..mohanty, ,
BMG; ~shillong- : : © PMG.ASSAM,, .
- . Cc L otarn o on :,gG;uwdhatJ,.~
. . . { L . . N ..;,,, Y ﬁ .
- '"'o"-"‘o"c"'n"o""o“"c"‘-"’o"c"o". o“o?t;-‘lo,.lf.-‘?u -
' Ty e L . ‘ odadL *

T A N N E x U R E _'A'

I3 .A“TBUTION OF STAFF/POSTS BETWF;..N N.E

- “‘"o"’o’-‘“."‘."‘."’?'@‘a

/ e WEAWE TR &
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o \ No.38-10/2000-PE-II & o VBIAGED "'
: i Governinent of India“ s “

(/ ~ Ministry of Communications %""%ﬁ\@‘lim}"‘.
e @ ' Department of Posts, - Tt
e \@ _f . Dak Bhavan, Sansad Marg, . ~

New Dethi —i10d0o1. "' §°

Subject: - Creation of three _new Postal Circie_a_.s_,_‘;y.izf (1) Jharkhand, (2) Uttaran chal and
* (3)._Chhattisqarh: _subsequent to- the formation of three new States viz: (1)

Jngxxngm,...czwﬁmmLand_m_cnnaumaamsmsﬂmv:ﬂﬂm', |

: 1. The.President is pleased to approve the creation of the new Pestal Circles viz: (1)~

Jharkhand (2) Uttaranchal and (3) Chhattisgarh by converting the existing Regions in.
those areas carved out of their respective parent circles of Bihar, Uttar Pradesh and
Madhya Pradesh. - : S . :
2. The headquarters of the new Postal Circles viz: Jharkhand, Uttaranchal and
Chhattisgarh, will be Ranchi, Dehradun and Raipur respactively; and the. headquarters of -
the existing Postal Circles of Bihar, Uttar Pradesh and Madhya Pradesh will continue to be -
the same i.e. Patna, Lucknow and Bhopal respectively. SRR

3. The jurisdiction of the newly created Postal Circles are shown at annex. *A% B and
8¢+ and the jurisdiction of the existing Postal Circles after carving out ef the pew circles
.mentioned above are shown at annex. I, fand IIL. =~ . - T
4, I respect of assets, staff, records etc,, the new Circles will be com;:‘:i}iﬁnc_’x“:ﬁ!l‘th‘at°are o
presently . with “the respective Regions concemed. . Hchvcr, keeping in view their - .-
respective jurisdiction as indicated in the annexes, actions for- distribution- of- "
assets/staff/record etc. of the new circles and .existing circles will be taken by their -
.réspective Chief Post Masters General and/or their respective Post Masters General by
mutual agreement based on the functional/administrative needs of each circle. Operational
aspects with regard to each circle are placed at Annex ‘0’ ! e S

L3

5. This order wil také_a effect from the date of issue.

6. . This Memo. issues in consultation with our Integrated Finance Advice. (Postal) }vid; -

" their 1.D. No.19/FA/2001 dated 12.01.200L. ‘
Hindi ver?_lon wm fpllow R M - , i. ., \TM /F -
! o Al o : - (DEVIKA KUMAR)
N | ‘ N ],_ ' m>/ ' DIRECTOR (ESTT.)
Encl: As above. , Beputy Divistonal Manoger (PLsy . -
. , . 0O the Chef Postmaster Gensrel - e ,

W.5. Gircle, Shillong-793001

+



. Copy to:
PS to Hon'bie Mipister(C)/MOS(C).
PPS to Secretary(P). .
. PSto Member(P)/Mnmocr(O )/Memoer(D)
PStoJS&FA. -
PS to Sr. DDG (CP) & Secret.arngSB) :
All Principal Chief Postmasters General/ Chnef Po"
All Postmasters General (Regions).
Chief General Manager, PLI Puec*orate Chana
Chtef General Manager, Business Devcloprrent J
]O Director; Postal Staff College, India, Ghavqaoad
11.All DDsG/Direct ors/ADsG in the Duectoratf'
12. Adcitional Director Generial, ARS, C/o 56, APO
13. Al Directors of Accounts (Postal).
14, All Diractors, Postal Training Clsntrv.s
" 15, Security Press,
16.D(._ecw| {OL) .
17. Parliament section, -
. 18.Ministry cf Finance.

19, Ministry of Law. oo
20. Departyneant of Persoin o} & Training RS,
21, Ail Sections of the Pastal Directorate. -
22.All rece: anized Unions/Feder atlom/Acsocutnons
23.£.0'% Guard File, A
4 Daaling Hand. :
5.5u0are copies (10(!'} :

«om\x.ony:.nwwr-

it (Lucas“ll.lamsuan)
. Section Officer(PE-I1) .
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" Subject: - Upgradat!on or 1622 posts of HSG it H§G I grade

", simultaneously ahollshing’ 690 exlsting live:posts: of: \PAS/SA&' ' the Seale of ©
-pay Rs. 4000:6000/= " proportiorally- as * IndicatedGifcleiwtas i ‘Anbix:A - L
(Col. 4) The order to bé fssued by the Circles fot tipgradation of. posts. should : -4y
‘Include a clause mentioning the fact of aholition. of posts in:the cadre of P A
wrth reference to it's orlglnal sanct!on order. : A

¢ "
.r v Loy

‘]“ ‘| ", : .’- ‘;_ i' ‘ N

No. 73- mﬂ PE.T (Vol. n)
: - Govginment of Tndla -
. Ministry of Commun Eratlons_ . : :, :
Departmout of Posts. T

A , Dak Bhavan, Sanqad Marg,
M oo ?t New belhr-noom
.¢I' 3!~;»'r’.<. i . BN ‘ REVETINL
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The Presldent Is p!eased to acbbrd aéﬁctbn for cmatlon bf Jsﬁz ‘/ ‘

posts i the HSG.Y grade in the pay scate of Ks. 650010300/~ by -stimabry -&.

- uporading the same number of existing H3G 11 posts'in the pdy sczle of Rs.

5000-8000/+ with iminediaté effect as per the detals. Circle wilsé: ot Atnex-A.

PR

A‘jl ‘."3‘_‘. ?; 9’ 5;‘:4‘ :3";'

mese posts of HSG—II shall be upgraded 1075 HSG1 - by._‘_u-_f

t

Cop '}5-‘,'.-.,"% -

]

Heads of Clrcles are requested to ldehtify the. numbnr of HSG II M

fosts as indicated against their Circle in the Ahnex-A and upgrdde them to -

HSG.I under Intimatlon to this office. It may be ehsured that these HSG-II
posts are upgraded on functlonal basls ldentlﬂcatlon being dou're oh the basis.

of ful!nwlng quldeilnes

e

w s 7R

Dafed. "30 03 2601 =

" As a result of this upgradation and. alongwtth 208 posts: \ngraded earner ta if]. s
HSG.I grade ¥ide this office latter of even number dated 6- 11-95, 10% of o
HSG.II posts etand upgraded to HSG I grade 5 N

ﬁ) | Pocts of HSG-1I Head Poetmasters at distnct Headquartérs Where no- .

HSG-T post exists at present and Identificatiofi of 'H3GII posts i SB
Branches I major Head Offices. The CPMG shoujd: identify the district
based on s !mportance/workload In the Regkms, Postal and R M. S

offices, .
‘ 'f‘ Contd 2/
BC - ’
\\) = v\\ | :
NN ~
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o i‘mmmlanal Manager (PLI; i
0/0 the Chief. Poarmasrer Geners' |
N.E Gtrcle SB:Hon:JOiDOl
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)  Other ¢ISG.II posts In Gazetted H.0. supervised by HSG.Iff"cafrylng
higher responsibfiities, Circle/Regional Offices .PO and RMS Divislons

(administrative and operative offices), .PSD/CSD. and Customer Care

Centers (CCC) which are considered impottarit by the Heads:of Circle,

i)  These péSts should also be distributed ’from.:é'mdﬁ‘gét?SBCO staff (td o
\.

whom the TBOP scheme was extended vide letter. No. 20:2/88-PE:L
dated 26-7-91) where these HSG.I posts are Jugtified as par.té norms.
. A¢’per STU norms there s a justification of one post of Office Supdt. in
Aach Circle (Administrative Office) in HSG-T grade.l’ At present every
Circle office has the post of Offtce Supdt.” in HSG'I grade éxcept
Haryana, H.P. and North East. . Circle Heads of-these: Circles® are
requested to upgrade the post to HSG-1 level In their respective Clrcle
from amongst their quota allotted. L Ll
It may also be ensured that the ratio between HSG.II and HSG.1 in the

Circle at*a-particular unit may be maintained as far.as padsible as per

the norms. = . : .

1]

'\

Ipstructions. Thereafter, a compliance report’ 16 this s effects. be. * posts -
© upgraded, unit-wise distribution of. posts;abolitior of posts etc. may be sent to

S.0. (PE.1) by 30-6-2001.

<2

The mode of recruftment for the upgréded:posf wﬂi b )
method of selection” as prescribed in the Recruitment Rules - for:the
posts for the concerned Unit. -

The ewpenditure Involved In this sanction ls debitable ‘to' the
: tplevant heads and should ‘be met from the sanctioned - grant . fol

' lhe
respective year. -

The respective Circles will retain these posts of- year,

basia thémsehres, : A &
. .\:.‘ .

T

S ~Ihis issue with the cancutrence of the Mlnlstrj‘(,,«bf Ehiafg{;? vide .
©thelr U. Q. *No.2 (5)/£11/94 dated 23:2-2001 and consult_'atlgp“ﬁﬂxl'\ the .
~ Internal Finance Advice vide their 1.D. No. 152/FA/2001 dated 283+ T

3

‘ "The work of Identification of - DdS_tSr' holding , of ' DIC and
placement of the officials against the posts .sho‘uld ‘be completed as aatly as -~ -
possible.” Concerned IFA may ensure proper Wtiplemientation of:the above . -

asby the
AHSGL

T
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. v 0[0 the Chicf Postmoster Genordl
| -3-. R u Gircle, Sbm-n.-mom ;
Kindl acknowled et 9recelt f this t N el ETL -

A -Hincll version will -follow. '

LT v :

' S ST S éfb A "“/L : v‘-t
S ‘ L (RakeshKurmar)

AR ) Asétt. D!rectof Genpl'al (Estt) ;‘

‘ . . N I

Copyto: e e

. Secretaly (P; o e e L
Member(Q)/Member (P)/Member (D). .,.=;:' B P T
All Chief Postmasters General. pi . S Coe ;
Senfor DNG(CP)/AN DmCﬁecretary(Pss)}Js&FA. ST e :

 Chief General Manager; P.L.L; Chanakya Put), New Delhli .

~ Chief Ganeral Manag°r,,BD Directorate; Matcha Marg, New Deihi. .
" Al Reglonal Postmasters Geheral.  ro R
‘The Prlnr(pal Director of Audit (Postal), Delhl~54‘ ,'} PR
Director of Accounts (Postal), Dethi-54. - e e N i

10, All Directors and Dy. Directors of Accounts (Postal) B T _
11.- Director, Postal Staff College, Ghaziabad, -~ - Lo T
12.  Addl. Director General, Army Postal Sorvlcas Corps, R'K. Puram, Naw o

_ Delhi-110066, S e C T
13.  Chief Engineer (Headquaners), Civil Wlng. , e !
14.  Postal Accounts Wind. - S R
15. - All Directors, Postal Training Centres. L R _

16,  Officer In-Charge, APS Recard Office, Kamptee‘. R PR
17. Al Sectiohs of the Directorate. . » e _
18. Al recognised Umen s/Associations/F '\dprwtions - R v
©19.  Guard files. ‘ o SRRV B
20,  Spare copies. - " A .
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S S . (SD 'ﬂmp.qral)
: -~ Section (‘ﬁ icer (Pr:t)
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~ posts to be upiyraded
now based on the data

" Posts of PAs Lo be

. abolished in order to
- find out matching
" gavings ..

; . , collected in 1993 - L
(@) I N O B WS O
-1, | Assam “ o 24
—2." |, Andhra Pradesh 6.
B Bihar ‘ 79 . il

2

| Dehi -
“Gujarat_

6. Haryana

'8, |, 8K
9. - Kamataka

e

7. ;“Hlmach—él Pradesh |

2

N

s

KNS
-

. 10 ~ Kerala

11, | _Maharashtra _|

12. | Madhya Pradesh |

13, | - NothEast ..

14. |- Qrissa

o __Purjab
16. _Rajasthan ~

.4

. 2-33.!

41 :

‘.-."-'

7. |___Tamil Nadu

a7

.| Uttar Pradesh * |
_ West Bengal |

PENSELAS

@il

" Note: Consequent upon the bifu‘rcétioh of'BIhér, A‘Madhya, -l"radéSH'éﬁﬁ’;lMafj o .

" the upgraded post

these Circles by the erstwhile Circles.
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pradesh Circles into Jharkhand, Chhatisgarh and U;tata‘nchal Circles,
of HSG-I may also be d i

istributed proportionally: to -
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- MENI NO: EST20:20/RLG.91.92,

"HSG-1 in the scale of Rs.6500-10500/ is issued tohave an immediateteffect.

]

- - DEPARTMENT OF POSTS:INDIA o
OFFICE OF TLE CITIEE POSTMASTER GENERAL:N.ECIRCLE: SUILLONG-1

Diited at Shiliong the 19.04.2001.
In pursusace n! the Postal Dig N("'\'.D(.'lhi-l. letter 1\022—1/‘49-PEI(‘.HHI)

dated 30.03:2001 approval ‘of the Chief Postmaster General, N.E.Circle, Shillong for
upgradation of the following HUSG-L1 posts in the seale of Rs.5000-8000/-10. the status ol .

§_L__1}-_(_)_ o Name of posts upgraded.

() . : Ofiice Supdt. Ci}‘él‘e Ofﬁfe, S‘I;illung. -‘ T

83} - Postmaster, Dharmanagar H.f). |
| ) ' . | ='Pusaxaxa§ter_._ltémagarl}@. o z N :

() - | Phsmiastc_r; Kohima H.O. -, S

(e - <‘i”é$t.master,Aizawl HO. ‘

2 : Before upgr:idaﬁon of the posts the Supdt. bf Post (.T‘i'"-fli’cles;‘v‘.ﬁ.ha'l"’lii_anagnr and

the Difector ol Postal Services, Mizorain will ensure that one 1y 'fggii!&l‘.‘bzﬁﬁi,ﬂi' Postal
Asstt. in the scale of pay Rs.4000-6000/- ench from their respective “Divisions is abolished
with reference to it’s original snnction order as the upgradation is artiered under matching

- saving. Particulars of posts abolished should be communicated {o-this Office; for onward

submission ()f"rep_u_rt to the Dte. A separate infermation should »al‘s‘(‘i_';be'-gi:\"e}l' W the Asstl
Dircclor (Statf) of the Civele Office, Shilleng for issuing posting order of HSG-1 Official.

3. - The cxpenditure involved in this sanction’ is dcbit:’gb!c to'fhvci:\d of A/C as

follows 1-  {a) above 0110101 salary of Clrele Office.
() 4u (£) H1.101.402 sutury of Pustal Divisivns.

B (,d}"mlwg( o

Asstl, Direclor (EslnbliShuiun‘!.}:

" L Akested
(conid. tv page-2) SN

Bepaty Bivtsiondl Maneger (PLD
OIQ the Chief Postmaster Genere
W.B. Gircle; Sbillgng-793001

¥
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Copy to :; l 3. The Duectm Pus(al Services,Mizoram/ l(ana"ar/Na"aland fm domg the
‘needful Ay sta(e_d ahove and  submission of information t_egar(hng date of
abolition/upgradation of posts. el L ST

4-5. The APMG(A/Cs) AD(Staff), C.O. Shillong for similar action please.

The AIX(Stall) will kindly nete that the work of identification el posts, holding of DPC and

placement of the Officials against the posts should be completed as early as possible. The

made of recruitment for- the upgraded posts will be by the ‘method of sclection as

prescribed in the Recruitment Rules for the HSG-1 posts for the Xcom:mmed Unit. He will

also ensure this' Estt. Sectien the particulars of posts abulished by Dharmanagar and
" Mizoram Divn. before upgradatwn of l)harm.umg'lr and Aizawl H Os respectneh

6-7. The DPS, Mampull Agartala for information.
8. ~ The SSP()S. Meghalaya, Shlllong for infornntlon
9.  The Supdt. PSD Silchar for information.

10. St l’ostmaster, Shillong GPO. oS

11-19.The Postmaster, Agartala/ Dharmanagar/ R. KPu:l Imphal/ Alzawl/ .
Kohima/ ltana;.all Tura 1LO.

20, ‘I'he Director of Accounts (Postal), Calcutta.

21. TheDy. DA(P), Slullung,

22- 25 L\l Gile n! Circle Oflices I)hurmumngar [§(8)) Amml ll()l llanagar llU/

Kehima HO: ' - o
: 126-30. Sparc copics. N P A
: : tor Chel Postmaster General.

ooy - - N. E. Circle, Shillong-793 001..



N Shri Vijay Chitale,
o Chief Postmaster General,
North Easlern Circle,
Shillong — 793 001.

Sub ; Prayer for the grant ol HSG-I pay scale of Oflice Supdt. with the
retrospective etfect from 1-9-95 and also grant HSG-I pay scale of
Office Supdt. for the officiating periods from 23-12-94 to 6-3-95.
from 15-5-95 to 3-7-95 and again from 1-8-95 to 31-8-95 and
removing the discrimination thereof,

Respected Sir,
Kindly permit me to submit a few lines before vour honour for favour
of your kind perusal and sympathetic consideration. | ‘
— .

‘ 2. That Sir, in this conncction, a kind reference is invited to the para No.
(1v) of Director General, department of Posts, New Delhi letter No. 22-1/89-PE-I
(VoLII) dated 30-3-2001 wherein it has been categorically admitted that as per SIU
norms there is a justification of one post of Office Supdt., in each Circle
(Administrative offices) in HSG-I grade. At present every circle office has the post
of Oflice Supdt., in HSG-I grade except Haryana, H.P. and North East. Circle
heads of these circles are requested to upgrade the post to HSG-I level in their
respective circle from amongst their quota allotted.

3. That Sir, I am furnishing herewith a detailed list of HSG-I and HSG-II
posts of the Office Superintendents of the postal circle offices all over India, prior
to the 1ssue of the Director General, Department of Posts, New Delhi letter No. 22-

1/89-PE-1 (Vol.Il) dated 30-3-2001 for favour of your kind perusal and readv
reference. - ‘

3. (a) H.S.G-I-Office Superintendents

1) Office Supdt., O/O the Chief P.M.G.. Assam Circle, Guwahati.

2)  Office Supdt., O/O the Chief PMG, Orissa Circle, Bhubaneswar.

3)  Office Supdt., O/O the Principal CPMG, West Bengal Circle, Kolkata
4)  Office Supdt., O/O the CPMG, Andhra Pradesh Circle, Hyderabad.
5)  Oflice Supdt. O/O the CPMG, Tamilnadu Circle, Chennai.

6)  Office Supdt., O/O the CPMG, Kerala Circle, Tiruvananthapuram.

7)  Office Supdt., O/O the CPMG, Karnataka Circle, Bangalore.

8)  Office Supdt., O/O the CPMG Maharashtra Circle, Mumbai.

9)  Office Supdt. O/O the Principal CPMG M.P. Circle, Bhopal.

10)  Oftice Supdt., O/Q the CPMG, Chattishgarh Circle, Raipur.

11)  Office Supdt., O/O the CPMG, Guijrat Circle, Ahmedabad.

12)  Office Supdt., O/O the CPMG, Rajasthan Circle, Jaipur,

13)  Office Supdt., O/0 the CPMG, Delhi Circle, New Delhi.

14)  Office Supdt.; O/0 the CPMG, Punjab Circle, Chandigarh.

15)  Officc Supdt., O/O the CPMG, J&K Circle, Srinagar. 1
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i 17; Office Supdt O/é the CPMG, Jharkhand Circle, Jamshedpur:
+/18) Office Supdt., /O Principal CPMG, U.P. Circle, Lucknow.
19)  Oflice Supdt., /0O CPMG, Bihar Circle, Patna. '

3. (b) HSG-II - Office Superintendents
1) Oflice Supdt., O/O the CPMG, Haryana Circle, Ambala.
#72)  Office Supdt., O/O the CPMG, H.P. Circle, Shimla.
3)  Oftice Supdt., O/0 the CPMG, N.E. Circle, Shillong.

4. That Sir, from the particulars as narrated at para-(3) above, it may
kindly be seen that out of the (22) twenty two Postal Circles, the Office
Superintendents of the (19) nineteen circles as referred to para-3(a) above were
granted the benefit of HSG-I pay scale on their assuming the charge of the Office
Supdt., whereas in the case of the Office Supdt., of Haryana, Himachal Pradesh
and North Eastern Circle, the said benefit of HSG-I pay scale was granted with
cifect from 30-3-2001 vide the Dircetor General, Department of Posts letter No.
© 22-1/89-PE-I (VolII) dated 30-3-2001, and in my case the HSG-I pay scale was
granted to me with effect from 22-5-2001 (F/N) vide C.O., Shillong memo No.
Statt/9-4/0S(CO)/2001 dated 22-5-2001. This is a clear case of discrimination.

5. That Sir, I would like to mention here that I was promoted to officiate
as Office Supdt., in three spells. The first spell was from 23-12-94 (A/N) to 6-3-95
(F/N) vide C.O., Shillong memo No. Staff/35/1275-76/11 dated 24-12-94 and the
second spell was from 15-5-95 (F/N) to 3-7-95 (F/N) vide C.O., Shillong memo
No. Staff/35/1275/76/11 dated 9-5-95, while the third spell was from 1-8-95 (I'/N)
to 31-8-95 (A/N) vide C.O., Shillong memo no. Staff/35/1275/76/11 dated 31-7-95
and 14-8-95 and as per C.0., Shillong memo No. Staff/35/1275-76/11 dated 7-9-95.
I have been appointed as Office Supdt., on regular basis with effect from 1-9-95.

0. That Sir, I beg to point out here that the nature of duties so performed
by the Office Superintendents of the (19) nineteen circles as referred to at para-3(a)
above, | was also performing the same nature of duties and still continue to
perform the same duties, and while the Office Superintendents of the nineteen
circles as referred to at para-3(a) above were getting the HSG-I pay scale on their
assuming the charge of Office Supdt., then I do hope and believe that “your
goodselt will surely agree with me that there is perhaps absolutely no reasons of
non granting the HSG-I pay scale to me with the retrospective effect from 1-9-95
and the officiating period as referred to at para-5 above. whereas I had been
granted the HSG-II pay scale for the entire period. Ts it not a bright example of
great discrimination ?

7. That Sir, in this respect your kind attention is invited to the column
No.3 of the Annex-A, circulated under the Director General, Department of Posts,
New Delhi letter No. 22-1/89-PE-I (Vol.Il) dated 30-3-2001, wherein, it has been
categorically admitted that 7% remaining HSG-II posts to be upgraded now based
on the data collected in 1993. |

2



HPG-1 posts which were created under the Director General, Department of Posts,
New Delhi letter No. 22-1/89-PE-I (Vol.II) dated 30-3-2001 are based on the data
vCollected in 1993, then T do hope that your honour will surely agree with me that

there 1s perhaps absolutely no reasons of non-sanctioning the said 1622 HSG-I

posts with effect from 1-1-93. '

9. That Sir, I beg to mention here that as per para No. (iv) of the Director
General, Department of Posts, New Delhi letter No. 22-1/89-PF-I (Vol.IT) dated
30-3-2001 when it was admitted that as per SIU norms there is a justification of
one posts of Office Supdt., in each Circle (Administrative office) in HSG-I grade
and 1n the said para again when it was further admitted that at present every circle
office viz., the (19) nineteen circles as referred to at para-3(a) above has the post of
Oflice Supdt., in HSG-I grade, except Harvana, HP and North East, then there is
perhaps absolutely no reasons of non granting the HSG-I pay scale to the Office
Superintendents of the rest three circles as referred to at para-3(b) above from the
datc of their assuming the charge of Office Supdt. This is a clear instance of great
* discrimination. |

10. That Sir, I beg to point out here that as per para (iv) of the Director
General, Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.Il) dated
30-3-2001, when it has been categorically admitted that as per SIU norms there is a
justitication of one post of Office Supdt., in each circle (Administrative office) in
HSG-I grade and at present every circle office has the post of Office Supdt.. in
HSG-I grade except Haryana, HP and North East. The post of Office Supdt..,
North Lastern Postal Circle, Shillong has come into existence from June, 1988
after the bifurcation of Assam Circle, and hence I do hope and believe that your
honour will surely agree with me that the benefit of HSG-I grade should be
extended to the Office Supdt., North Eastern Circle, Shillong from the date of
existence of the Office Supdt. post, since it was justified as per SIU norms, and the
safiction of HSG-I posts as conveyed under the Director General, Departiment of
Posts, New Delhi letter No. 22-1/89-PE-I (VolII) dated 30-3-2001 has got 1o
bearing with the norms based HSG-I post of Office Supdt., of Circle Offices. I,
therefore, appeal to your honour that the benefit of HSG-I grade may kindly be
extended to the Office Supdt., Circle Office, Shillong from June, 1988.

11. That Sir, further I beg to mention here that the non upgradation of the
posts of Office Superintendents of Haryana, HP and North East to the grade of
HSG-I as referred to at para (iv) of the Director General., Department of Posts.
New Delhi letter No. 22-1/89-PE-I (Vol.Il) dated 30-3-2001 in time and non
sanction of HSG-I posts with effect from 1-1-93 as referred to at colum-3 of the
Annex-A of the Director General, Department of Posts, New Delhi letter No. 22-1/
89-PE-I (Vol.IT) dated 30-3-2001, are the administrative lapses, and T do hope and
believe that your nobleself will surely agree with me that for the administrative
lapscs the eligible officials may perhaps cannot suffer financial loss.
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General. Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.II) dated
%—3-2001, I was eligible to get the HSG-I pay scale with the retrospective effect
‘from 1-9-95 including the officiating pay as referred (o at para-5 above, but due (0
the administrative lapses, [ had to suffer great financial loss. Had the post of Office

~ Supdt.. of Haryana, HP and North East been upgraded in time, then I could get the
benelit of HSG-I pay scale from the date of my assuming charge of Ollice Supdl.,
both in the officiating and regular capacity as mentioned at para-S above as was
granted to the Office Superintendents of nineteen circles as mentioned at para-3(a)
above.

13. Now in view of the facts narrated above, I therefore fervently beg to
appeal to your generous generosity to be gracious enough, kindly to consider the
case with sympathy and kindness and pass necessary orders for the grant of HSG-]
pay scale to me with the retrospective effect from 1-9-95 including the officiating
period as mentioned at para-5 above and also pass necessary orders to pay me the

arrcar pay and allowanccs, since [ have discharged the dutics of the Office Supdt.,
* dufiiig the period to remove the discrimination and for the end of justice.

14, That Sir, further I beg to point out here that as per para-(iv) of the
Director General, Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.ID
dated 30-3-2001, when, it has been categorically admitted that as per SIU norms
there is a justification of one post of Office Supdt., in each Circle (Administrative
offices) in HSG-I grade, and when the post of the Office Supdt., North Eastern
Postal Circle, Shillong was in existence from June 1988, as such I therefore
fervently beg to appeal to your nobleself to be gracious enough, kindly to consider
the case sympathetically and pass necessary order extending the benefit of HSG-I
grade to the Office Supdt., North Eastern Postal Circle, Shillong from June 1988,
so that the officials who were holding the post of the Office Supdt., Circle Office,
Shillong from time to time since June 1988 can get the benefit of HSG-I grade, for
the end of the proper justice and removal of discrimination.

An early action in the matter is solicited.

With kind regards,
Yours faithfully, .
/%51‘ o
(Tapan Kr. Dutta Roy )
Dated at Shillong, ' | Office Superintendent,
The 2¢0th 5 wly 2001. Circle Office. Shillong.

e
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* Respected Sir, .

J Shri B.N. Som,
e Secretary and
. Director General,
Department of Posts,
Dak Bhawan, Sansad Marg, .
New Delhi — 110°001.
~(through proper channel)

Sub: Prayer for the grant of HSG-I pay scale of Office Supdt., and '
Seniority with the retrospective effect from 1-9-95 and also grant |
HSG-I pay scale of Office Supdt., for the officiating perrods from -
23-12-94 to 6-3-95, from 15-5-95 to 3-7-95 and again from l 8 95
to 31-8-95 and removmg the discrimination thereof. = . 2o

¢

Kmdly pcrmrt mg to submxt a few lincs before your honour for favour _
of your kind perusal and sympathetrc consrderatlon :

2. That Sir, in this connection, a kmd reference is mvrtcd to the para: No )
(iv) of Director General, department of Posts, New Delhi letter No. 22-1/89-PE-1
(Vol.II) dated 30-3-2001 wherein it has been categorically admitted that as per: SIU.

"norms there is a justification of one post of Office Supdt., in each Circle
~ (Administrative oﬁices) in HSG-I grade. At present every circle office has the’ post

of Office Supdt., in HSG-I grade except Haryana, H.P. and North East. Circle
<heads of these circles are requested to upgrade the post to HSG-I lcvcl in thelr '
rerectrve circle from amongst their quota allotted. _ -

3, - That Srr I am furmslnng herewith a detailed list of HSG—I and HSG-II :
posts of the Office Superintendents of the postal circle offices all over India, prior .
to the issue of the Director General, Departinent of Posts, New Deélhi letter No.22-

1/89-PE-I (Vol. II) datod 30-3-2001 for’ favour of vour k‘md perusal and 1eadv‘

reférence. . e

3. (a) :.H S.G -1 - Office Sﬁpcrimoudonts

1) - Office Supdt., O/O the Chief P.M.G., Assam Circle, (Juwahatr 5

2) “Office Supdt., O/O the Chiel PMG, Orissa Circle, Bhubuneswar. .
~3)  Office Supdt., O/O the Principal CPMG, West Bengal Circle, Kolkata
- '4)  Office Supdt., /O the CPMG, Andhra Pradesh Circle, Hyderahad

~5)  Office Supdt. O/0 the CPMG, Tamilnadu Circle, Chennai. - .

6)  Office Supdt., O/O the CPMG, Kerala Circle, Tlruvananthapurum

7)  Office Supdt., O/Q the CPMG, Karnataka Circle, Banga]ore -

8) - Office Supdt., O/O the CPMG Mabharaslhitra Circle, Mumbai.

9) = Office Supdt. O/O the Principal CPMG M.P. Circle, Bhopal. )

10)  Office Supdt., O/O the CPMG, Chattishgarh Circle, Rmpur : ,'

11)  Office Supdt., O/O the CPMG, Guijrat Circle, Ahmedabad _ .

12) . Office Supdl 0/0 the CPMG, Rajasthan Circle, Jalpur R

1
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~ » 13)" Office Supdt., O/O the CPMG, Delhi Circle, New Delbi. N
w 14)  Office Supdt., O/O the CPMG, Punjab Circle, Chandigarh.”.--*"
: 15) - Office Supdt., O/O the CPMG, J&K Circle; Srinagar: « *
16)  Office Supdt., O/O the CPMG, Uttarakhand Circle, Dehradiii. ./~
17)" “Office Supdt., O/O the CPMG, Jharkhand Circle, Jamshedpur: -
18)  Office SupdL., O/O Principal CPMG, U.P. Circle, Lucknow. R
19) Office Supdt., 0/0 CPMG, Bihar Circle, Patna. R

¢t

o3 (b): fLISG;H—Oﬂicfe Superintendents

1)  Office Supdt., Q/0 the CPMG, Haryana Circle, Ambala.
".2)  Office Supdt., O/O the CPMG, H.P. Circle, Shimla. ..~
3) ‘Office Supdt., O/O the CPMG, N.E. Circle, Shillong: * - I
4, That Sir, from the particulars as narrated at para-(3) above, it {nay
kindly be sccn that out of-the (22) twenty two Postal Circles, thc;ﬁicc
Superintendents of the (19) nineteen circles as referred to para-3(a) above were -
granted the benefit of HSG-1 pay scale on their assuming the charge of the ‘Office
Supdt., whereas in the case of the Office Supdt., of Haryana, Himachal Pfadcsh ,
and North Eastern Circle, the said benefit of HSG-I pay scale was graited with
effect from 30-3-2001 vide the Director General,” Department of Posts letter No.
22-1/89-PE-1 (Vol.Il) dated 30-3-2001.. and in my case the HSG-I pay scale was
* granted to me with: effect from 22-5-2001 (F/N) vide C.O., Shillong ‘memo’ No.
S1aft/9-4/05(C0)/2001 dated 22-5-2001. This is a clear case of discrimination.
5. That Sir, I would like to mention here that I was promoted to officiate -
as Office Supdt., in three spells. The first spell was from 23-12-94 (A/N) to 6-3-95
(F/N) vide C.0., Shillong memo No. Staff/35/1275-76/11 dated 24-12-94 and the
second spell was from 15-5-95 (F/N) to 3-7-95 (F/N) vide C.O., Shillong memo
No. Staft/35/1275/16/11 dated 9-5-95, while the third spell was from 1-8-95 (F/N)
to'31-8-95 (A/N) vide C.0., Shillong memo no. Staff/3’5/ 1275/76/11 dated 31-7:95 -
and 14-8-95 and as per C.O., Shillong memo No. Staff/35/ 1275-76/11 dated 7-9-95,
Thave been appointed as Office Supdt., on regular basis with effect from 1-9-95.

6.. - -, 'That Sir, I beg to point out here that the nature of duties so performed
by the Office Superintendents of the (19) nineteen circles as referred to at para-3(a)
above, 1 was also performing the same nature of duties and still continue to
perform the same duties, and while the Office, Superintendents, of the nineteen
- circles as referred to at para-3(a) above were getting the HSG-1 pay scale on their
assuming the charge of Office Supdt., then I do hope and believe,that your good-
self will surely agree with me that there is perhaps absolutely no reasons of non
granting the HSG-1 pay scale tp me with the retrospective effect from 1-9-95 and
the officiating period as referred to at para-5 above, whereas I had been granted the
HSG-II pay scale for the, entire period. Is it not a bright example of great
« . discrimination ? - : . P

P
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7.7 ~That Sir, in this respect your kind attention is invited to the column 0\\-

Pi0.3 of the Annex-A, circulated under the Director General, Department of Posts, .
“YNew Delhi letter No. 22-1/89-PE-I (Vol.ll) dated 30-3-2001, wherein, it has been
+ categorically admitted that 7% remaining HSG-II posts 1o be upgraded now based .

- on the data: coll‘ectcd in 1993.

8. " That Sir, I beg to add here that when, it was admitted that the 1622
HSG-I posts which were created under the Director General, Department of Posts,
New Delhi letter No. 22-1/89-PE-I (Vol.1) dated 30-3-2001 are based on the data

. collected in 1993, then I do hope that your honour will surely agree with ‘me that
there is perhaps absolutely no reasons of non-sanctioning the said 1622 HSG-I |
posts with effect from 1-1-93. _ ' et T

9. ' That Sir, I beg fo mention here that as per para No: {1v) of the Director
General, Department of Posts, New Delhi letter No. 22-1/89-PE-[ (Vol.IT) dated
30-3-2001 when it was admitted that as per SIU norms-there is a justification of
. one posts of Office Supdt., in cach Circle (Administrative officc) in HSG-I, grade -
~ and in the said para again when it was further’admitted that at present every circle -
office viz., the (19) nineteen circles as referred to at para-3(a) above has the postof -
Office Supdt., in HSG-I grade, except Haryana, HP and North East, :then there is
perhaps absolutely no reasons of non granting the HSG-I pay scale to the Office
Superintendents of the rest threg circles as referred to at para-3(b) above from the
date of their assuming the charge of Office Supdt. This is a clear instance of great
discrimination. | ' A

§

_10. That Sir, I beg to point out here that as per para (iv) of the Director .

* General, Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.I) dated

* 30-3-2001, when it has been categorically admitted that as per SIU norms thereisa

- Justification of one post of Office Supdt., in each circle (Administrative office) in

~ HSG-I grade and 4t present every circle office has the post of Office Supdt., in -

- HSG-I grade except Haryana, HP and North East. The post of Office Supdt..,
North Eastern Postal Circle, Shillong has come into existence ‘from June, 1988
after the bifurcation of Assam Circle, and hence I do hope and. believe that your -
honour will surely agree with me that the benefit of HSG-I grade should. be
extended to the Office Supdt., North Eastern Circle, Shillong from the date: of
existence of the Office Supdt. post, since it was justified as per SIU norms, and the
“sanction of HSG-I posts as conveyed under the Director General, Department of -
Posts, New Delhi’ letter No. 22-1/89-PE-] (VoLII) dated 30-3-2001 has got no -
bearing with the norms based HSG-I post of Office Supdt., of. Circle Offices. I,
therefore, appeal to your honour that the benefit of HSG-I grade may kindly be -
extended to the Office Supdt., Circle Office, Shillong from June, 1988. <

11, That Sir, further I beg to mention here that the non ‘upgradation of the -
‘posts of Office Superintendents of Haryana, HP and North East to the grade of
- HSG-I as referred to at para (iv) of the Director General, Department of Posts,
New Delhi letter No. 22-1/89-PE-I (Vol.Il) dated 30-3-2001 in time and non .
sanction of HSG-I posts with effect from 1-1-93 as referred to at colum-3 of the ..
' s : e S
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9-PE-I (Vol.I) dated 30-3-2001, are the administrative lapses, and I do hope and
. “Woelieve that your noble-self will surely agree with me that for the administrative B
: lapses the eligible officials may perhaps cannot suller Ginancial loss. - oo,

12.. That Sir, 1 beg to add here that as per para )iv) of the Director
General, Department of Posts, New Delhi letter No. 22-1/89-PE-1 ( V_o'l‘..I'I,) dated
30-3-2001, T was eligible to get the HSG-I pay scale with the retrospectivé effect
from 1-9-95 including the officiating pay as referred to at para-5 above, but diie to -
the administrative lapses, I had to suffer great financial loss. Had the post of Office -
-Supdt., of Haryana, HP and North East been upgraded in time, then I could getthe:
benefit of HSG-I pay scale from the date of my assuming charge. of Office Supdt.,
both in the officiating and regular capacity as. mentioned at para-5 above as was:
granted to the Office Superintendents of nineteen circles as:mentioned at para-3(a)"
above. Co - SRS T :

13.  That Sir, I beg to mention here. that as regards the granting of the': ¢
benefit of HSG-I pay-scale with the retrospective effect from 1-9-95 including the . -
officiating periods as mentioned at para-5.above, the case was represented to the -
Chief Postmaster General, North Eastern Circle, Shillong vide my representation’.
dated 20™ July, 2001, but uiifortunately the Circle Administration, Shillong, has
‘turned down my prayer vide Circle Office, Shillong letter No. Stafl/35/2445/76 . ;
dated 13-9-2001. The xerox copies of my representation dated 20™ July, 2001 and .
C.O. letter as referred to above dated 13:9-2001 are enclosed for favour of kind "
perusal and ready reference. x EE T T

14. Now in-view of the facts narrated above, I thérefgge, fervently beg'to .

' appeal to your generous-generosity to-be gracious enough; kifidly to consider the: * -~ -
case with sympathy and kindness and pass necessary orders for the grant of HSG-I: ; -
pay scale to me with the retrospective effect from 1-9-95 inclding the officiating L
period as mentioned at para-5 above, as well as granting of All Indin seniority to -~
me with effect from 1-9-95, as I was due to get the HSG-I benefit with effect from i
1-9-95 vide para-(iv) of the Director General, Department of 'Posts, New Delhi i
letter No. 22-1/89-PE-I (Vol.Il) dated 30-3-2001 and also pass necessary orders to
pay- me the arrear pay and allowances since I have discharged ‘the duties of the S
Office Supdt., during the period to remove the discrimination and for the end of
Justice. : '

15. . That Sir, further I beg to point out -here that as per para-(iv) of the
Director General, Department of Posts, New Delhi letter No. 22-1/89-1"E- (Vol.1)
dated 30-3-2001, when, it hds been categorically admitted -that as per SIU norms
there is a justification of one post.of Office Supdt., in each Circle (Administrative
. offices) in HSG-T grade, and when the post of the Office Supdt., North Fastern -
- Postal Circle, Shillong was in: existence from June 1988, as such I ‘therefore
fervently beg to appeal to your noble-self to be gracious enough, kindly to consider
the case sympathetically and pass necessary order extending the bencfit of HSG-I
grade to the Office Supdt., North Eastern Postal Circle, Shillong from June 1988,
‘ ' - S




. ‘so that the officials who * were lioldmg the bost of the Office Supd Circle Office,
Shillong from time to time since June 1988 can get the benefit of ll G I grade for
lhe end of the proper justice and removal of dlbenmmalwn T :

All early action in the matter 1s sohcncd.
i ~ With kind regards,

Yours fanhfully, o
L %j bﬂ“’“j’
(Tapan Kr.,Dutta Roy )
Office Supermtendent,
ercle, O{_rl"c_e Shlll_ong _

Dated at SI1ili¢11g,
The 26th £ o 12001,

g
L
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chistercd

Copy in advance to - B
. - Shri BN. Som Secretary and Dlrector General Depamnent of Posts
Dak Bhawan Sansad Marg, New Delhi-110001 for favour of kind mformatlon I
beg to enclose herewith the xerox copies of my-répresentation dated 20" Julv, 2001 .
and the C.O. letter No. Staff/35/2445/76 dated 13-9-2001 for favour of kind
, perusal and ready reference. His noble-self is requested to be gracious enouglt
kindly to consider the case with sympathy and kindness and pass necessary orders
 to the Circle Administration, Shillong forthe grant of HSG-I pay scale to e with
the retrospective effect from 1-9-95 including the officiating periods as mentioned
at para-5 above as well as granting of all India seniority to me with effect from 1- -
9-95, as I was due to get the- HSG-I benefit with effect from 1-9-95 vide Para-(iv)
. of the Director General, Department of Posts, New Delhi letter No. 22-1/89-PE-I .
- (VolIl) dated 30-3-2001 and also pass necessary orders-to pay me the arrear pay -
- and allowances, since I have discharged the duties of the Office Supdt durmg the «
eperlod for the end of proper justice and removal of dlscnmmatlon

An early action. in the matter.xs‘ soh’cxted.

With kind regafds,
;Yo‘urs fajthﬁxlly,
DA — As said above ‘o | - (Tdpan Kr. DuttaRoy) )
Dated at Shillong - Office Supermtendent :

 The 3¢ th Sept, 2001. * Clrcle Office; Shlllong.:

........

ML
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Shri B N. Som
Secretary and Director Gcncral
' Depamnent of Posts, -
Dak Bhawan, Sansad Marg,
- New Delhi — 110 001.
( Through proper channel)

Sub: Appeal agamst the dcusmn c.onveved under Circle Oﬂiw Slnllong
;o letter No. Stafl/35/2445/76 dated 13-9-2001 and 3-12-01 and pravcr
for grant of HSG-I pay scale of Office bupdt togethet with the o
granting of all India seniority with retrospective effect from-1-9-95
¢~ and also grant of HSG-I pay scalé of Office Supdt., for the oﬂlcmtmg
: periods from 23-12-94 to 6-3-95, from 15-5-95 to 3-7-95 and agdin
1rom 1 8 95 to 31 8-95 and removing lhe dlscnmmanon ﬂlCl eol |

—

'4 Respected Snr

L4

"+ This is an appeal against the decxslon conveved unde1 Cnclc Ofﬁce

: Shlllona letter No. Staff/35/2445/76 dated 13-9-2001 and 3- 12-01 and pravcr for

the grant of HSG-I pay scale of Office Supdt., together with granting of all India

seniority with retrospective effect from 1-9-95. and also grant of HSG-I pay.scale
* of Office Supdt., for the officiating periods from 23-12-94 to 6-3-95, from 15-5-95

to 3-7-95 and agam from 1-8-95 to 31-8- 95 and removnm., of dlscnmmatmn |
thereof. ’ ‘

2. ~ That Sir, in this' respect, kmdlv peumt to submlt a fcw lums betore
vour honour for favour ot your kind perusal and sympathetic cons1dexatnon

4

I That Sir, in this wnnccllon a kind reference is mvxlcd lo lhc para No.
- (1v) of the Directorate’s letter No. 22-1/89-PE-I (Vol.Il) dated 30 3-2001, wherein,

it has been categorically adinitted that as per SIU norms there is a Justmcatlon of

“one post of Office Supdt., in each Circle (Administrative oﬂlccb) in HSG-I gmdc

At present every Circle Office has the post of Office Supdt.. in HSG-I. grade,
except Haryana, H.P., and North Fast. Circle Heads of these Circles are requested -

to upgrade the post to HSG-I level' in. their réspective Circle from amomzst thcu |
quota allotted. . _ ,

-4 : That Sir, I beg to pomt out here that out of the (22) twemv two Postal- '
. Circles, the Office Supetmtendcnls of the (19) nineteen: Circles. were granted the -

beneh;,of HSG-I pay scale on their assuming the charge of the Otlice Supdt.,

" whereas in the case of Harvana, Himachal Pladesh and North Edstem C]I‘Clb the -

said benefit of HSG-I pay scalc was granted with cffect from 30-3-"001 vide the
Directorate’s letter No. 22-1/89-PE-I (Vol.IT) dated 30-3-2001 and in my case the .-
HSG-I pay scale was granted to me witli- effect from:22- 5-2001 (F/I\I ) V1de C O
Shnllong memo No Stnil/9-4/OS ( CO)/2001 dated 22-5-2001." '



5.7 That Sir. I would hke to mention here that I'was promoted to ofﬁcmte

~as Otlice Supdt., in three spells. The first spell was from 23-12-94 to 6- 3-95 (FIN ) -

" vide C.O.; shillong memo No. Stafl/35/1275-76/11 dated 24-12-94 and the second
spell was from 15-5-95 (F/N) to 3-7-95 (F/N) vide C.0., Shillong memo No. Stafl/
35/1275-76/11 dated 9-5-95, while the third spell was from 1-8-95 (FIN)to 31 -8-95

(F/N) vide C.O,, “Shillong memo No. Staﬁ/35/1275-76/11 dated 31-7-95 and 14-8-
'95 and as per C 0., Shillong memo No. Staff/35/ 1275-76/11 dated 7-9-95, 1 have

"been appointed as Otﬁce Supdt on regular basis with effect from 1-9-95 '

0. . That Slr I beg to mention here that the naturc of dutics so pcrtormcd
by the Office Superintendents of the (19) nineteen Circles as referred to at para-d
above, | was also_performing the same nature of duties and still contlnue o
~pcrlorm the same duti¢s, and while the 'Office Supcnntcndents of the nineteei
circles ds referred to at para-d above were getting the HSG-I'pay scale on their
assuming the charge of Office Supdt., then T do hope and believe. that vour
goodself will surely agree with me that there is perhaps absolutely no reasons of
non granting the HSG I pay scale to me with the retrospective effect from 1-9-95
and the oﬂicmtmg period as referred to at para-1 above, whereas I had ‘been
~ granted the HSG-II pay scale for the entire period from 23-12-94 to 6-3-95, from
15-5-95 to 3-7-95, from 1-8-95 to 31 8-95 and from’ 1-9-95 to 21-5- 2001 ’

. , Tltat Str,;m thls respect your Kind attention is mv;ted to the column
No.3 of the Annex-A circulated under Directorate’s letter No. 22-1/89-PE-I

" (Vol.Il) dated 30-3-2001 wherein it has been categorically admitted that 7%

‘lemammg HSG-II posts to be upgnaded now based on the data collectcd in 1993

8. " That Sir, I beg 16 add here that, when it was admitted that the 1622
“HSG- r/()blb which were created under the Directorate’s letter No. 22-1/89- PE-I
(Vol.II) dated 30-3-2001 are based on the data collected in 1993. then I do hope .
that your honour will surely ‘agree with me that there is perhaps absolutelv no
reasons ol non-sunctioning the suid 1622 HSG-1 pobl.s with ellect lrom 1- 1-9%

9. . That Sir, further [ beg to mention here that the non- upgradatmn ot the
~ posts of Office Superintendents of Haryana, H.P., and North East Circles to the
grade of HSG-I as referred to at para-(iv) of the Directorate’s letter No. 22-1/89-
PE-I (Vol.II) dated 30-3-2001: in time dand non-sanction of HSG-I posts with effect
from 1-1-93 as referred to at column-3 of the Afinex-A of the Directorate’s letter
No. 22-1/89-PE-1 (Vol.II) dated 30-3-2001 are the administrative in-action and [ do
~ hope and, believe that your nobleself will surely agree with me that for the

administrative m-actlon the ehglble officials may. perhups eunnot suffer financial -
loss. ' - :

10.. That Sir. I beg to mention here that as per purd-(lv) of the =
Dlrectorate s letter No. 22 1/89 PE-I (Vol. Il) dated 30-3-2001 ~when it was

2
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admitted that as per SIU norms there is a justification of one post of Office Supdt., .

in each. Circle (Administrative office) in HSG-I grade and in the said para again

when it was further admitted that at preseiit every circle office viz., (19) nineteen

~ circles a3 referred o at para~4 above has the post of Office Supdt., in HSG-1 grade, -

except Haryana, H.P., and North East, then there is perhaps absolutely 1io reasons

of non-granting the HSG-I pay scale to the Office Superintendénts of the rest three

circles as mentioned above from the date of their assuming the charge of the Office
- Supdt. | | |

(1. .  That Sir, I beg to tpoint out here that z‘is' per para—(iirj of the
Directorate’s letter No. 22-1/89-PE-I (Vol .II) .dated 30-3-2001, when it has been -
categorically admitted that as per SIU norms there is a justification of one post of

I

- Office-Supdt., in each Circle (Admiiistrative office) in HSG-I grade and'at present

every Circle Office has:the post of Office Supdt., in HSG-I grade except Haryana,

“H.P., and North East,;hence it is therefore evident that the post of the Office:
Supdt., of the Circle Offices are the norms based HSG-I post and it has got no - e
“bearing with the upgradation of 7% HSG-II posts and creation of 1622 HSG-I =

- posts, so sanctioned vide Directorate’s letter No. 22-1/89-PE-I (Vol.II) dat’éd 30-3--

12, _ That Sit, further I beg to point-out h_eré that thé 1622 HSG-1 posts so |
sanctiGned by upgradation of HSG-1I ‘posts vide Directorate’s letter No, 22-9/89-
PE-I (Vol.I) dated 30-3-2001 are the matching savings HSG-I posts and as against

“the sanction of 1622 HSG-I posts, 690 (six hundred and ninety) PA posts all over . -

India -were abolished as ordered at Gol-4 of Annex-A of the Directorate’s Jetter No, -
- 22-9/89-PE-1 (Vol.II) dated 30-3-2001. Hence it has been doubly confirmed that -
the sanction of the 1622 HSG-I posts, so sanctioned under the Directorate’s letter ¢ .
- No. 22-9/89-PE-I (Vol.l) dated 30-3-2001 has gol 1o bearing al alk with the norms
~based HSG-I post of the Office Superintendent of the Circle (Administrative -
Omce). A RN . ‘ g ‘ . - . e

130 That' Sir, I beg to mention here that the post of ‘the Office Supdt.
(HSG-II) of the Noith Fastern Postal Circle, Shillong has come into existeiice with
effect from 28-6-88, after the bifurcation of the erstwhile N.E. Circle and creation
of Assam Circle and hence I do hope and believe that your honour will surely
- agree with me that there is perhaps no reasons of non-granting the HSG-I grade to
the Office Supdt., of the North Eastern Circle, Shillong with effect from 28-6-88,
* since it was justified as per SIU norms. I therefore appeal to vour honour that the
benefit of HSG-I grade may kindly be extended to the Office Supdt., of the Circle

- . Office, Shillong with effect from 28-6-88.

4. That Sir, [ beg to add here that as per para-(iv) of the Directorate’s :

letter No. 22-1/89-PE-I (Vol.II) dated 30-3-2001, 1 was eligible.to get the HSG-I ,

' pay scale with the retrospective effect from 1-9-95 including the officiating pay as

3
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referred to at para-1 above, but due to the administrative in-action, I had to suffer-
great financial loss. Had the post of Office Supdt., of Haryana, H.P., and North-
~East.Circles been upgraded in time, then I could get the benefit of HSG-I pay: scale
from the date of my assuming the charge of Office Supdt,;,- both in the officiating
“and regular capacity as mentioned at para-1 above as was granted to the Office

"

-Superfntendents of the nineteen circles.

LS: That Sir, I beg to mention here that as regards the granting of the
benefit of HSG-I pay scale with the retrospective effect from 1-9-95 including the ‘
officiating pcriods as mentioncd at para-1, the casc was represented to the Chicf
Postmaster General, North Eastern Circle, Shillong vide'my representatioir dated
. 20™ July, 2001, bui unfortunately the Circle Administration, Shillong has*{urned
" dowri my prayer ‘and as per Circle Office, Shillong letter. No. Stat¥/35/2445/76.
‘dated 13-9-2001, I have been informed that “your request on the above subject
* have been examined by the competent authority. But it is regretted-tliat the date of
upgradation can not be. given retrospective * effect”. ‘Whettas the “Circle
Administration, Shillong is totally silent about the pay and allowances about the
officiating period as referred to at para-1 above. The Xerox: copies of my
representation dated 20™ July, 2001 and the C.0., letter as referred to above dated
13-9-2001 are enclosed for favour of kind perusal and ready reference. =

16. " That Sir, I beg to add here that as regards the rejection. of my prayer as
- conveyed under C.O., Shillong letter No. Staff/35/2445/76 dated 13:9-2001, I had
submitted an appeal to your honour by name through proper chinnel with:-an
advance copy. vide my representation dated 26-9-2001, together witli the necessary
~ documents which has been reflected at para-13 and para-14 of my representation-
~ dated 26-9-2001, but the said fact remained un-noticed. It is painful to mention
. here that afler a lapse ol (2) two months, my representation dated 26-9-2001 was
' returned to me in original vide C.O., letter No. Staff/35/2445/76. dated 3% Dec,
2001 (xerox copy enclosed) on the ground that the representation dated 26-9-2001
is the copy of the representation dated 20-7-2001, which was examined and
rejected by the Chief Postmaster General, hence the representation cannot be
forwarded to the Directorate.. | SRR o

- 17. : That Sir, I do hope and believe that vour honour will surely agree with
e that unless the full fact is reproduced in the.appeal, then as to_how.the eittire
tfact will come.to the lime-light of the highest authorities. The decision of the C.O.,
letter dated 3 December, 2001 is, therefore, most unfortunate. o

18. That Sir, it is more painful to add here that although a considerable ,
period of morc than 4 months have clapsed from the datc of represcnting the casc:
lo the Circle Administration, Shillong on 20-7-2001, but the case still_remain’.un-
settled at the circle level, and in case if the case is not resolved ‘sdon,\_ then the

”




un&ﬁérsxgned will have no option but to proceed to the Court of Law for the redress
.of my grievances.

19, Now in view of the facts- narrated above, | theretore terventlv Beg to
appeglto your generous generosity to be gracious enough kindly: to cnnsxdex the
casc with sympathy and kindness and pass necessary-orders for the grant of HSG-I
pay scale to me with the retrospective effect-from 1-9-95 including the officiating
period as-mentioned at para-1 as well as granting of All India seniority to me with
efféct from 1-9-95, as I was due to get the HSG-I benefit: with effect from 1:9-95
vide para=(iv) of the Dircctorate’s letter No. 22-1/89-PE-I (Vol. 1) dated 30-3-2001 ‘
and also pass necessary orders to pay me the arrear pay and allowances for the
peripds from 23-12-94 to 6-3-95, 15-5-95 to 3-7-95, 1-8-95 to 31-8-95 and from 1-

9-95 10 21 -5-2001, since I have discharged the duties of the Oﬂﬁcc Supdt durmg
the period to reémove the discrimination and for the end of justice.

An carly action in the matter is solicited.

With kind regards,
}Yours faithﬁxlly, L
. - h Lt I
DA - As said above L '- ( Tapan Kr. Dutta Iﬂ)y):
‘Dated at Shillong, ‘ Office Supermtendent. ,

. The 12 th Dec, 2001 - - Circle Office, Shillong.

°

Repgistered A/D
Copy 1n advance to :-

Shri B.N. Som, Secretary and Director General, Dcparlmcnl._of Posts,
Dak Bhawan, Sansad Marg, New Delhi-110001 for favour of kind information.:
This i IS, _an appeal against the. decision conveyed under Circle Office, .Slnllong letter
No: S{aff/35/2445/76 dated 13-9-2001 and 3-12-2001 and prayer for the grant of
HSG-I pay scale of Office Supdt., together with the granting of all India sentority
. with retrospective effect from 1-9-95 and also. grant of HSG-I pay scale of Oﬂlce
Supdt., for the officiating periods from 23-12-94 to 6-3-95, 15-5-95-to 3-7-95, 1-8-
‘95 1o 31-8-95. 1 beg to enclose herewith the xerox copi¢s of my representation
dated 20™ July, 2001 and the C.O., letter No. Staf/35/ 2445/76 dated 13-9-2001
and 3" Dec/2001 for favour of kind perusal and ready reference. I beg to mention
here that the casc above had alrcady suffcred dclay for morc than 4 months. at the
urcle level from the date of representmg my case to the Circle Administrative on
20" ‘July/2001 and in case, if the case is fot resolved soon then the undersigned
will havc no option but to, procccd to the Court of Law for the rcdrcss of my.
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grievances. HIS nobleself is therefore requested onge ngam to be gracaous enough
kindly to consider the case with sympathy arid kindness and pass, necesqary orders
to the Circle Administration, Shillong for the grant of HSG-I pay scale to me with -
the retrospective effect from 1-9-95 mcludmg the ofliciating’ periods as mentioned
. above, as well as grantmg of all India seniority to me with effect {rom 1-9-95 .
* since I was due to get the HSG-I benefit with effect.from 1-9:95 vide para-( iv) of .
~* the Directorate’s letter No. 22-1/89-PE-I (Vol.II) dated 30-3-2001 and- also pass
" necessary orders to pay me the artear and allowances of HSG-I grade smce ' have

 discharged the duties of the Office Supdt., during the penod for the end of Justree
and rcmoval of discrimination. : LT

‘ ' An early action in the matter is-eolicited. |
" With kind regards; B | f, ‘ '_.‘Q
| Yoursiarthfullv "'
DA - As said above . (Tapan’ Kr. Dutta Rov) .'
Dated at Shillong, - ° o . Office Supermtendent

-The 12th Dec, 2001. - . ) : . Clrcle Oﬁice Shrllong.
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To
ShriB.N. Som |
Secretary and Director General |
Department of Posts . o
. Dak Bhawan, Sansad Marg = - “
New Delhi — 110 001 | |
* (Through proper channel) '
- Sub: Appeal against the decision conveyed under Circle Oﬁiq"c,";Shilldngi L
© - letter No. Staff/35/2445/76 dated 13-9-2001 and 3-12-0'1"‘hn_d' praver ' .
for the grant of HSG-I pay scale.of Office Supdt., together with the
granting of all India seniority with retrospective effect from1-9:95"-
R and also grant of HSG-1 pay scale of Office Supdt., fro the officiating
A - periods from 23-12-94 to 6-3-95, from 15-5-95 to 3-7-95 and again

- from 1-8-95 to 31-‘85'95 and remo’ving' the dis’cdminatioi; thercof j

. .- ‘Respected Sir, -

I beg to draw your kind attention to the para No".i ) 12ofmy
representation dated 12™ Dec/2001, wherein in the 2™ and 3 line, 6" line and 8?‘

T line, the Directoraté’s letter number was mentioned as No. 22-9-/,8‘9‘4-PEA-'I (Vol.II)
dated 30-3-2001, instead of No. 22-1/89-PE-I ( Vol.Il) dated 30-3-2001: I therefore
request your honour that in the 2™ and 3 line, 6™ line and 8" line in para-12 of my

L b -

R | Tepresentation,] the Directorate’s letter number may kindly be read as No. 22_’-1“/'89‘-
- PE-I (Vol.II) dated 30-3-2001, instead of No. 22-9/89-PE-I (Vol.Il) dated 30-3-

The mistake above is sincerely regretted.

- With kind regards,

Yours fhifhfh):ly?_‘ L
: - 4 . (Tapan Kr. Dutta.Roy)
Dated at Shillong = Office Superintendent:
The 1 g th Dec/01 Lo . Circle Office, Shillong.



* Copy in advance to :-

| Shri B.N. Smﬁ, ‘Sepretaly and Direétdr ‘:(:_.‘r‘cnera.l_, Dep'm:mentof Posts,
. Dak Bhawan, Sansad Marg, New Delhi-110001 for favour of kind-information.
The mistake at para-12 ‘of my representation dated 12/Dec/2001" is" sincerely -

‘With'kind regards,

T

. ,'Your;s."'-li“‘é_»iftllfljlly,i." o

Dated at Shillong = - " Office Superintendent
The 1gth Dec/Ol = - Circle Offic e, Shillong,




: L % :
To P ;
- Shri S.C:Dulla,
Secretary and Director General,
Department ot Posts, ,
Dak Bhawan, Sansad Marg,
New Delhi  110°001.
(Through proper channel).
8 . t . e
Sub: Appceal against the decision conveyed under Cirele Office, Shillong
- letter No. Staff/35/2445/76 dated 13-9-2001 and 3-12-01 and praver '
for the grant of HSG-1 pay scale of Office Supdt., together with the: .
granting of all India scaiority with retrospectiveé cffcet from 1-9-95
“and also grant of HSG-I pav scale of Ottice Supdt., for the ot’hmatmg
periods from 23-12-94 to 6-3-95. from 15-5-95 to 3-7-95 and agam
ﬁom l 8 95 to 31-8- 95 and removing the dlscrlmlnanon thcreot

' 'Respected Slr

- Thls is a second appeal against the oécisioxl ’c‘onveye;d ut.\der’:(ii‘r-ole
Office, Shillong letter No. Staff/35/2445/76 -dated 13-9-2001 and. 3- 12-01 and
praycr for the grant of HSG-I pay scalc of Office Supdt., togcthu with the glautmg

. of all’India seniofity with retrospective effect from 1-9-95 and also grant of HSG-I

pay scale of Office Supdt.. for the officiating. periods from 23- 12-94 to 6-3-95,

from 15-5-95 to 3-7-95 and again from 1-8-95 to 31-8-95 and 1emu’vm.°_ uf
dlscrlmmatlon thereot.

2. That Sir, in this respect, kindly pcmut me (o subunt a lcw huca bc:lolc
vour honour for favour of your kind permal and sympathetic consxdet ahon

w

3. Thdl Sir, in this counéction, a kind reference 1s mvited lo lllc pur No. .

(1v) of the Directorate’s letter No. 22-1/89-PE-1 (Vol.II) dated 30-3-2001. wherein
it has been oategorically admitted that as per SIU norms there is a justitication ot
one post of Office Sudpt., in each Circle (Administrative Oﬂ]ccs) m HSG-] g.rdde

At present every Circle Office has thé post of Office Supdt in HSG-I grade except

Harvana, HP. and North Fast. Circle Heads of these Circles’ are: requeQ’red to

upgrade the post of HSG-I level in their respective circle from amongst then quota
allotted. :

4, That Sir, it may be pointed out here that the post of the Office Stipdl
-of the North Eastern Circle to the Iével of HSG-1 in the scalc of Rs. 700/- to 900/
was sanctioned vide PM(: N.E.'Circle, Shillong memo No. Est/34-19777 dated. 19-
5-81 and the said.post was entertained on 20-5-81 and the post of the Office
~ Supdt., (HSG-I) was madc pcrmancnt with ctfect from 1-3-85 vide PMG, N E.

"1'
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Circle. ‘Shillong memo" No. Est/34-6/76 dated 29-3-85. whereas at the time of
biftircation of the erstwhile N.E.-Circle on 28-6-1983. the norms based permanent
HSG-1 post. of Office SupdL. of the North Eastern Circle was ‘transferred Lo the
" newly created Assam Circle, Guwahati, vide C.O., Shillong inemé No. Est/34-37/
81 dated 22-6-R%. o o o

5 . That Sir, I do hope and believe that your honour will surely agree with
me that the norms hased permanent HSG-1 post of Office Supdt,, of N.E. Circle,
should have remained with the parent Circle (N.E. Circlie) and 4 new HSG-I Office
pSupdt.,'pos_t should have been created for Assam Circle, and there is no such rules
in force to proof that the norms based permanent HSG-1 post of Otfice Supdt, of
the parent circle (N.E. Circle) should be transferred to the newly created circle-
(Assam Cirele). The transfer. of the norms based permancnt HSG-1 post of Office
Supdt., of the parent circle (N E. Circle) to the newly created Alssam Circle was
therefore an administrative omission and for the said administrative omission. the
eligible officials of the parent circle (N.E. Circle) cannot lose promotion/seniority
and suffer financial loss. 1 therefore totally differ with the observation as made at
para-(iv) of the Directorate’s letter No. 22-1/89-PE-I (Vol.II) dated 30-3-2001, that
there is no post of HSG-1 Office Supdt.. in N.E. Circle, rather alternatively it may
be said that there is no post of HSG-I Office Supdt., in Assam Circle, as the post of
the Office’ Supdt., in Assam Circle has not been sanctioned and the said HSG-I
post of Officc Supdt., of Assam Circle is yot to be created. T thercforc request your
" honour that the norms based permanent HSG-I post of Office Supdt., of the N.E.
Circle which was sanctioned vide PMG. N.E. Circle. Shillong memo No. Est/34-
19/77 dated 19-5-81 and which was irregularly transferred. to Assam Circle,
Guwahati vide C.O.. Shillong memo No. Est/34-37/81 dated 22-6-88 may kindly
be transferred back to N.E. Circle by creating a new HSG-I post of Office Supdt..
Jor Assam Circle with retrospective offect fom 28-6-88 and my HSG-I Office
Supdt., claim benefits both officiating and regular periods as mentioned at para-1
above may kindly be ‘settled against the norms based permanent HSG-1 post of
Offivce Supdt., so sauctioned vide PMG, N E. Circle, Shullong Iuc';n(_)"N(). Est/34-
19/77 dated 19-5-81 to set right the anomalies. - c |

6. " That Sir,’T beg (0 mention here that while the HSG-I post of Office
Supdt., of N.E. Circle was sanctioned vide PMG, N.E. Circle; Shillong memo NG..
Est/34-19/77 dated’ 19-5-81 and made permanent with eftect:from 1-3-85 vide
PMG, N.E. Circle, Shillong memo No. Est/34-6/76 dated 29-3-85 as:such the
question of sanctioning or upgrading the post of Office Supdt., of N E. Circle to
" the level of HSG-I for the second time may perhaps does not anse.”
7. _ That Sir, in this conncction a kind fcference is invited to the
Directorate’s letter No. 38-10/2000-PE-11 dated 12-1-2001 under which three new
Postal Circles namely Jharkhand, Uttaranchai and Chattisgarh Circles were created
with cffect from 12-1-2001 -and for all the threc ncwly crcated circles aboye onc
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| posqt of Office Supdt.. to the level of HSG-I for each circle above wé;rreb'c.reatvé:d_ witl'; |
eftect trom 12-1-2001. | R

8. That Sir, if the hewly created circles such. as, Jharkhand, 2

Uttaranchal and (3) Chattisgarh circles which were create('i': only on-12-1-2001 can

" have a post of Office Supdt., to the level of HSG-1 with effect from 12-1-2001
itself, thén I do hope and believe that your honour will surely agree with me that
the circles like Haryana, H.P . and Assam Circle were very much eligihle to get the
_ post of HSG-I Oflice Supdt., from the date of their creation as the Haryana, H.P..

and Assam circlc werc much older circlcs than that of Jharkhand, Uttaranchal and -
Chattisgarh circles. o - Lo
9. That Sir, T beg to mention here that non-creation or non-upgradation
. ot the post of the Office Superintendents ot the Haryana, HP-and Assam Circles to’
. the level of HSG-I from the date of creation of the above circles :is the .
~ administrative omission and’I do believe that your honour will agree with me that

for the administrative omission the eligible officials of Haryana, 'HP and 'Assam
circle cannot lose promotion/seniority and suffer financial loss. ;
10. That Sir, in this respect, a kind reference is invited to the Ministry of

" Personnel. Public Grievances and Pensions, Department of Personnel & Training .
OM No. 28034/6/2002-Lsti(A) dated 11-1-2002 circulated under the Dircctoratc’s
letter No. 137-5/2002-SPB-II dated 29-01/1-2-2002 and according to the guide
lines issued under the above OM, the following decisionstare made. - o

(a) A representation made by the Government emplovee requiring
examination onlv in a Ministry/Departmént should be disposed of within a
maximumn period of six weeks and if roquiring inter departiental coisaltation such
representation should be replied to normally within maximumtpei'iod of three -
months. " ' ' ST

~ (b)  Final reply sent to a Government servant on his representation: should
be selt-coritained. cover all the points, raised by him and in a case. where the
representation of the Government servant is rejecled, the grounds-there-for should
be clearly indicated. . | : T

11. That Sir, it is reliably learnt that my représentation dated 12"
December, 2001 on the above subject addressed to Shri- B.N: Som, the  then
" Secretary and Director Gieneral, Department of Posts, Nak Bhawan, Sansad Marg,.
New Delhi-110001 was sent to the Directorate by the Chief Postmaster General,
N.E. Circle, Shillong duly.approving the casc, but decision of. the Dircctorate is
still awaited. | . e s



12,0 * That Sir. I would:like to mention here. tha’t as per the guxdelmeu as’
.mentioned at paras 10(a) and (b) above, my case above is likely to be settled within

11"‘ March, 2002 from the date of my first appeal dated 12-12-01 and in cas¢ il lhc Co

case 13 not resolved within 11" March, 2002, then the undermgned will hiave no . "
option hut to proceed to the Court of Law for the redreqq of my: gnevqnceq ‘

13. Now in view of the facts narrated above I therefore fen'entlv beg to
‘appeal to your génerous ‘generosity to he gracious enough kindly to mlmder the‘
cuse with sympathy -and kindness and pass necessary orders o lransfer the normb
' bascd permancnt. HSG-I post of Officc Supdt., of N.E. Circle, which; was
sanctioned vide PMG, N E. Citcle, Shillong memo No. ‘Est/34-19/77 dated 19- ‘3 81
‘and which was 1rregularlv transferred to Assam. Circle, ‘Guwahati vide® C o, |
“Shillong mcmo No. Est/34-37/ /81 datcd 22-6-88 back to N.E. ‘Circlé from As:,am i
‘Circle by creating a-new HSG-I post of Office ‘Supdt., for Assain- (“lrclf' thh .
retrospective effect from 28-6-88 and kindly pass necessary orders. for the ,qrant of.
HSG-I pay scale to me with the retrospecme effect from 1-9-95 mcludlng the
officiating periods as mentioned in the subject and at para-1 above against the
norms based permanent HSG-I post of Office Supdt., of N.E. Circle, which ‘was
sanctioned vide PMG, N.E. Circle, Shillong memo No. Est/34-19/77 dated: 19:5-
81, as well as' granting of All India seniority with retro pectwe effoct from 1-9-95
- as-1 was due to get the HSG-1 benefit with effect from 1-9-95 vide para-(iv) of the -
Dircctorate’s letter No. 22-1/89-PE-1 (Vol.Il) dated 30-3-2001 and kindly also pass
necessary orders to pay me the arrear pay and allowances for the pemods from 23-
12-94 10 6-3-95. 15-5-95 to 3-7-95. 1-8-95 to 31-8-95 and from 1-9-95 to 21-5-
2001, since I have dischar ged the duties of the Office Supdt., duung the peuud to
remove the dlscrlmmatlon and for the end of justice. :

An carly action it the wmatter 15.30110116«1.

" With kind regards,
Your., falthfullv :
_ | : | (Tapan Kr. Dutta ov)
DNated at Shillong o - = Office %upemn’rendenf

The 27" February, 2002 Circle Ofﬁcc Shnllong

Regi stered A/Tf)“ :

(.,op'y' in adv ance to :-
Shri S.C. Dulta, Secreldrv and Director General, Deparlmenl of POblb, .
. Dak Bhawan Sansad Marg Ncw Dclhl-UOOOl for favour of kind mformatlon

-§.. .
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This is"a second appeal against the decision conveyed under Circle Qf_ﬁce; Shillong\ .
letter No. Statt/35/2445(76 dated 13-9-2001 and 3-12-01 and prayer for the grant
“of HSG-I pay scale of Office Supdt., together with the granting of all. India
“seniority with retrospective effect from 1-9-95 and also grant of HSG- pay scale
of Office Supdt., for the officiating perinds from 23-12-94 to 6-3-95, 15-5-95t0 3-
7-95 and from 1-8-95 to 31-8-95. I bep to mention here that the case above had
alreddy suffered delay for more than 6 months from the date of representing the
case to the Circle Adlhinist_ratioﬁ,f Shillong on 20" July, 2001 and-as per Ministry
of Personnel, PG and Pensions OM No. 28034/6/2002-Esti(A) daied lljlfOZ my
case above'is likely to be settled within 11" March, 2002 from the datc of my. first”
appeal dated 12-12-01 and in case, if the case is not resolved within Il“-f'_;March, |
12002, then the undersigned will have no option but to proceed to the Court of Law -
for the redress ‘of my grievances. His noble-sclf is thercfore: requested: to be
gracious enough kindly to consider the case with sympathy and ‘kindness and
kindly to pass necessary orders for the grant of HSG-I pay scale to me ‘with
retrospective éffect from 1-9-95 including the officiating periods as mentioned in
the subject and at para-1 above, against the norms based permanent HSG-I postof

Office Supdt. of N.E. Circle which was sanctioned vide PMG. N.E. Circle,
Shillong memo No. Est/34-19/77 dated 19-5-81, as'well as granting of All India
seniority with retrospective effect from 1-9-95 as'1 was due to-get the’ HSG-1

' benefit with effect from 1-9-95 vide para-(iv) of the Directorate’s. letter No. 22-
1/89-PL-1 (Vol.Il) dated 30-3-2001. His noblc-sclf is also requested kindly to pass
* necessary orders to pay me the arrear pay and allowances for the periods from 23-
12-94.to 6-3-95, 15-5-95 to 3-7-95. 1-8-95 to 31-8-95 and 'fron_l'_:‘l-9_-95 to'21-3-
2001, since [ have discharged the duties of the Office Supdt., during the period to
remove the discrimination and for.the end of justice. R

H

An early action in the malter is solicitied.

With kind regards.
 Yours f&ﬁhf\illy,
o : (Tapan Kr. Dutta Roy)
‘Dated at Shillong. : - = Otffice Superintendent,
Thc 27" February, 2002 ‘ A Circle Office, Shillong.
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IMMEDIATE
No. 12- 3/2001-8SPG | o
" Government of India
Ministry of Communications
Department of Posts
Dak Bhawan, New Delhi - 110 00] o ;
Dated: 25+ 0-2 00\ e
To | '

The Chief Postmaster General,
N2 Gl ,

S i ey — 36300

~Subject: DPC for promotion to thé grade of Asstt. Dircctor (Rectt.), GCS o
Group ‘B’ reserved for OS./ Dy. Office Supdt. working in Circle Offices.

Sir, _ '
I am directed 1o say that it is proposed to hold a DPC meeting for Y

selection of official for promotion for three posts of Asstt. Director (Rectt.), . .

GCS Group ‘B’ in the Dopariment of Posts  on retirement of .a regular

incumbents of the said grade. A list of the officials who arc likely to find place

in eligibility zone is enclosed herewith. Scniority list is provisional and subject | "

to change on receipt of omissions/ corrections, if any , yet to be received from
various circles. : -

You are,thercfore, requested to forward the up-to-date CR dossier along i :
with the vigilance clearance of the official(s) belonging to your circle to this
office Jatest by 10™ October 2001. A statement mdicating particulars of current
punishment /penalty, if any , against these official(s) may also be furnished.

This office may also be kept informed of any change in ilw_'aspe;Cl
relating to vig./disc. casc , if any, about these official(s) until the DPC meoting

is held . The particulars of the official(s) mentioned in the enclosed list may
also bo got confirmed. o

Atterted - | ‘ kf\Y urs faithfully,
0L | _ (R.C.Sharma) L
e \B\ Assistant Director General ( sGpy .
Bvputy Bivistonal Manager (PRI) ‘ _ o

@)@ the Chief Postmaster Generdl . L 2
.8, Qircle, Shilleng-793001 _. o2y
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" Provisional seniority List of OS I/ OS II for consideration for the post of

AD(Recitt.), GCS Group ‘B’ as on 01.01.2001

S. - Name of the officer
N.
L @ -
I. Bodu Ram Mcena (ST)
2. Sm;ti Ram Saikia
3. M.Nachimuthu (ST)
4. Smt. A.Vasugi ( S()
5. M.Sanaulah _
6. Harbans Singh Bhatia
/37. M.S.Parmar ( SC)
" 8. GK.Parmar(5C)
9, Gayadhar Kisan (ST)
10.  S.D.Lonkar
11. M.J.Ninama ( ST)
12, Arjun Prasad ( ST)
13.  R.N.M.Tripathi
14, Radhanath Soren (ST
15. Laxmi Chand Saini
16.  Narendra Singh
17. Sambhu Ch. Debnath
18. T.K.Dutta Roy

DOB Date of regular apptt. Circle Remarks
i the following where
at present
OS - Dy.OS
8) (4) (3) () (1)
060742 9392 3891 Raj.
010642 3.1292 - /sssam
06.01.56 241293 51192 TN.
051042 290994 - - KTK
13.0547 1.9.96 J& K
- 010543 11.1096  -- Punjab
01.0344 6397 -~ Guy
07.0343 6397 - Guj
200146 © 11497 3393 Orissa
13.1243 29497 26693 Mah.
08.0643  1.597 - Guj
23.0947 23997 9594 Bihar
010743  1.1197 - U.P.
020646 182000 11193 WHR.
14.12.50 1.9.2000 - Har -
25.09.41 -~ 10894 U.P.
210942 - ' 13.3.95/,: WB.
6345 1.2?/ N.L.



The Chief Postmaster General; .
North Eastern Circle,: - 7.~ 7 ’
Shillong ~793001.-" |
(Staff Section). ..

Sub: . - iFi‘lling, up éhe post of Asstt ‘Ditectbr,_(Réctt)_GCS G-rddp-_B inthe

"Circle Offices/Administrative Offices — prepatation of seniority

list of eligible officials thereforc, "

Ref: . CO. lttorNo. SafD9-22000(L) datbd 24 Sept, 2001 .

PR

- Sir,

; In continuation of my carlicr representation dated 26 Sept/01, I beg to
point out here that in the, seniority" list of OS-I. and OS-II so indicated on the

reverse side of Directorate’s letter No. 12-3/2001-SPG dated . 13-9-2001 there

appears “to be great anomalies in the said seniority list. The particulars of

irregularities are appended below. for favour of your kind perusal and ready
reference which may kindly _b_(:”br;@ugh‘t to the notice of the Directorate to remove .

the anomalies.’

i

. (a) Atserial No. (7) ShritM’.’S. Pamiai"(S'C). and at ser‘ial-jNo. (8) ShriGK. |
Parmar (SC) were shown to have been appointed as Office Supdt., on regular basis.

with effect from 6-3-97 in Gujrat Circle, while again at serial No. 11, Shri M.J.

. Ninama (ST) was shown to have been appointed-as Office Supdt., on regular basis
‘with effect from 1-5-97 in Gujrat Circle. t'is, therefore, not clear as to how both

|

Shri M.S. Parmar and Shri G:K; Parmar;iwere; holding the lone post of Office
Supdt;, from the same date 6-3-97 in the samc(JUJrat Cirele? - = "

(b) At serial No. 11, Shri M.J. Nisiamia'(ST) was shown to have been
appointed as Office Supdt., on régular basis with-effect from 1-5-97 in the Gujrat

Circle. It is therefore not clear that:as on \*?1‘4;;5.9;‘9,7_.5533;t0 how the three officials viz.,

S1. No. (7), (8) and (11) can hold the lone post of Office Supdt., at a time in. the -
same Gujrat Circle ? I do hope :and believe. that your honour will agree me that -

unless the first incumbent Office Supdt.,” rétirés ‘from service, the question of
holding the said post by the other staff on'regular basis may perhaps does not arise.

'y

P R
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I (¢) At serial No. (15) Shri L.C.:Saini of Haryana Circle was shown to

"have been appointed as Office Supdt. HSG-I on regular basis with effect from 1-9- .

2000. In this respect youf kind attention is invited ‘to the para<(iv) of the
Directorate’s letter No. 22-1/89-PE-I (Vol.II) dated 30-3-2001, wherein it has been
. ordered, to upgrade the post of Office Supdt., of Haryana, H.P. and N.E. Circle to

_ HSG-I level, then it is not clear as to how Shri L.C. Saini Was ;appointed ‘as 'Oﬁicg .

~ Supdt. HSG-I on regular basis with effect from 1-9-2000. |

~ Its; therefore, requested that the above facts may kindly be brought
to the notice of the Dircetorate to remove the a,pomaliés_and obliged. )

+ Yours faithfully, |

 (TapanKr. Dutta Roy)

) o R | Office Superintendent
Date : 26-9-2001 | | | | Circle Office, Shillong.
+ ! .. .v
v [ |
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CHAPTER X

’

62. Miscellaneous

Level Jumping—In order to prey/ent delays and repeatafive noting, the system of level
jumping should be adopted and the number of intermediate stages should be reduced by as
many levels as.possible in the handling of cases. -Dealing Assistants with more than 6 years
of experience in P & T Department may be permitted to send the files direct to the Sectional

Officer instead of through the S/S. The Sectional Supervisor should go through the files
~ on their return from the Officers so that he may be aware of the case and attend to it in_the
absence of the Dealing Assistant in case of urgency without pleading ignorance of the case. .

~ Each Sectional Supetrvisor will maintain a register.showing thé 4 particulars of yolume
and publications actually required by and supplied to the section with the' particulars of the
latest correction slips available and pasted to .each volume. The volume supplied should be’

. kept corrected up to.déte.

Normaily union office bearers will be given interviews only by the Directars and the
Head of the Circle/Office and not by the Sectional Officers.

63. Duties of O. S./Sectional Supervisof

a) 0/S— - S o S

i) General Supervision and direct responsibility for Central Registry, Issue and

" Despatch, movements of files and papers through Peons, Old Record Section

and reception office, Office stock and stationery will also be under the control
‘of the O/S. S ' '

iiy Heis reduired to scrutinise the disputed papers of Dak and make therf\ over to

the proper sections. . 0
iii) Postiﬁg of Stenog;'raphers to Seqtions/OIffic,ersA ‘
iv) He isxesponsibl_e fjor all house keeping .functions‘of the Circle Office.
“'v) Maintenance of C. Rs of the Class IV officials.
vi). Receipt. Despatch and Dist;ibutidn of Telex Messages.

vii) Joint custody of cash of Circle Office with ADPS/A.O. in-charge of its
-accounts and pension section. ‘ o '

. ") ; .
.viii) Joint custody of keys of safes and cash of Post Offices with A.D./A.O.
. in-charge of the Technical Section. ‘

ix) Receipt and ¢irculation of DG’s Dak and Newspaper cuttings.

A-Hca +qu %
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x)

Xi)

Xii)
xiii)
Xiv)
XV)

xvi)

- . .” ;
& L -

S 30
Receipt and distribution of communications from the Unions.

Arrangements for holding of meetings (D &M Meetings, Union Meetings,
Advisory Committee Meetings etc. ) ' ‘

Grant of C. L. to Class-IV of,fi.cialsfl

Maintehénce of Office Library. \

Mai'ntenance of c.orrected ééts of P & T Manuals.
Control over supply of stationery tc; Officers/Sections.

a .
Kit Inspection of the liveried staff of the Circle Oflice.
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IN THE CENTRAL ADMINISTRATIVE TEL SUNAL

T oted

 GUWAHATT BENGH :: GUWAHATT.

o 0.4 Np. 152/ 2002,
Sari T.K. Dutta ng.
- 'v‘s .-
Union of India & Ors.

- Mnd - T

IN THE MATTER OF :

Written statement subrdtted by

the Respenden ts.

ey

(A. DEB ROY)
SrC "t s-C.

- Fliad dy
C.AT,.

=

N
I

The respondents beg to submit written staterent

as follows :-

ContdeeaB/2

Guwahati Bench



/*

BRIEF HISTORY OF THE CASE.
0.A.]0.152/ 2002, T.K. Dutta Rey.

The Nerth Eastern cempesite pestal circle was bifurcated

auring June11988 in te twe postal circles viz Nerth Eastern

-postal circle and Assan postal circle. Prier te bifurcatisn

there were twe pests ene in ISG - 1 and the ether in HSG - 1l.
During bifurcatien HSG - I pest was transferred t® Assan circle
retaining H8G-II pest in N.E. Circle. The HSG - II past was
termed as Dy. Office Supdt. During hmufurcatien tke Dy Office
Supét p®s£ was redesigneted as Office Supdt in HSG-II.As Suck
there was ne existence of Office Supdt in HSG-1 grade after bifur-
catien. The Office Supdt in HSG -Il grade in N.E. Pestal Circle
was upgraded te HSG-1 grade fren May12001 under the er@ersaef
corpetent authority(Director Genefal Posts).

The applicant was pésted &s Office S&p@t frem 1.9.95 in
HsG-IX pest and was working as Office Supdt in the HSG-II grade
until'the post was upgraded te HSE~1 post in Mry12001. N

Under Directer General Pests letter Ne=12-3/ 2001-SPCG dtd
25.9.2001 itlwas prepesed fef'helding DPC for premetion of Office
Supdt te the grade of Asstt.Directer (Rectt) GCS Greup - B
considering the seniority list appended thereto,according to
which the applicant was the junior nost.

The applicant represemted for nodificatien eof the
senierity list treating hin in HSG - I grade frem 1-9-95 with
HSG-I grade pay,date frem which he was werking in HSG-II
grade which could not be acceded to. Thus being aggreived the

applicant filed a case befere the Honsble CAT registeredhunder
| centd.... /3
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under 0.4, Ne - 152 /2002,
a, The posts of HSG - I and HSG-II in the Circle Office, L
Shilleng are under the contrel of the Head of Circle an? {
the cifcle is well aware absut the pesitien &f the pests of

- HSG- I and HSG—II.Ebsides this applicant cannet question the
ratioenals of tke decisien regarding creatien and abslitien eof

x
post which is a purefy administrative matter. #

be The circle may ascertain thepositieon of tle availability i
of Office Supdt. in the pest & HSG-I frem the respective I
Circles i.e. Chhattisgarh,Bkksxgradrz Uttaranchal and Jharkhand.
Besides creation of pests is purely and administrative matter
on which the applicant cannet make a demand as per his @wn
convenience. Establishment branck of his directeorate mey alse
be censulted en paras (&) and (b) above.
Ce The presurded seﬁierity in HSG-I is only hypetheticel as
there is ne such pest in the circle. The Office cannet claim
eligibility en the basis of presurded senierity which is not as
per rule.

PARE WISE COMMENTS OF 0.A.NO-45%/2002 FILED BY

-

SHRL T.K.DUTTA ROY.

1 Para = I It was propesed fer holding DPC fer premotien
of Office Supdt to the grade of Asstt.Director(Rect) GCS
Greup - B in the DTE letter Ne- 12-3/2001=~SPG dtd.25.9.01
cengsidering the senierity list appended thereto. The prayer
for modification of senierity list senierity to the applicant

treating him as office supdt in HSG-I1 grade from 1941995

contd.. . B/ L
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‘extendipgyall'benéfitS@pf,HSG - I to hin igs net sustainable
The pest in HSG-I wasldan”éxfent;iﬁ”ﬂert;?hétern-PGStal y
..Circlle_,due te v.trévn-sfer of the pest of HSG - I) toi Assanm
Circle pfter bifurcation of the composite-Norta Eastern
Circle inte two separate .circle & viz Assam circle and Neorth
eastern circle on 22.6.1988¢ Annexure - "A).As such HSG-I post
of Office Bupdt was net existing in NortR BEastern Fostal
Circle on 1.9.95 and also the.applicaat was pested in HSG-IX
pest from 1.9.95 £© 21.5,2001 and for these reasons his
prayer is not abmigsible. The post of Office Supdt was
upgraded to HSH - I enly frem Mayt12001 under orders of the
corpetent authé;;ty vide Dirécto;fggneral letter Ne- 22-1/89-
PE-I(Vel - 1I) ata. 30.03,01 (Anﬁexdre < -B) and the official

P

given the benefits accordingly. “

2. Para - 2 No Comment. Regarding Parajthe respondents
state that tke cause of action is stated to be senisrity in
the grade of HSG - I Wef  1-9=1995 on the basis of which

the applicant claims that he is eligible for promotien te
AD(Rectt) Grade. This is hits by laches of delay.and is tine
basowd - ’

3e Para = 4.1 No corment.

Lo Para - 4.2 Adritted that the Applicant was poested as

Office Supdt circle office Shilleng from 1.9.95 on regular

basis but the post of Office Supdt borne on the establishment ’

contd...¥/5
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of Cabef Post Magter Genepal N.E. Circle was in HSG - II o
grade after bifurcation of the compesite circle in 1988 and [

the applicant was posted and was holding enly the past of
Office Supdt in HSG-II grade uptil its up gradation and
during the mentioned period. The fact that’the applicant was
aeRving the same scale of pay of HSG -II before his posting
as Office Supdt:(HSG-II ) is. due to the Eiennial.Cadre

review and plaeemalt of LSG @fficials~imt9»higher scale of

pay which is personal to tle applicant but net linked to the
post in which he was working.

5 Pare - 43+ The arranéement under which the applicant ?

was officiating as Office Supdt. (HSG-II) was purely adhec
and was in a vacancy due to preceéding BH‘IGQVe af the regulariﬁ

incumbent S y

contd. ...B/6 S
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b para-4.4  Agreed that the post of Office Supdt in Circle Office Shillong

was upgraded to HSG-1. grade during 1981 abolishing the post of Dy office
supdt consequent on creation of the post.of Head Assistant in.grade:11 in
the sam¢ Scale,o-pay as Tat of the grade and pay scale of Dy office supdt
having simlar responsibility. This HSG-11 post along with HSG:)_grade

post continued till ,bifumaﬁe&arefﬁihc_.cﬂoimpgsm—NOﬁh-E'astem_Gimle an

1988 and on bifurcation this HSG-1 post was transferred to Assam Circle
retaining HSG-11 post in this Circle./The applicant was working in the
HSG-11 post {rom 1.9.95 continuously as Office Supdt ( HSG-1I)
until up gradation of the post to HSG-1 from 22-5-2001 and applicant was
awarded the benefit of HSG-1 from the date of his joining the post in HSG-
{ The averment that he was « most arbitrarily extended the pay scale of
HSG-1I” is baseless and patently wrong since he was working in the HSG-11

post of Office Supdt.

Pare-4.5 Itis true that the applicant was posted to work as Office Supdt
(HSG-II) {rom 1.9.95 and he officiated in three different spells as office
supdt ( HSG-II) between 73.12.94 to 31-8-95 but the post of Office Supdt
was in HSG-II grade after bifurcation in 1988 Hence he was allowed the
pay scale of HSG-11 grade from 1.9.95. As there was no HSG-1 grade
post in the Circle Office Shillong between 22.6.1988 and 22.5.2001, his
argument in this para is totally baseless and the question of extension of
HSG-1 benefit does not arise since the applicant ‘worked against 4 HSG-II
post only and he was gtven pay scales as per rules in that grade.

Para-4.6  The applicant in this para admitted that HSG-1 post of the
combined circle was transferred to Assam circle retaining HSG-11 post in
this circle but again in the same para he contradicted himself saying that
there was no sanction for HSG-11 post in N.E circle. Factually it is stated
that HSG-1T post of Oflice Supdt was upgraded under this office Memo
NoEST/34-19/T7 dated19-05-1981 to create the post of Head Assistaht
HSG-11 ( Annexure-C ) and this HSG-II post was re-designated as Dy-
Office Supdt vide para-8 of this office Memo No.EST/34-37/81 dated
Shillong the 22-6-88 ( Annexure- A). This HSG-II post after bifurcation of
Assam circle in Junc 1988 was retained with the North Eastern Circle as
Office Supdt in the same grade of [SG-IL. The applicant’s argument in this
para is baseless. Further, creation, transfer and up gradation of any post is
entirely within  the jurisdiction of the competent authority viz D.G.(Posts)
according to the norms prescribed by the Govt. but not as to.serve the

intcrest of any individual. /




9. Para-4.7 Creation of Circle by bifurcation or other means, as per rules is
well within the jurisdiction of the competent authority viz. Director General,
posts and is in the Public - terest. Individual officials cannot question such

action taken in the Public interest for - their personal benefit Before
bifurcation there were two posts, one i HSG-1 and the other in HSG-11
grade. Transfer of any post is entirely within the jurisdiction of - the
competent authority and is done , according to the norms prescribed by the
Govt. Further, the post of HSG-I grade was transferred to Assam Circle oft
bifurcation on 22-6-88 and the applicant joined in the post of Office Supdt
in HSG-II grade on 1.9.95 and he was given the pay scale of the HSG-II
post he was holding since that date. Hence his claim is baseless-and not .

admissible.

 Agreed that three new postal circles Viz (1) Jharkhand. (11)
Uttaranchal and (111) Chattisgarh came. iito being 12.1.2001 vide DTE
Letter No.38-10/2000-PE-II dtd 12-01-01" with direction that the new circles
will be comprising with the staff etc that were presently with the respectiveé
Regions concefned, in fact the post of Office Supdt in the Circle office
Chattisgarh Circle, Raipur is in HSG-II only ( Annexure-D.1) Hence his
atgument of blessing with the post of Office Supdt in HSG-I grade in the
new circle from the date of creation is incorrect and untetiable. The post of
Office Supdt HSG-1 in North Eastern cifcle was available upto 22.6.88

when the post was transferred to Assam cifcle Transfet of any post is'
entirely within the jurisdiction of the adtiiinisttation not to setve the interest
of any individual. So the allegation brotight by the applicanit is totally base
less and uncalled for. The fact that the transfer of HSG-1 post in 1988 to
Assam circle and down gradation of Office Supdt post to HSG-II status was
not questioned by the applicant in the itiaterial period 1988 nor was this
point raised in 1995 when he was placed in the post of Office Supdt ( HSG-
I). The claim of the applicant for up gradation of the post HSG-1 is purely
for personal reasons and due to the long delay from 1988, the claim of the
applicant suffers from laches.

. | .
1o .| Para4.8 North Eastern Postal Circle is not the only case of Office Supdt
being in grade:Il The same was the status is in the case of Haryana and

Himachal pradesh also. DTE in eir‘Memb;;2"2-17/89—PE%1(V01—H) dtd

30.3.01 have upgradegi 1622 _posts in HSG:I_gtade with direction
(Annexure- D ) 1o up grade the post of Office Supdt to grade- where having

nWe Supdt and accordingly the post of Office Supdt of
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Circle office Shillong was also up graded to grade-I under this office letter
No. EST/20-20/RLG/91 92-dtd 19.4.01(Annexure- E).

Para-4.9 The argument of the applicant is baseless, Since there was 1o
HSG-1 post in existence in this circle office shillong after bifurcation in
1988 Extension of HSG-1 benefit from 1.9.95 does not at all arise. He was
allowed the benefit of HSG-1 post when the post was upgraded from 22-5-
2001 on his joining the upgraded post. In the case of pay of officiating
periods the official was allowed the pay of HSG-11 grade in which he was
officiating.

Further, representation of the official preferred to this office by
the applicant dtd 20" july/2001 was examined by the competent authortty

taking into consideration of all the facts, and due application of mind. The -

decision of the competent authority was communicated to the applicant.
The representations of the applicant dtd 12-12-2001 and 27
Feb,2002 addressed to Sri B.N.Som Secretary and Director general,
Department of Posts, and Sri S.C.Datta Secretary and Director General,
Department of Posts, respectively were also disposed of under DTE letter
No. 4-1/2002-SPB-!! Dtd 2-5-2002 after due examination and after finding

that the claim was not sustainable.

th

ara-4.10 The applicant was holding the post of Office Supdt(HSG-II) with
effect from 1.9.95 and..he has.been, drawing..grade_pay.from the said

date. The seniority list circulated, is purely for the officials holding posts of

b ard

Office Supdt/Dy Office Supdt in the HSG-1 cadre. For thi$ reason the
applicant was not eligible to be included in the seniority list of Office
Supdt/Dy Office Supdt (HSG-1) and accordingly he was not considered by
the competent authority for promotion to AD ( Rectt) GCS Gr.B posts. The

claim of the applicant to include his name in the All India seniority list of
HSG-1 officials to consider him for promotion to AD (Rectt) is not tenable

and his claim for promotion to the post of AD(Rectt) is not on fac;s./lf fact

for promotion to the post of AD(Rectt) has been finalized based on the

correct seniority list of HSG-1 of icials and orders have been issued by the

competent authority D. TPosts vide memo no. lwd 31

December 2001. - ' '
o

Para-4.11 The representation of the applicant addressed to Chief postmaster

‘General, N.E Circle, Shillong consisted of items relating to the seniority of

officials working in other circles like Gujrat circle and hence decision on the
<ame could not be given by the Chief postmaster General, N.E.Circle.
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has not based in facts. After the post had been transferred to Assam Circle
afler bifurcation in June 1988 the post of Office Supdt N.E. Postal Circle has
existed only in the HSG-II grade. The applicant was holding only this post
with effect from 1.9.1995 and he was paid the scale of HSG-1I grade
correctly as per rules. The claim of the applicant for up gradation of the
Office Supdt HSG-1I post in North Eastern Circle to HSG-1 and for his
placement in the HSG-1 scale and other benefits are all based on his
presumption and not on facts. Since the applicant was holding the post. of
HSG-II only with effect from 1.9.1995 he cannot be laced in 2 higher scale
in which has go_twghxsgcgﬂyﬁ\gggked. Thus the claim is untenable and

présumptuous. /

/4 - Para-4.13 The claim of the applicant that the post of Office Supdm,
the Circles should be treated alike is not based on facts since the posts gf
Office Supdt HSG-II existed in not only N.E.Postal Circle but also in

Himachal pradesh and Harayana Circles, throughout the material period and

upto the date when they were upgraded to HSG-1 by the competent

authority orders.

/5. Para-4.14 The facts submitted in the above paras clearly bring out the

facts that the applicant is not entitled to higher scale of pay sifice he had not
physically worked in HSG-1 post but he also worked as Office Supdt only in
HSG-II grade from 1.9.95. His claim for consequential benefit for All India
Seniority with retrospective effect is not tenable since he has not physically

worked in a HSG-1 post.

/4 . Para-5.1 The post of Office Supdt in HSG-1 was transferred to Assam
Circle after bifurcation in June 1988 and the post was not available in the

Circle office, Shillong from June, 1988.
)7 . Para-52  The applicant has worked for the broken periods mentioned in

‘ ion under reference and on regular basis from 1.9.95. only on
posting to HSG-1I grade.

Para-5.3 The claim of the applicant for the benefit of similarly situated
sersons is not tenable since the posts of Office Supdt in Harayana -and
Himachal Pradesh Circles were only in HSG-II grade during the material
period. Since the benefits of the post he was holding (HSG-11 Office Supdt)
were extended to him, there is no discrimination or violation of Articles 14

and 16 of the Constitufion of India as averred. .




7

N.
/ 4& ) Para-5.4 The claim of the Office Supdt in N.E Postal Circle to be in HSG-
/ { does not have any basis nor does he have any claim for HSG-1 placement
since he was holding a post in HSG-11 grade only.

t the respondents have categorically
SG-1 post in each Circle is not
he applicant to claim benefit for

78 Para-5.5 The claim of the applicant tha
admitted that there was justification for H
admitted and this can not be a ground for t

HSG-1 since he was holding the post of HSG-1I only.

24 . Para-5.6 The representations have been disposed off by the Director
General in an appropriate manner and one of his representations is under

consideration of the competent authority.

2%. Para-6,7,8 No comments.

2/ - Para-8.] According to the statements of above paras no relief is
admissible to the applicant. ' '

J/& _ Para-8.2 Seniority list was prepared by the DTE, further the applicant was
given HSG-1 grade after 30-03-01, his seniority was fixed accordingly. As
there was no post in HSG-1 grade from 1988 the relief sought for treating
him as HSG-1 official is not admissible. | |

25",’ Para-8.3 Since this office has no fault, no cost is admissible.

o

,”{/é : Para-8.4According to the above statement no relief is admissible. t

| .

7«2 " Para- 9.1 Interim relief prayed for by the applicant may not be granted since ¥

the case qf promotion of HSG-1 Office Supdt/Dy Office Supdt has already ;

been finalized by the competent authority and the order of promotion issued

D.G Post Memo No. | :

!

2. DPara-10 No comment

ji.

2 ? Para-11 & 12 No comment :
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<vadvint ,buatgu( needs and in accoxdancFIWith the pi oposalg: made

( ;.“ , 16 Shri’VeSe S'k Gna, PMG, hillong.~

cof: the units to go o Assam-Clrcele and to remain‘with: tne%N.E;'

" be reviscd to make jt o5

CErt OJuc* for the bifurcacjoﬁ of Nonth rastexn EO& '8
Clrele to creatw anothern postol” PILP*C with Hcadquaxto «ah
- Guwahati were, issued~hy tha prstal nixn: robie kA dn. thf”“:hO.M.
DA B L /D20 T dated 25th, May ,19}. 'tu accordance wiithd ara.
3 thursof the ddatrlbu-ion. of Shaf L, feptky {.RRCOXdS ha, xho N
"l drn By mutual, agrecacnt of 'thehewo) éhGG‘On £\n¢tional.qnd‘v'

carli ny the DMJ.uhlJlonq 1n.Do luLtcn’po. r",",’.34(--3'7/81‘datcd
-1G- u»LLGIu : _ SRR '

To Cacllities tha

Jdirtisbution of staff, Asse /LQCOId&, mee;inqﬁ wexa-pay[mgnmu
b1z t83. and 10th guni'88. Anrthe chafhber” UF"pMG,N'E

shi Llong which were ati@nled to'by the: !

- -/l'n
‘,H‘,‘ \

' 24 Shri B.K.Mohonty, PMG, Guwdhiatd it IS
3+ Shri s.p.Sinh, nirccton(vig)plc.o..shillong
4o Shri SeSe5cn An(quT).
Se
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In the plopo-dl azlien scnt by tha PMG.Shillong in”
March!87, to the Ppoatal Directorate, the stoff for the Assamf'
Circle and the N.pe.Circle was to be’'distributed in:the xatio
of. 65335, This ratio had been. suggested taking into account )
the fact that the psp, Guvahati was to remain with:tha ussam“‘ ;
Circle. However, as per « ~ders issued by 'the:postal . nirectc:ate,
P51), Guwahati has to be o+ part ofiNe L.Clrclc. Thi,s ‘necasagdated il
8light xevision in ratio which.con the basis! of “stafg: strﬁngth)

Clrcle now calculates 45 64:36-355am; NaE.Clrcls,” hc{question‘
of distrdbution. of stafff in this ratio was’discussed: ag M
lengih and as a-result of mutual agreement arrived at between ;i
the mG, shillong ond the pMo designate, Guwahati,: Assmnﬁ tha:;
Adues Jhutwon Of Staff in’various cadres has’ ‘been shown inl"“'
AT CwE 'n'. out of thie fhare going to ‘the ‘Assam: ctrulc»asy”“
Cﬁnn},ithhG gglmmp.s of |h( annexurg, ' the'persongd to ba! phy
Sl iy bransf¥rred have }:en dndicated: inn column 6~A " andut
posts to be-trdnsferrcd to Assam Clrelerind 6-B. ‘During, di gefr. &f’;’i‘ ,
cussions it was pointed ovh by the Addl.Pmcquosﬂm.Guwaha ‘%%@%yiffﬁ
PLE Y

RSy

Sl
{PMG désignate) that he .'i_.--- tiking up thermatter with, thal} “f:g%\,
Postal nlrectorata. for re ainq their earlier. oxders to aly ébhﬁ
the 173, Guwahati to Asso m ( ircles In case this is dong- L(#g
ratlo of 64:236-Assamn:MN. . 7y cle on the basié‘of swhich. st £
has bean distributced os :L wm in the Annexure A WA M Mté‘
: “EAME Ne Eocirclc,)uxcludjvg g
offizua and LE any alai. nn' post goes:torthe share of
Cizcls 'n aceount of ihi:: cvilsion tng PM .b.CJLle,b‘
wlll voke action to f:na‘u«n that post™ %ﬁ.also CHME Und
discussion tnat the o/ 1y pua, ohiLlong»has sent. a- prolsb
to the postal pirectorate «or crcation. of. a. few: addit;on&f
posts [or the Circle office. Shillong. In' casc'a fow fagad !
tional Lofts in certain cadre are crcated . ‘by'lthe postal’ *’V%
Dlrecuoritc, these posta wiil also be distributed  betwe sen 't \QG

assam Clecle and N.E cdhroelo in the raLiOnof 64 & or bqsis
the caosce may be. : Lo
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also agreed thot Addl.UHGs nssam, Guwamtd will gend gy
qone ci two Officers OF his office to circlerotfice,  shillong R
"to cxadna and verify the cortved 4

tmansioﬁjtheﬁsgnctiondd_ aaad
Y stnength.in.vnxioug cacre3 pehid in“annexu;ﬁFA':in,onsultéfa
vion with AD (st} of the C,0.,Shillongs In C&sa:duringysuchJ%ﬁﬂv
o er-rmnfination. any varjation is notlceda, the calgulatiog,about
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o ‘ “pox th
: ‘ at prescus dre

pivisicine Buth tha péps have theln owi. ‘ 4
: . gtrengch but the men ars placed 1n position§byjtpu . g
b pivisziong mentioned abhovhae This arrﬂngementfwill;continug~as:;§iy
! is nob. gouing, to ef fecte tha justlfied sanctionedﬁstpéngth4qﬁ? i
wltico at Guwahatl postal Division;n?r_thg.silcb?:y?ps;al v
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Z.(9)  RECORDS | o
llong has already; issued. instruc

Afhe 0/0 the MG, shi ol
4 ¢ regates the filqg,

- 4ions to varlous . kranches of the office to 589, : "
which. have to be transferrea to pssam Clrclas: :1t<awas.agreecl~ e
I thing. thla procens should be axelerated and all tpe~bxancheg of "
I cirele office, shillong should prepare. lists and:keep: the £iles
} " @ be transferrced to Assim clrele ready, by the 24th of Juneé, 1%?8'83» SPCETLY
: ' . I} . 1

' 2.(c)  ASSEIS SRR : Y
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o . .1 yarious -items of furniture, . typewriters etce. which.araﬂ;_fp
i . L. prescit used by the staff, coming, to, the ghare.of Assam. ST

‘circle will also be sent. Lo that circles Fhr this purposa. the .
0/0 tha hddlEMG, Gguwahati and thG:AD(TGCh),Jin'the'c,o,“~;‘;r* :
H_Bhillong'willAcalL.for tonders- about the. rote ofjtranﬂpontﬂtiop%}
I and the items of furnitw;e would. be given. to ﬁhe'psxty.torfhﬁiﬁﬁt

¢ . transportation. to Guwahatd. whose rate happens’t04bafﬁavburabLQKT :
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) “rhe budget. allotment received from postal plrectoratal
SO : £ the year 1988+89 undex various heads .of accoupbsawill'bei-
i . Jdintributed on. the bagis of demands placed byfthé"unfts in thaj

i ene: taking into account, of CoOULsa, tha additio'ria]f~51:lécxuire~‘-".‘

mans o€ the 0/0 the PMG,  Assam to be cxeated.-nowevenj-ih casék
Ot allotment under. the head House puilding, havance which is= K
dukizrmingd by the Circle Office only, the funds willtbe Aistri
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The Assm Circle will have its separate.circie Sborts N pd

Ccontrol. Bourd from 1st July, 1892 regaxdlng the}welfaka-andiﬂﬁﬁi".’
apewhy fran cash. which is keph in the savingSLBanﬁAccount.LthiBV ;

Ccesfund has qot. @ D A/C for Bsa1.s50 lakhs,which.WilI?mﬁtuxé.onp" NG

- foy 99e11-88, Tt was Jdeclded thak nﬁtsn'thc.cush.bddkaE1WGlfﬂte v
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Account will. né apportdc el Lo assan and MeRl.Cl¥ecle dn the iy
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o No. 22-1/39-PE (VolD) "
Gavarament of Indfa

- Minlstry of Communizalio™
Department of Posts. .~

SR bakhavanySansad Marg, T T
~ e S ot New Behlreoor ot o0 0
J ." :".h b RIS ::';.‘}‘{p.x“_‘lzh!. ,“!‘11:“‘:‘"“.'1-‘ " ! ) w \ ' o i
N e pgted v ab0mabel o
- To | L ‘ . b : D L o
. ) A ' . ‘. . N ““'- ‘ | .
Ml Heads of Postal Clrcles. LA :
. O . ' oo . 1 - ‘.
i . . . ) ) 5 - e ,“‘\ : ._'"‘- . ‘_-‘ ; | . '
© Subject: - Upgradation of 1622 posts of HsG.AI th HEGI grade.” . ; .
e o . Lo - . P . : '; "“.' "l,l‘ i\‘. “;A:’:. .. ~. . -_.-:.. i :.
Lo : e W e e ke Ty

Tha Praskdent Is pleasad to accord ssRction: fok traation ‘ﬁ'jsz;g ,‘/ I
posts it the HSG.I grade m the pay scale or Rs, 565110-‘10:51):1‘[-‘ by suttaty i " :
. tipurading the same number of existing H3G.11 posts I ‘the puay srale of Re.. " -0 o e
5000-8000/~ witl) Imthediate effect as per the datail, Clrcle wisé ot Andex-A. ]

* As a resuft of this upgradation ahd alongwith 208 posts;qbgraded edrller to-; ~oo e
HSG.1 grade Vide this office latter of eveh humbet, dated 6:-11:95, 10% of = . . 7 o
HSG.IL posts stand upgraded to HEG-I grade. e T S -

Thesa posts of HSG-II shall be Upgraded to CHsG by o ih
) simultaneously abolishing 690 exlsting llve -prists bf PAs/SAY IH:the stale of = C
‘pay Rs._ 4000-6000/¢ proportiotitlly: as ™ Indkatédyi Slicleswibe-t it AntexA - o
(Col4). The order to bd issued by the Circles fot UpgFadation of;posts stiould -~ - SSUR
include a clause mentoning the fact of abolition of posts. in: the cadté of PA. 0
with referenca ta it's orlginal sahction order. S
' ' . . H e Wt e . i

Hearls of Clrcles are requésted to Identify the numlier' of HSG.IT B
posts as indicatad agalnst their Circle In the Antiex-A and upgrdde ther to -
HSGT under timation to this office. 1t may be ehsured that thess HsG-1I
posts are upgraded on functional basls, Identificatioti baing done ‘oh the basls |

of fullowing guldelines.
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L SRR I B s A Sty -y i ol 4 ’
FRCATIRE LTSRS e S o e % ¢ Gy Yesnt Jopaaci? ot T oA

- e ik
S FER Y

) Posts of i-lS_G‘-II Head Postmasters at district: Pleédqil‘arféfs whetée ro - " '
HSG-T post ‘exists at present and Identification of ‘HSG-11 posts th st L
Rranches I major Head Offices. The CPMG shouid identify the district
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kf based on s Importance/workdoad I the Regidns, Postal and RMS- " - !
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. Kindly ackriowletlge the recelpt of this Ietter.' ‘
:l\ I'l_lndI.VQrslon will follow. ' :

, A o S  (Rakesh Kumar)
' _A{S%’wttx Directot (;enetal (Estt:)

“

Copy to:
~ Secretaty rF). _ :
., Member (Q)/Member (P)/Member () C,
Al Chlef Poatmasters Genétal. Lo - _ ;
sentor DNGCPYAY DDsCySecretary (PSB)/JS&FA. RO |
chief eneral Manager; p.L.1; Chanakya Purl, New Dethl. ' :
© Chief Ganeral Manager,.B.D. pirectoraté, Malcha Marg, New
Al Reglonal Postmasters General. S Cde e
‘8. ‘he Principal Director of Audt: (P’ostal), Rell-54 SR
9. Diractor of Accounts (Postal), Dethil-54. P : i
490, Al Directors and Dy. Directors of Accounts (Postal):
11, Directar, postal Staff College, Ghazlabad, — © o e B :
12; Addl Director General, Army postal Sorvices Cotps,.'R;ig. puram, Now
DC“\‘*i].OOGG. : ] _ S et ey ,
13, Chief Engineer (! \emlquarlers)ﬂ Civit WIng.r 5o 5 T i
.14, pastal Accouhts Wind. ' o e \
15. Al Directors, postal Training Centres. o . o
36.  Officer In Charge, AVS Recard Offtce, Kamptee.. . - ' 1
17. NI Sections of the MrireCornLe. : L ‘
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1. AN rernqnlsed Untons/ négacltlons/ toderations. « , | .
" 19. Guard files. : : ' 1‘
20, Spare coples. a . S ’.
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i Oﬂiica of Um lbnbnnntor—%noralr,Mcu'olf“'“ﬂ‘llkmu." 791. '
nc,mo,no, Ear/:!d 10/77 \\l uamq Bhillonq. the 19tlt Mo(. Bh-‘ |

'3 Npprovel of tha Fog mantor-Gancrul, North l!aptcrn Qix'alo :.' {1
*ihillmg im heteby accr\xduf§ to the’creation’ ofi1a 'pmporuryx. pouq K
df Maod Agpistmut. (Gonoral) in tha 'Cixcle office. Bhillfnd J
\ the scale of B,S 50/- to B1e 78/ = with .lmnediabo efﬂo t:. S

saquont ot tha crantion.of! th- poat: ot "eaﬂ Mail '.!,',,.
(Gmmtnlsmin tho nculv Of R1,550/m to k1, 730/~.tha Fontnaoter.
Uoneral, N.F, Circle, \Bhillong s furthor\blqa!wd to: rnd. “ iy R
the post of the VUffice Bupdt, Circle Offioca, ‘Bhillongito ' -~ -
. 118G=1 1n tho mcale of b 700/~ to h.QOO/- wi,th imnodht? ettaot.‘ Y
P
The fannouu/\r-—\.oneﬂal. .B'. Cirole. 8211110:10 4o alno .
plesaad to dacide that from the dnga of £11ling up of ‘the - pout' "
of Office Supxit, in UJn ascala of 11,700/, to R, 900/= thalpoat.
‘of Office Bupdt. 4n ujo scpla of u.seo - to K. 750/~ may. be '

e

\
)
‘?
!
)

troated as abolinhed.{ ‘\ !
X
The oxponditura invo\vmi in thie” wanctiun rdw dobitobxo _____ o
to the Mand of 1\/c-l\2(1;<-1r¥11¢ Qtummw;nrxos‘wd should be ““:{
met fxom the sanctioned gﬁrunt , v . \ o
. N \ 1
. | ‘| ;~ f \'.
\ﬂ\11‘f ('n,r ~. B . ] N \ ’ \ ’ l
?} K:/ ‘ ' ('* k’ ‘\". -T I, Dewrd e R
g \\ _ A Damc ox\Fostal. Bexvices (1)) . Jf
B 19 NAY 100 b for l’:ostmantmf-Gencral. AR
L /«J/ (ot1 . o My ReoCirale,’ Shillongy’ - ?
\..&"' Ly E . a u
. o b CAe e S
i 1) The Asstt.Diroctos (Stuffl c.o.,.shmong for informatioh. {
* Ha will kindly intimato tho datq of\ f£1114ng up ‘of - the obove ' ’: ‘,
: poastn to this soction early, Ha wil‘ a\uo kindly xefer:.to thi [
mection Mamo, no, Ent/34-4/76 dated|29,4,81 end \Intimate tha . ',
date of entertoinmont of the two posts- o‘f,UDCn ‘thid ngction :
' early for issuing formnl retention fxdoxk, ;. ¢ ' g
' 2) The Director of Accountn{fatyl), Cﬁllputt;a' E o :" !
3) The Asstt.Director (Aoco\mtn).\c.o., 8} mpn ~ o ( ;
4) Tha Office Supdt,, C.O,, Bhillong. \"xv K [
‘ 5) The Cuexd {{le (3.8.Estt,saction), : -
I’ : 6) The Call Sharo,Eotk. saction, Cy0;, 8,,1).,-1’* ‘ r
' \/7) Tha B,8,B8tefif und ALP anction, C’poo Bhiilong.\ ) i
l - ) 8) The C.0, f£fla No. Egt/34-4/76, '
- 9) Mare, ‘

“ '
r | ' A |
. v
1
g

for Fugtmppter~Gsiier
Ne. E, Lin\le. 8)!1110(1

"'bl.\

e s r——— e on e ——

3
i
t
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By DEPARTMENT OF POSTS: IND/A - ‘

& *FFICE OF THE CHIEF POSTMASTER GENERAL
"' SHILLONG-793 001.

N.E. CLRCLE:: “ .

Memd No.Staff/9-4/0s (CO) /2001 Dated shillong, the 22" May’200%
o ‘ - ' L . A S
e | | | I

{

) " =

. Approval of the competent duthority

) to the promotion of sri Tapan K
c.o., Shillong to 0.S5. (HSG-I)

10,500/= with immediate effect.

-is,herebyﬂg§n§e§éa-f
umar Dutta Roy, OS,‘-(HSGfII)"
cadre in the Scale of 6500~

\ PN

2. The post of 0.S.(HSG-II) C.o0., Shillong wiil"be
treated as upgraded to (HSG-I) from the date of joining of Sri

‘.‘é -+~ T.K. Dutta Roy, in pursuance of Dte’'s letter No.2271/89'fPEjI
L (Vol-II)  dtd.30-3-2001 and c.o0., Shillong memo No.Est/20~
- + 20/R1g.91-92 dtd.19-4-2001. : . e

! | | 3. sri T.K. Dutta Roy, will be on prbbatibnh for a

4 period of two years from the date of assuming ' charge ' of

B 0.S. (HsG-I), C.o0., Shillong. : o )
? : ' 4. He is. requested to exchange pecessaxy'“Charge

i '+ reports with copy to all concerned. AR

5.

He may exercise option for fixa
FR~22 within o

tion of pay under
ne month from the date of taking '

over charge.

L el E
A : ( Niranjan Das ) )
o , Asstt. Director (Staff) ‘
T o ’ For Chiéf Postmaster General,
. , : . N.E.Circle, Shillong.
Copy to:- ‘ :

1. The APMG(A/Cs), C.0., Sshillong.
2. All Group Officer, c.o0., Shillong. :
3. The JAO(BGT), C.o0., Shillong. R
n 7 Sri T.K. Dutta Roy, c.o0,, Shillong.
béye//l’//gifp.F. of Sri T.K. Dutta Roy |
6. Service Book of Sri T.K. Dutta Roy.
7. The D.D.A. (P) Shillong.

or C 1e§~?o§fﬁ£§€§§j§ggeral,,.

.

N. E. Circle, Shillong.'

13
e
-



DEPARTMENT OF POSTS,INDIA
...+ -0/0OThe Chief Postmaster General
Chhattisgarh Circle Raipur 492001

To,

The Assitt. Director (Staff)
0/O The Chief P.M.G.
N.E.Circle - SHILLONG -793021

No.EST-10-10/Ch. 11405 Ryp. Dtd.17-6-2002
Sub:-0O/S Post is HSG-I/ HSG L.

Ref:-Yr.Lr.No Staff/158-8/ 2001 . Dtd.A7-6-2002

\

Sir,

. Kindly rofcr to your letter cited abuve Uil e suljetltt tils regard it 18
mtumated that. the post of O/S is designated as Office Supdt.in circle office as per
SIU norm either in HSG-Il or HSG-l capacity subject to approval of the
competent authority,In this office the post of Dy.Supdt.in HSG.HI capacity was
came on transfer from C.O.Bhopal and designated as “Office Supdt."in HSG.II
capacity. At present this post has been upgraded in HSG.I w.e.f.30-3-2001 but
could ot be created for want of approved candidate. ‘ ‘

N
+ —’} i
AssitiBfector (Staff
0/O The Chief P.M.G.Raipur 492001

This is for your information pleaée.

F%;\)(-/\/‘ OBCLf — ;2_6’(730 |

€0:687 1A-17 °



~ 50 -~ S . .

EPARTMENT OF POSTS 1 INDIA T
OFFICE OF THE CIIEE POSTMASTER € ENERALN. B CIRCLE: SULLLONG-A

t

- MEMO N():'ES'I’/ZOQO/RL,G~9l-92, T Dated at Shitlung the 19,04.2001,

—~

. — R
CANTIDRE-E

In pursuncee of (he Postal Dte New Dclhf—l.' lelter Nt_i.').i-l/.?.‘)—l’E.f.(\"uf.lf),

dated 30.03.2001 approval of the Chief Postiiaster Geuneral, Ns]f).c‘fil‘clg,.Shmqng for
upgradation of the foltowing HSG-11 posts in the scale of Rs.5000-5000/-to the .smtus of

11SG-1 tn the scale itflts.GSOO-lOSOO/?- {s issued {o have an innne'dlnte‘t'l‘fcc{. :
- §_li_l_\l__9_l_ : | _ Naie of posts upgraded. | |
w b sipdt, Cirele OfTiee Shiflong. i
(h : - Postumnster, l)lm"rnmm\gar 11.0. | '
o) | . . Postmaster, Ianagar 1LO. D
(L) . o * Postiiaster, K'uhﬁnﬁ 11.0. |
(e) l’oslhmstcr. Aizawl 11.O. /
| 2 Before upgradation of the posts thie Supdt. of Post Omcés, Dharmanagar dnd

the Director ol ostal services, Mizoram will ersure it one (1) reiutar post ‘of postal
Asstt. in the scale af pay Rs.4000-6000/- each ficim (helr respeclﬁ-’e Divistons is aholished
with reference to it's oviginal sanction grder ns tlic upgradation is pidered tider "um(ch.iug
saving. Particulars.of posts abolished_ should be communtcated to this Office * for otiward
submission of report Lo the Dte. A sepatitte iformation should ulsy bie piven Lo the Asstl,

Direclor (Stath of the Circle Office, Shillong fot issuing posting order of HSG-1 Officinl. -

o ’ : . .
: 1

3. The expenditure hn'nh'cd in this sanction s debitable to head of ANC as

follows :- (a) nbove 0110 101 salary of Clicle Qffice. .
! () o (o) 1. 101,02 sulury of Pastat Division.

. () ._9&?*%.@@%0
Assth, Director (Establishient)

t
!

(contd. o p age-2) ’




(Lage-2)-

1.3. The Director Postal Services,Mizoran/ llzi"lmgilr/Nngnimi(l fof doing the .

- Copy to 2
of information ‘regatdiig date of

needful  as  stated  above and  submission

abolition/upgeadation of posts.

ff), C.0. Shilloig.for. sliillag action” please.

I idenititication ol posts, hnldihg‘h‘i’ PHPC and

' ould be completed as €drly as possible. The .

" mode of vecruitment tor the upgﬁidb(i posts will be by {he incthod . of sclectivh as
prescribed in the Recruitient Rules-for the HEG-1 posts foir the coiicettied Uitit, He will

Alsy ensure this Estl. Section the purticulitrs of posts abolished by Dhiritisiigar itfred

Mizoram Divn. before upgradation of Dhariiiagar and Azl HLOs respectively:

' ~ 4-5 The APMUGA/Cs)l AD(Sta
; (b AD(StalD) will Kindly note that {he work o
- placement of the Officials against lllq’.‘pdsls sh

6-7. The DPS, Maniput/ Agaitala for hiformnﬂuzn‘; .
8. .The SSPOs. Megﬁalziyﬁ. Stiillong for hlfoi*ﬁi:\jﬁdli.

9. ° The Supdt. PSD, Gilchar for information. e

, . . t
.10, Sr. Postmaster, Shillong GPO. _
' . 11-19.The Postmaster, Agartala/ 'Dharmnmigﬂrf" R ur/ Imphal/ AlzawV
Kohiing/ lianagar! tura 11O, ' -' . o

i

iﬂ. The Director of Accc_m_nts (1’«_{smn. ('_“alcitt(f:i.

‘ 21, The Dy. DA(P), Shillong. ,
S 2225 st dile ol Circle Oftice! Dhapmanagar 1107 Afanwl LIV ianagar 1HO-
Kohima HO. L '
- 26-30. Sparc coples.,
£y . ’ i o ' . .W*ﬂ{ L
; 3 } ‘ Hor Chi l.’()slmitslcr(:cltcrlll
' : : ’ ' ! N. . Circle, Shillong-793 001.
r-~ N ‘




\
VERIFICATION.
I, shri/(?)’ﬁaxmy YD)~ presently
weriking as & fH&( w&} @#e duly autherised and

cormpetent te sign this verification ,d49 hereby selemnly

affirm end state tnat tae statements made in para ¢ £ 7, Z", 2

%4 - are true te my knewledge and belief, these made in

para [} <}) 9 Q«\,,Q [ O peing matter eof recerd,
are true to my infermation derived theperrem and the rest
are my humble submission aéi'are this Hantble Tribum;l, I have

not suppressed any meterial facts.
I sign this verificatien on tnis Z 5 th day of M

+ 2002,

yolz ﬁwaW

Declarant.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

In the matter of :
O.A. No. 152 of 2002
Shri T.K.Dutta Roy
| Vs~
Union of India & Ors.
And

in the matter of .

Rejoinder submitted by the applicant in reply to the

written statement submitted by the Respondents.

The applicant above named most humbly and respectfully begs to state as under:

1.

That with regard to the Brief history of the

Caser

stated by the Respondents in their written statement.

the appllcuent beg: to state that the applicant.  wis
promoted as Office  Su perintendent with effect  frowm
1.9.1995 on reguiar basis vide memo dated 7 7 1795

fannexure~1 of the 0.4.) and placed in the pay scate of

P15 . 16O0~2660, a scale of HSG-II which he had been

drawing in hiz carlier post also. It iz woobh

mentioning that while the applicant was given Lhe sole:

~f HSG-II, he was assigned with all the duties  and
responsibilities of  Superintendent (HSG*i) like  the

Suparintendsnt Orade -1 of othaear Circle Offices.

Fventually  Lhe applicant  was promoted  from  GETioo

38!



5-11) to Office Superintendent (HSG-

Ny pn
Al

- 10,500/~ vide memo

[V in the pay scale of [Fa.
1

dated  pe B ronl (annexure~-IT bt the  O.&L) and  he

wWwith affect from 22.5.2001,

he i =still continuindg.

ot the time of biTurcation of the North Exstern

Posmtal Clrcle during

FLEL Circle and tra reing the junior posts of those

am Cirele. Surprisingly

cadras to the newly creatsd

£ hhe

of Office Superint

transfarred  bto  #Assam

post was retained with the

FLELCIrele which is the parent circle. Howevar, In the

b S

ralavant  order of bifurcation/d

ribution of  posts

[annes to bhe 0&a) It was

Will examine the

Guperintendasnt the r

tion of the post or its up aradation whars

was not done  1n

nfortunatsely suoh sxars

of  the wost of  Superintendent in N.E. Circle

WAz nab only zenior to

cirole  in poing of stion  and  hsaeded by the

srztwhile top toof Post Me General, but all the

WL

cuties and re ting with

like other circles and those duties of

entirusted to the applicant on regular basis

2
w

5 in the nams gnd of HMSG-

From 1.%.19

in para-8%  that for the post of Officm_



\/6/

TT1. Thus while the applicant was entrusted with higher
responsibilities of HSG-I, he was given the scale of

MSG~I1I and reckoning his-seniority as HSG-II only in a

Cwrong and unjust manner. It is relevant to mention hare

B

thét prior to June, 1988, the post of 0.S. {(HSG-1) was
existing in N.E. Circle and again from april, zo0l, the
same Hsh-T post was created in N.E. Circle but only
Suring  the  intervening beriod the said post was
aboiished from M.E. circle depriving the applicant of

the benefit of HSG-I.

That the applicant categorically deniés ﬁhe $tatementg
made in paragraphs 1,4,5,66? and & of the written
ﬁtatement and begs o st&tg that the posf of 0Office
Superintendent in the circle office, $hi110ng WAS
upgraded Trom HSG;II, to HSG-I in 1981 vidé Memo dated

19.5.1981 (Annexure-¥II to the 0.A.) and. under the said

“meme - the post of Office Superintendent in the HSG-II

grade in the circle offiCe, Shillong was -ébolished,
meaning thereby that the post of Office Superintendent
in the circle office, Shiliong is in the grade of HSG~I
anly with effect from 10.5.1981. The said post of
Office Superintendent (HSG~I) in the circle office,
Shillong was thereafter made permanent vide Memo dated
29.3.1985 (aAnnexure-¥III of the O0.A.)with effect from
1w3.1§85 and the same was reflected in the gradation

list corrected up to 1.7.1986, showing therein one

1

parmanasnt post of Office Supsrintendent in the scale of

1
T

%

HEG-T .



vl

It is relevant to mentidnvh@re that although the
applicant was placed in HMSG~II grade on regular basis
from 1.9.1925 but he was placed in the same position
garlier also in three different spells and in all the
CGASES he has  be=n shoulderingr the duties and
responsibilities of 0O.a. (HSG-I) similar to that of
HB3G-I  incumbents in all other circles. Hence the
apgplicant, in all prudence ought to have been treated

as HIG—-TI

Y]

kS

t least from 1.9.1995, if not earlier and

his seniority. ought to have been considersed as HSG-I

and not as HSG-II asz shown in the impugned seniority.

ilist.

That the applicant categorically denies the statements
made in paragraphs 9”10511 and 12 and further states
that due to irrational transfer of the 0Office
Suparintendent (HSG-I) post to the newly created Assam
Circle and retention of the.Office Superintengent {MSG~
19D posf in the ofigiﬁal N.E. circle a oclear
discrimination was made.in as much as tﬁaﬁ thé person

Joining as Office Superintendent in newly created Azsam

Circle at a later point of time could enjoy the

superior scale of HSG-I while his counterpart having
worked Iin the older N.E. circle even prior to ths

creation of assam circle was given the loweir scale of

H8G~-IT. Similarly, the Office Superintendent working

in  other newly created circles like Jharkhand,

Uttaranchal, Chattisgarh who could enjoy the HSG-I

o hg e AR T . . dSMMMRAAL s -



scale even in spite of creation of thosé circles much
later than N.E. Circle while the Office Superintendent
of M.E. circle having worked even pribr to the creation
pf those circles has been dehrlku of HSE C I scale and
blaced in H3G-II scal@ only in the name of bifurcation

even though the nature and quantum of works of the

that

ks

18]

bffice superintendent in the N.E Circle SAME as
of other circles. Further, the representations of the
applicant werse rejected by the r@sponﬂenta without
éonsidering the discriminatory treatment meted out to
the applicant and without any application; While the
applicant was designated as 0OFfice Superintendent and
while the szame quantum  of works which were being
parformed by the Officé Superintendent (HSG~I) in other
éircle$ since their Qefy creation were also being
éﬁrformed by the Office Superiﬁtendent (HSG-1) in
cher Circles since their very creation were also being
gerformed by tha Office Supérintendent of NLE. Circle,
83 in the case of the applicant, there is no aarthly

reason to treat the appl nt as HSG~IT with effect

From the date he assumed charges as Office

Superintendent i.e. From 1.9.1995 and the applicant
ought to have been placed in the seniority 1i$t of HSG-
I-instead of that of HSG- 11 and subsequently considered
F?r promotion toe the post of asstt. Director (Rectt.)

although those promoted as Asstt. Director vide order

dated 31.12.01 as sated by the respondents.



! /
S,
5.
&

That a5 regards the statements made in  paragraphs

13,14,15,16,17.18,19,20  and 21  of  the  written

shatemant the applicant humbly submits that the

placemaent of the applicant in HSG~II in spite of his

“dlischarging the duties and responsibilities of Office

“Superintendent  (HSG-IY with effect from 1.9.1995% is

unjust and unfair and as such his requests and pray for

treating him as HSG-I is based on facts and Fullw

=

t&nabie in the eye‘of,lawu Further the anomalies of
$&niorit§ in case of Gujirat and Harvana Circle and
dénial of proper $enipritytto the applicant as pointed
out: by the applicant has been avoided by  the

respondents In & casual manner as stated in paragranh

13 of the Written Statement.

That the applicant categorically denies the statements
made in paragraph 23,24, 25,26 and 27 and beqgs to
éubmit that the discfebéncie& and anomalies as stated
above and COH&QQUQﬁEi&i-d@Hial of legitimate claim of
the applicant are s8ll. attributable to the raspondents
and as such the relief(s)/ interim relief sought for by
the applicant are.admisaible and the applicanﬁ ig fully
entitled for the zame.

That in the facts and circumstances stated above, the

application deserves to be allowed with costs.



1, Shri Tapan Kumar Outta Rov, Son of Late 0Or.

Subodh Chandra Dutta Roy, aged about 57 .years, working as

Office Superintendent, Office of the Chief Postmaster

General, N.E.Circle, Shillong, do hereby wverify that the

statements made in Paragraph 1 to 6 of the rejoinder are

trug to my knowledge and I have not suppressed any material

fact.

- - . e . . L4/h
and I sign this wverification on this the

i

_day of august, 2002.

Tavfaa: K’z(%aré_ @Woa@ N

= SR



